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isk management for a business house has 
progressively been getting more and more R

complex, considering the commercial equations 
that it has to put up with; in addition to the 
regulatory requirements that it has to fulfill. For an 
entity that transacts business across the borders, it 
has attained an even more intricate quality; taking 
into account the trans-border developments and 
the several undesirable events that occurred more 
recently all over the globe. All this leaves a very 
little margin for error. Besides, the corporate 
entities have a great responsibility in ensuring that 
their day-to-day operations which are very 
important for the entity's sustenance do not get 
affected. Risk management has thus acquired a 
huge importance for any corporate entity. 

Insurers are in the business of taking over the risks 
of others - individuals as well as corporate houses. 
As a result, there is a vast accumulation of risks in 
their portfolio. As long as the risks that they are 
exposed to are predictable and where they can 
make a reasonably fair assessment of the risks, 
their management is not a very critical issue. But in 
a world where there is an increasing complexity of 
relationships as also a higher incidence of 
corporate debacles; risk management for insurers 
is certainly not a bed of roses. It calls for a great 
alertness and caution in their risk management 
strategy. Further, it has to be appreciated that a 
comprehensive risk management policy is 
assimilated into their organizational culture rather 

than working in isolated, issue-based tactical 
management. 

There is need for the players to be sensitive to the 
various happenings around the globe - natural 
and man-made - to ensure that any possible ill-
effects that might have an impact on their 
operations are tackled in time. There has been an 
increasing emphasis on Corporate Governance 
globally in the aftermath of the failure of several 
players that once used to command huge 
reputations. It should be realized that long-term 
reputation that is hard to come by has to be 
protected carefully. In a domain that is not very 
high on financial literacy and especially in a 
business that is not easily understood, protecting 
one's reputation is all the more significant and 
calls for the highest order of risk management.

'Risk Management for Insurers' is the focus of this 
issue of the Journal. As has been the trend of late, 
there will be a second episode of 'Risk 
Management' in the next issue of the Journal 
again.
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rom the editor
f  

- Risk Management for Insurers
The Ever-changing Dynamics

R i s k  m a n a g e m e n t  fo r  a n  e n t i t y  i s  a  
comprehensive management imperative that 
takes into consideration every facet of risk 
exposure. Besides, the ancient styles of 
managing the risks as and when they arise are no 
more functional in a world that is ever so 
dynamic, and where even to consider that one is 
above a particular risk could prove foolhardy. 
Anticipating the risks well in advance and 
gearing up oneself to tackle the negative 
outcomes is more the order of the day. In this 
aspect, the top management has to ensure that 
these practices have percolated into the 
organization's culture. Especially at a time when 
the clientele is always on the prowl to watch the 
performance of the entity, embracing fire-
fighting methods alone can ensure that 
corporates eventually succeed. 

It does not need to be emphasized that risk 
management is all the more pertinent in a 
business like insurance where the policyholders 
have transferred their risks to the players; and 
look forward to being compensated when the 
eventuality arises. Even the slightest failure in 
such a scenario would create a dent in the 
reputation of the players; and it is one's guess as 
to what it would lead to, in a severely competitive 
environment. Risk management thus has to take 
a wholesome view of all the possible areas of risk 
exposure and gear up to face even the worst case 
scenarios.

How ironical that we keep talking about the 
importance of risk management; and to be 
prepared always for eventualities. And how often 
do the risk management strategies look so meek 
when nature strikes! Just as we are going to the 
press, news about the devastating earthquake 
and tsunami in Japan comes in; and nature's fury 
is the victor again. Although the extent of 
damage and assessment of the losses would take 
some more time to be known, there is absolutely 
no doubt that the losses in every sense of the 
word are going to be colossal - for the humanity, 
for corporate entities as also for the insurers. 

'Risk Management for Insurers' is the focus of this 
issue of the Journal. We open the issue with a 
detailed note on the various approaches that 
insurers adopt towards managing their risks. 
Mr. Rajive Kumaraswami brings in all his 
experience to describe the various risks that 
insurers are exposed to; and ways to deal with 
them. Working out even the best risk 
management strategies, in isolation, would not 
bring the desired results for an entity; and 
Enterprise Risk Management would take care to 
ensure that such a situation would be avoided. 
Mr. P.C. James takes up the case of the all-
encompassing ERM for insurers in the next 
article. 

Continuing with the discussion on ERM for 
insurers, Mr. Rama Warrier discusses the 
constraints associated with the insurance 
industry specifically ; and makes a few 
suggestions on how to go about overcoming 
these. Dividing a geographic expanse into 
different zones depending upon their proneness 
to earthquakes has been the way insurers assess 
their risks. But with global seismic patterns being 
dynamic, as is being witnessed repeatedly, are 
we equipped with the right information? Mr. 
Avinash Singaraju throws light on this very 
important and topical issue. Finally, Mr. Joydeep 
Roy analyses the risks that insurers confront in 
their regular business process; and gives a 
practicable analysis of implementing strategies 
on an on-going basis. In addition to the monthly 
business statistics, this issue also contains the 
quarterly segment-wise numbers of life and non-
life insurers for the third quarter of the fiscal.

Risk management has always been a subject that 
has been close to the practitioner, the analyst 
and the academician alike. Taking into account 
the vast collection of articles as also the topicality 
of the subject, the focus of the next issue of the 
Journal will continue to be 'Risk Management 
for Insurers'.
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SI
No

Particulars
Premium

Dec, 2009 Dec, 2010

Policies

Dec, 2009 Dec, 2010

Sum Assured

Dec, 2009 Dec, 2010

Non linked*
1  Life 

with profit 1376.30 1970.28 96261 290115 1643.91 3066.58
without profit 49.95 62.69 460718 226481 3344.98 2055.12

2 General Annuity
with profit 1.92 2.61 141 92 0.00 0.00
without profit 608.02 1113.57 16264 27754 0.76 2.03

3 Pension
with profit 24.93 15.96 3483 1809 7.39 1.77
without profit 0.00 17.29 0 1080 0.00 0.48

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 1.86 1.69 4530 2842 52.27 70.94

A. Sub total 2062.98 3184.07 581397 550173 5049.31 5196.91

 Linked*
1  Life 

with profit 0.00 0.00 0 0 0.00 0.00
without profit 1444.54 10117.80 265969 1548802 3176.01 14967.27

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 14393.01 13170.64 3806883 2124868 22.52 300.36

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

B. Sub total 15837.55 23288.45 4072852 3673670 3198.53 15267.64

C. Total (A+B) 17900.53 26472.52 4654249 4223843 8247.83 20464.55

Riders:
Non linked

1 Health# 0.01 0.02 0 0 0.00 -0.01
2 Accident## 0.01 0.06 1 4 1.10 11.75
3 Term 0.00 0.03 0 0 0.02 2.87
4 Others 3.55 2.99 0 0 10.82 9.64

D. Sub total 3.58 3.10 1 5 11.93 24.26

Linked
1 Health# 0.00 0.00 1 1 0.44 1.00
2 Accident## 0.16 0.15 85 627 136.80 655.58
3 Term 0.00 0.00 0 0 44.85 0.22
4 Others 0.00 0.00 0 0 0.25 0.30
E. Sub total 0.16 0.15 86 628 182.35 657.11
F. Total (D+E) 3.74 3.25 88 633 194.28 681.36

G. **Grand Total (C+F) 17904.27 26475.77 4654249 4223843 8442.12 21145.91

INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

( in Crores)M 

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER, 2010

SI
No

Particulars
Premium

Dec, 2009 Dec, 2010

Policies

Dec, 2009 Dec, 2010

Sum Assured

Dec, 2009 Dec, 2010

INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

Non linked*
1  Life 

with profit 12692.25 15164.99 18922971 18739744 237430.95 272359.59
without profit 337.27 1692.45 1497288 3277438 31385.57 68382.79

2 General Annuity
with profit 0.61 0.92 155 136 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 71.92 54.08 39657 19202 893.30 316.47
without profit 112.14 217.05 19953 35834 1.86 18.21

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 70.92 51.20 214002 115921 11144.84 6315.19

A. Sub total 13285.10 17180.70 20694026 22188275 280856.50 347392.24

 Linked*
1  Life 

with profit -0.21 -0.09 0 0 0.00 0.00
without profit 13391.34 9703.17 6989105 2946835 131172.95 84967.97

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.01 0.01 0 0 0.00 0.00
without profit 4804.02 4941.98 1357538 1247265 1506.39 939.83

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 166.84 83.91 130518 59433 2690.35 2631.19

B. Sub total 18362.01 14728.98 8477161 4253533 135369.69 88538.99

C. Total (A+B) 31647.11 31909.68 29171187 26441808 416226.19 435931.24

Riders:
Non linked

1 Health# 2.35 14.67 122 306 671.87 1267.49
2 Accident## 4.17 11.36 2091 4862 4075.59 13987.15
3 Term 1.09 2.26 47 273 236.54 557.20
4 Others 2.72 95.46 22 22 28.43 3553.27

D. Sub total 10.33 123.75 2283 5463 5012.43 19365.11

 Linked
1 Health# 3.17 2.19 347 239 1354.53 452.76
2 Accident## 12.22 4.59 2250 1421 6990.39 3961.80
3 Term 0.64 0.30 102 56 845.66 2142.58
4 Others 1.10 0.55 47 23 692.51 259.15

E. Sub total 17.13 7.63 2746 1739 9883.09 6816.29

F. Total (D+E) 27.46 131.39 5028 7202 14895.52 26181.40

G. **Grand Total (C+F) 31674.57 32041.06 29171187 26441808 431121.71 462112.64

( in Crores)M 

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER, 2010
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SI
No

Particulars
Premium

Dec, 2009 Dec, 2010

Policies

Dec, 2009 Dec, 2010

Sum Assured

Dec, 2009 Dec, 2010

Non linked*
1  Life 

with profit 1376.30 1970.28 96261 290115 1643.91 3066.58
without profit 49.95 62.69 460718 226481 3344.98 2055.12

2 General Annuity
with profit 1.92 2.61 141 92 0.00 0.00
without profit 608.02 1113.57 16264 27754 0.76 2.03

3 Pension
with profit 24.93 15.96 3483 1809 7.39 1.77
without profit 0.00 17.29 0 1080 0.00 0.48

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 1.86 1.69 4530 2842 52.27 70.94

A. Sub total 2062.98 3184.07 581397 550173 5049.31 5196.91

 Linked*
1  Life 

with profit 0.00 0.00 0 0 0.00 0.00
without profit 1444.54 10117.80 265969 1548802 3176.01 14967.27

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 14393.01 13170.64 3806883 2124868 22.52 300.36

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

B. Sub total 15837.55 23288.45 4072852 3673670 3198.53 15267.64

C. Total (A+B) 17900.53 26472.52 4654249 4223843 8247.83 20464.55

Riders:
Non linked

1 Health# 0.01 0.02 0 0 0.00 -0.01
2 Accident## 0.01 0.06 1 4 1.10 11.75
3 Term 0.00 0.03 0 0 0.02 2.87
4 Others 3.55 2.99 0 0 10.82 9.64

D. Sub total 3.58 3.10 1 5 11.93 24.26

Linked
1 Health# 0.00 0.00 1 1 0.44 1.00
2 Accident## 0.16 0.15 85 627 136.80 655.58
3 Term 0.00 0.00 0 0 44.85 0.22
4 Others 0.00 0.00 0 0 0.25 0.30
E. Sub total 0.16 0.15 86 628 182.35 657.11
F. Total (D+E) 3.74 3.25 88 633 194.28 681.36

G. **Grand Total (C+F) 17904.27 26475.77 4654249 4223843 8442.12 21145.91

INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

( in Crores)M 

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER, 2010

SI
No

Particulars
Premium

Dec, 2009 Dec, 2010

Policies

Dec, 2009 Dec, 2010

Sum Assured

Dec, 2009 Dec, 2010

INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

Non linked*
1  Life 

with profit 12692.25 15164.99 18922971 18739744 237430.95 272359.59
without profit 337.27 1692.45 1497288 3277438 31385.57 68382.79

2 General Annuity
with profit 0.61 0.92 155 136 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 71.92 54.08 39657 19202 893.30 316.47
without profit 112.14 217.05 19953 35834 1.86 18.21

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 70.92 51.20 214002 115921 11144.84 6315.19

A. Sub total 13285.10 17180.70 20694026 22188275 280856.50 347392.24

 Linked*
1  Life 

with profit -0.21 -0.09 0 0 0.00 0.00
without profit 13391.34 9703.17 6989105 2946835 131172.95 84967.97

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.01 0.01 0 0 0.00 0.00
without profit 4804.02 4941.98 1357538 1247265 1506.39 939.83

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 166.84 83.91 130518 59433 2690.35 2631.19

B. Sub total 18362.01 14728.98 8477161 4253533 135369.69 88538.99

C. Total (A+B) 31647.11 31909.68 29171187 26441808 416226.19 435931.24

Riders:
Non linked

1 Health# 2.35 14.67 122 306 671.87 1267.49
2 Accident## 4.17 11.36 2091 4862 4075.59 13987.15
3 Term 1.09 2.26 47 273 236.54 557.20
4 Others 2.72 95.46 22 22 28.43 3553.27

D. Sub total 10.33 123.75 2283 5463 5012.43 19365.11

 Linked
1 Health# 3.17 2.19 347 239 1354.53 452.76
2 Accident## 12.22 4.59 2250 1421 6990.39 3961.80
3 Term 0.64 0.30 102 56 845.66 2142.58
4 Others 1.10 0.55 47 23 692.51 259.15

E. Sub total 17.13 7.63 2746 1739 9883.09 6816.29

F. Total (D+E) 27.46 131.39 5028 7202 14895.52 26181.40

G. **Grand Total (C+F) 31674.57 32041.06 29171187 26441808 431121.71 462112.64

( in Crores)M 

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER, 2010

i 
~ .. 
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GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M 

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER, 2010

SI
No

Particulars
Premium

Dec, 2009 Dec, 2010

No. of Schemes

Dec, 2009 Dec, 2010

Lives Covered

Dec, 2009 Dec, 2010

Sum Assured

Dec, 2009 Dec, 2010

Non linked*
1  Life 
a) Group Gratuity Schemes

with profit 2.25 0.00 2 0 882 0 0.09 0.00
without profit 5564.65 7078.89 1628 1489 954672 1467582 4504.85 6897.74

b) Group Savings 
Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 9.48 3.80 379 113 157635 31430 853.65 199.98

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 5.28 2.14 541 317 889647 1048510 3511.71 4821.44

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 2481.01 2671.47 13222 14341 21061429 28969561 96179.64 141806.01

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 3620.88 4797.32 79 32 6225 4982 0.00 0.00

3 Pension
with profit 5.11 0.00 2 0 34 0 0.00 0.00

without profit 2976.60 2026.84 133 146 4321411 410017 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

A. Sub total 14665.25 16580.45 15986 16438 27391935 31932082 105049.92 153725.17

 Linked*
1  Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 302.22 64.61 30 14 144508 58792 40.49 7.07

b) Group Savings 
Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 96.46 0 38 0 16234 0.00 816.99

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 2.55 26.67 4 17 3380 19636 0.34 1.96

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 64.54 0.00 10 0 32601 0 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 369.32 187.74 44 69 180489 94662 40.83 826.03

C. Total (A+B) 15034.56 16768.19 16030 16507 27572424 32026744 105090.75 154551.20

Riders:
Non linked

1 Health# 0.12 0.16 12 18 3368 3546 141.47 157.75
2 Accident## 0.12 0.19 61 74 2184 9459 228.77 419.42
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

D. Sub total 0.25 0.34 73 92 5552 13005 370.24 577.17

 Linked
1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.00 0.03 0 0 0 0 0.00 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.00 0.03 0 0 0 0 0.00 0.00

F. Total (D+E) 0.25 0.37 73 92 5552 13005 370.24 577.17

G. **Grand Total (C+F) 15034.81 16768.56 16030 16507 27572424 32026744 105460.99 155128.38

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER, 2010

GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M 

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

SI
No

Particulars
Premium

Dec, 2009 Dec, 2010

No. of Schemes

Dec, 2009 Dec, 2010

Lives Covered

Dec, 2009 Dec, 2010

Sum Assured

Dec, 2009 Dec, 2010

Non linked*
1  Life 
a) Group Gratuity Schemes

with profit 0.00 28.53 0 8 0 35190 0.00 3.52
without profit 369.33 230.12 136 132 223832 100175 562.96 433.08

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 1 0 13 0.00 0.06
without profit 205.97 159.35 50 650 1425360 492363 3584.09 4831.58

c) EDLI
with profit 0.51 0.76 141 138 95444 102524 1107.79 1492.76
without profit 4.93 9.94 261 242 548130 1024916 5666.04 9965.52

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1084.52 5656.46 1673 1984 22430203 33013925 122710.12 178616.00

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 44.45 0 1 0 3 0.00 0.00
without profit 8.77 3857.16 1 5 139 64951 0.00 4.19

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.04 0.11 0 0 9609 2087 52.48 20.22

A. Sub total 1674.06 9986.89 2262 3161 24732717 34836147 133683.47 195366.93

 Linked*
1  Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 744.26 712.65 349 203 717488 801388 4188.37 3731.36

b) Group Savings 
Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 83.29 87.17 175 243 37850 66469 587.14 1128.80

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 5.13 0 2 0 2457 0.00 0.25
without profit 50.20 22.62 10 5 11879 8233 7.21 6.43

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 98.79 0.00 7 0 1555 0 98.79 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 289.36 594.46 93 57 10537 170308 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 1265.90 1422.03 634 510 779309 1048855 4881.51 4866.83

C. Total (A+B) 2939.96 11408.92 2896 3671 25512026 35885002 138564.98 200233.76

Riders:
Non linked

1 Health# 2.26 2.81 37 58 40998 45245 2899.37 2663.77
2 Accident## 1.73 1.68 73 39 25436 20252 2332.13 1653.35
3 Term 0.01 0.00 1 1 18 86 1.15 1.68
4 Others 0.00 0.04 5 13 221 9536 148.36 2154.20

D. Sub total 4.00 4.53 116 111 66673 75119 5381.02 6472.99

 Linked
1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.00 0.01 28 0 120 0 2.09 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.00 0.01 28 0 120 0 2.09 0.00

F. Total (D+E) 4.00 4.54 144 111 66793 75119 5383.11 6472.99

G. **Grand Total (C+F) 2943.96 11413.46 2896 3671 25512026 35885002 143948.09 206706.75
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GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M 

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER, 2010

SI
No

Particulars
Premium

Dec, 2009 Dec, 2010

No. of Schemes

Dec, 2009 Dec, 2010

Lives Covered

Dec, 2009 Dec, 2010

Sum Assured

Dec, 2009 Dec, 2010

Non linked*
1  Life 
a) Group Gratuity Schemes

with profit 2.25 0.00 2 0 882 0 0.09 0.00
without profit 5564.65 7078.89 1628 1489 954672 1467582 4504.85 6897.74

b) Group Savings 
Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 9.48 3.80 379 113 157635 31430 853.65 199.98

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 5.28 2.14 541 317 889647 1048510 3511.71 4821.44

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 2481.01 2671.47 13222 14341 21061429 28969561 96179.64 141806.01

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 3620.88 4797.32 79 32 6225 4982 0.00 0.00

3 Pension
with profit 5.11 0.00 2 0 34 0 0.00 0.00

without profit 2976.60 2026.84 133 146 4321411 410017 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

A. Sub total 14665.25 16580.45 15986 16438 27391935 31932082 105049.92 153725.17

 Linked*
1  Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 302.22 64.61 30 14 144508 58792 40.49 7.07

b) Group Savings 
Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 96.46 0 38 0 16234 0.00 816.99

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 2.55 26.67 4 17 3380 19636 0.34 1.96

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 64.54 0.00 10 0 32601 0 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 369.32 187.74 44 69 180489 94662 40.83 826.03

C. Total (A+B) 15034.56 16768.19 16030 16507 27572424 32026744 105090.75 154551.20

Riders:
Non linked

1 Health# 0.12 0.16 12 18 3368 3546 141.47 157.75
2 Accident## 0.12 0.19 61 74 2184 9459 228.77 419.42
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

D. Sub total 0.25 0.34 73 92 5552 13005 370.24 577.17

 Linked
1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.00 0.03 0 0 0 0 0.00 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.00 0.03 0 0 0 0 0.00 0.00

F. Total (D+E) 0.25 0.37 73 92 5552 13005 370.24 577.17

G. **Grand Total (C+F) 15034.81 16768.56 16030 16507 27572424 32026744 105460.99 155128.38

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER, 2010

GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M 

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

SI
No

Particulars
Premium

Dec, 2009 Dec, 2010

No. of Schemes

Dec, 2009 Dec, 2010

Lives Covered

Dec, 2009 Dec, 2010

Sum Assured

Dec, 2009 Dec, 2010

Non linked*
1  Life 
a) Group Gratuity Schemes

with profit 0.00 28.53 0 8 0 35190 0.00 3.52
without profit 369.33 230.12 136 132 223832 100175 562.96 433.08

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 1 0 13 0.00 0.06
without profit 205.97 159.35 50 650 1425360 492363 3584.09 4831.58

c) EDLI
with profit 0.51 0.76 141 138 95444 102524 1107.79 1492.76
without profit 4.93 9.94 261 242 548130 1024916 5666.04 9965.52

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1084.52 5656.46 1673 1984 22430203 33013925 122710.12 178616.00

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 44.45 0 1 0 3 0.00 0.00
without profit 8.77 3857.16 1 5 139 64951 0.00 4.19

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.04 0.11 0 0 9609 2087 52.48 20.22

A. Sub total 1674.06 9986.89 2262 3161 24732717 34836147 133683.47 195366.93

 Linked*
1  Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 744.26 712.65 349 203 717488 801388 4188.37 3731.36

b) Group Savings 
Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 83.29 87.17 175 243 37850 66469 587.14 1128.80

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 5.13 0 2 0 2457 0.00 0.25
without profit 50.20 22.62 10 5 11879 8233 7.21 6.43

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 98.79 0.00 7 0 1555 0 98.79 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 289.36 594.46 93 57 10537 170308 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 1265.90 1422.03 634 510 779309 1048855 4881.51 4866.83

C. Total (A+B) 2939.96 11408.92 2896 3671 25512026 35885002 138564.98 200233.76

Riders:
Non linked

1 Health# 2.26 2.81 37 58 40998 45245 2899.37 2663.77
2 Accident## 1.73 1.68 73 39 25436 20252 2332.13 1653.35
3 Term 0.01 0.00 1 1 18 86 1.15 1.68
4 Others 0.00 0.04 5 13 221 9536 148.36 2154.20

D. Sub total 4.00 4.53 116 111 66673 75119 5381.02 6472.99

 Linked
1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.00 0.01 28 0 120 0 2.09 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.00 0.01 28 0 120 0 2.09 0.00

F. Total (D+E) 4.00 4.54 144 111 66793 75119 5383.11 6472.99

G. **Grand Total (C+F) 2943.96 11413.46 2896 3671 25512026 35885002 143948.09 206706.75
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Note: *annualised  premium is calculated using the sum assured as at valuation date (reflecting any increases or decreases in coverage)

Guidelines for Individual Agents for 
Persistency of Life Insurance Policies 

To
All the CEOs of Life Insurance Companies

Re: Guidelines for Individual Agents for 
Persistency of Life Insurance Policies

I. OBJECTIVE:
Low Persistency of life insurance policies is a 
cause of concern for the Insurance 
Regulators worldwide, the Industry, 
Intermediaries and the Policyholders. Early 
lapses and surrenders are not desirable for 
any of the stakeholders in the sector. The 
Authority recognizes that agents can play a 
vital role to ensure high persistency (i) by 
avoiding soliciting unsuitable products (ii). 
by bringing in transparency in providing 
correct and complete details of suitable 
products to the prospective policyholders 
and (iii) by considering the needs of 
prospective policyholders. In its endeavour 
to increase the persistency of the life 
insurance business thereby giving a fillip to 
protection of policyholders' interests, the 
Authority seeks to put in place minimum 
standards of performance for agents. The 
Authority therefore issues these guidelines, 
under Section 14(2) of the IRDA Act, 1999 
requiring agents and insurers to enhance 
persistency of life insurance policies.

II. DEFINITIONS:
(A) Persistency Rate: Persistency Rate 

refers to the percentage of policy 
contracts still in force at the specified 
time interval after they have been 
issued and shall be calculated on 
premium basis as well as policy basis. 
The procedure for calculation of 
Pe r s i s t e n c y  R a t e  s h a l l  b e  i n  
a c c o r d a n c e  w i t h  A n n e x u r e - A  
attached.

(B) Performance Year: A “Performance 
Year” for an agent for purposes of 
reckoning persistency as prescribed 
herein would be the Financial Year.

(C) New Agents: New Agents are those 
who have been issued fresh licenses 
on or after 1st July, 2011

 (D) Existing Agents:  Existing Agents are 
those who hold valid licenses issued 
before 1st July, 2011.

(E) Orphan policy: A policy is treated as an 
orphan policy if the agent  who 
procured that policy, is no longer 
working for the insurer who issued it or 
if his licence is no longer valid.

(F) D e f e r r e d  C o m m i s s i o n :  T h e  
component of initial commission, in 
case of regular premium and limited 
premium payment policies, paid in 
s u b s e q u e n t  y e a r s  s u b j e c t  t o  
fulfillment of conditions specified by 
the insurer.

III. REQUIREMENTS ON PERSISTENCY
(a) For all renewals prior to the Financial 

Year 2014-15, the average Persistency 
Rate for each agent for the years 2011-
12, 2012-13 and 2013-14 shall be at 
least 50% in terms of both policies and 
premium procured by such agent. 

(b) From the Financial Year 2014-15, the 
Persistency Rate for each agent shall 
be at least 75% in terms of both 
policies and premium procured by 
such agent. 

(c) The Persistency Rate shall be on a pro-
rata basis and rounded off to the 
nearest decimal where the financial 
year is not covered in full.

CEOs of Life Insurance Companies  
Ref: IRDA/CAD/GDL/AGN/016/02/2011                                                                                    Date: 11-02-2011

VI. SERVICING OF ORPHAN POLICIES
In respect of life insurance, for all orphan 
policies, insurers are advised to allow 
transfer of policies to another agent and pay 
50% of the deferred commission the original 
agent was eligible for. The total commission 
paid for each policy shall remain within the 
statutory limits and as per File & Use 
approvals.

VII.INSURERS TO LAY DOWN MINIMUM 
BUSINESS REQUIREMENTS FOR AGENTS
All insurers are required to lay down 
Minimum Business Requirements for agents 
and monitor the performance of agents in 
this regard as often as it is required.  

VIII.INSURERS TO MONITOR:
Insurers are required to incorporate these 
stipulations in the agency agreements with 
their agents and shall monitor the 
compliance of these guidelines by agents 
through appropriate software. 

These guidelines shall come into effect from 
1st July, 2011. Please acknowledge this 
circular and confirm action taken.

(A.Giridhar)
Executive Director

13th month persistency

Objective:  To measure the company’s first year persistency.

(d) Renewal of agent license is subject to 
meeting the persistency rates as 
stated in (a) and (b).

(e). All agents shall maintain a correct and 
complete record of the various 
policies sold and their persistency on a 
year on year basis and get the record 
endorsed by the insurer at the end of 
each year.

IV. R E L AT I V E S  O F  E M P L O Y E E S  O F  
INSURANCE COMPANIES NOT TO BE 
ENGAGED AS AGENTS
Relatives of employees of insurance 
companies shall not be engaged as agents 
by the same insurer. For this purpose, the 
definition of “relative” shall include spouse, 
sisters, brothers, parents, sons, daughters – 
in-law, daughters and sons-in-law.

V. DEFERMENT OF COMMISSION
Every life insurer shall frame suitable 
guidelines on deferment of commission 
payments to agents. Commission payment 
on Single Premium policies shall not be 
deferred. Commission on sale of Regular 
Premium and Limited Premium policies may 
be deferred only after Board approval, 
which is clearly spelt out and disclosed to 
the agents as well as displayed on the 
website.

Annexure: A
An example of 13 month persistency calculation

Definition: Percentage of contracts, measured by premium, still in force 13 month after they have been issued.

Formula: inforce/exposure

Where
exposure = total annualised premium* of policies issued from 13+x to 24+x months ago, inclusive, taking into account grace period (x) 

example:   grace period is 1 month
                     Valuation date is 31 December 2007
                     exposure shall be total annualised premium of policies sold from November 30, 2005 to November 30, 2006 (as shaded)

31 Dec 2007 31 Dec 2006
30 Nov 200530 Nov 2006

0 1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21 22 23 24 25 26 27 28

31 Dec 2005

inforce = total annualised premium* of policies in the exposure block that has paid the first modal premium of the 2nd policy year
in particular given the following premium mode, satisfying the following conditions:

annual mode
Semi-annual mode
quarterly mode
monthly mode

paid at least 2 premiums
paid at least 3 premiums
paid at least 5 premiums
paid at least 13 premiums
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Note: *annualised  premium is calculated using the sum assured as at valuation date (reflecting any increases or decreases in coverage)

Guidelines for Individual Agents for 
Persistency of Life Insurance Policies 

To
All the CEOs of Life Insurance Companies

Re: Guidelines for Individual Agents for 
Persistency of Life Insurance Policies
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refers to the percentage of policy 
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The procedure for calculation of 
Pe r s i s t e n c y  R a t e  s h a l l  b e  i n  
a c c o r d a n c e  w i t h  A n n e x u r e - A  
attached.

(B) Performance Year: A “Performance 
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(C) New Agents: New Agents are those 
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those who hold valid licenses issued 
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procured that policy, is no longer 
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case of regular premium and limited 
premium payment policies, paid in 
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fulfillment of conditions specified by 
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III. REQUIREMENTS ON PERSISTENCY
(a) For all renewals prior to the Financial 

Year 2014-15, the average Persistency 
Rate for each agent for the years 2011-
12, 2012-13 and 2013-14 shall be at 
least 50% in terms of both policies and 
premium procured by such agent. 

(b) From the Financial Year 2014-15, the 
Persistency Rate for each agent shall 
be at least 75% in terms of both 
policies and premium procured by 
such agent. 

(c) The Persistency Rate shall be on a pro-
rata basis and rounded off to the 
nearest decimal where the financial 
year is not covered in full.

CEOs of Life Insurance Companies  
Ref: IRDA/CAD/GDL/AGN/016/02/2011                                                                                    Date: 11-02-2011

VI. SERVICING OF ORPHAN POLICIES
In respect of life insurance, for all orphan 
policies, insurers are advised to allow 
transfer of policies to another agent and pay 
50% of the deferred commission the original 
agent was eligible for. The total commission 
paid for each policy shall remain within the 
statutory limits and as per File & Use 
approvals.

VII.INSURERS TO LAY DOWN MINIMUM 
BUSINESS REQUIREMENTS FOR AGENTS
All insurers are required to lay down 
Minimum Business Requirements for agents 
and monitor the performance of agents in 
this regard as often as it is required.  

VIII.INSURERS TO MONITOR:
Insurers are required to incorporate these 
stipulations in the agency agreements with 
their agents and shall monitor the 
compliance of these guidelines by agents 
through appropriate software. 

These guidelines shall come into effect from 
1st July, 2011. Please acknowledge this 
circular and confirm action taken.

(A.Giridhar)
Executive Director

13th month persistency

Objective:  To measure the company’s first year persistency.

(d) Renewal of agent license is subject to 
meeting the persistency rates as 
stated in (a) and (b).

(e). All agents shall maintain a correct and 
complete record of the various 
policies sold and their persistency on a 
year on year basis and get the record 
endorsed by the insurer at the end of 
each year.

IV. R E L AT I V E S  O F  E M P L O Y E E S  O F  
INSURANCE COMPANIES NOT TO BE 
ENGAGED AS AGENTS
Relatives of employees of insurance 
companies shall not be engaged as agents 
by the same insurer. For this purpose, the 
definition of “relative” shall include spouse, 
sisters, brothers, parents, sons, daughters – 
in-law, daughters and sons-in-law.

V. DEFERMENT OF COMMISSION
Every life insurer shall frame suitable 
guidelines on deferment of commission 
payments to agents. Commission payment 
on Single Premium policies shall not be 
deferred. Commission on sale of Regular 
Premium and Limited Premium policies may 
be deferred only after Board approval, 
which is clearly spelt out and disclosed to 
the agents as well as displayed on the 
website.

Annexure: A
An example of 13 month persistency calculation

Definition: Percentage of contracts, measured by premium, still in force 13 month after they have been issued.

Formula: inforce/exposure

Where
exposure = total annualised premium* of policies issued from 13+x to 24+x months ago, inclusive, taking into account grace period (x) 

example:   grace period is 1 month
                     Valuation date is 31 December 2007
                     exposure shall be total annualised premium of policies sold from November 30, 2005 to November 30, 2006 (as shaded)

31 Dec 2007 31 Dec 2006
30 Nov 200530 Nov 2006
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31 Dec 2005

inforce = total annualised premium* of policies in the exposure block that has paid the first modal premium of the 2nd policy year
in particular given the following premium mode, satisfying the following conditions:

annual mode
Semi-annual mode
quarterly mode
monthly mode

paid at least 2 premiums
paid at least 3 premiums
paid at least 5 premiums
paid at least 13 premiums
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CANCELLATION OF BROKER LICENSE NO.373 

WHEREAS M/S. ARTHA INSURANCE BROKING SERVICES LTD. 
(Earlier known as M/S. TOM INSURANCE BROKING SERVICES 
LTD) (hereinafter referred to as the ‘Broker’), having its 
Registered Office at 807/808, Trade World, B-Wing, Kamala 
Mills Compound, Lower Parel, Mumbai 400 013 has been 
granted license by the Authority to act as a Direct Broker 
vide License No.373 on 21-04-2008 valid for a period of three 
years pursuant to the provisions of the IRDA (Insurance 
Brokers) Regulations, 2002.

WHEREAS, the Broker vide letter dated 24th July, 2010 
communicated to the Authority their desire to surrender the 
Direct Insurance Broking License.

WHEREAS, the Broker vide letter dated 12th October, 2010 
submitted the Board Resolution passed in respect of 
surrendering of insurance broker license.

WHEREAS, the Broker has given an undertaking to service 
the existing clients whose policies are in force for a period of 
six months from date of cancellation of license as required 
under Regulation 40 of the IRDA (Insurance Brokers) 
Regulations, 2002, within which it has to make suitable 
arrangements with another licensed broker to service the 
contracts already concluded.

WHEREAS, the Broker vide letter dated 12th October, 2010 
submitted the original license No.373 for cancellation.

NOW THEREFORE, pursuant to the request made by the 
Broker for surrender of Broker license, the Authority hereby 
cancels the Direct Broker License No.373 granted to M/s. 
Artha Insurance Broking Services Ltd.

 Sd/- 
(Suresh Mathur)

Joint Director 

CEOS OF NON-LIFE INSURANCE COMPANIES  
Ref: IRDA/CAD/GDL/AGN/016/02/2011                                                                                                        Date:15-02-2011 

OrderTo all
Date: 14-02-2011

Health Data Claims analysis on medical Inflation

Health Data Claims analysis on medical Inflation has been made available in Insurance Information 
Bureau(IIB) under the following link:

http://iib.gov.in/IRDA/healthpub/Health_Data_Inflation_Analysis.pdf

Guidelines Pertaining To Individual Agents 

R e f e r e n c e  i s  d r a w n  t o  c i r c u l a r  r e f .  
IRDA/CAD/GDL/AGN/016/02/2011 dated 11th 
February, 2011 prescribing certain guidelines 
relating to individual agents in respect of life 
insurance, which, among others, include 
p r e s c r i p t i o n  o f  m i n i m u m  b u s i n e s s  
requirements for individual agents by 
insurance companies and prohibition of 
relatives of insurance employees becoming 
insurance agents. The relevant provisions of the 
circular are being reproduced below with the 
stipulation that these provisions shall be for all 
non-life insurance companies as well. 

(1) RELATIVES OF EMPLOYEES OF INSURANCE 
COMPANIES NOT TO BE ENGAGED AS 
AGENTS 

Relatives of employees of insurance 
companies shall not be engaged as agents 
by the insurers. For this purpose, the 
definition of "relative" shall include spouse, 
sisters, brothers, parents, sons, daughters -
in-law, daughters and sons-in-law.

(2) INSURERS TO LAY DOWN MINIMUM 

BUSINESS REQUIREMENTS FOR AGENTS
All insurers are required to lay down 
Minimum Business Requirements for agents 
and monitor the performance of agents in 
this regard as often as it is required.

(3) INSURERS TO COMMUNIC ATE AND 
MONITOR
Insurers are required to communicate the 
above guidelines to their agents and take a 
confirmation from the agents regarding 
their having received and understood them. 
Insurers shall monitor the compliance of 
these guidelines by agents through 
appropriate software.

These guidelines come into effect from 1st 
July, 2011.  Please acknowledge this circular 
and confirm action taken.

This is issued with the approval of the 
Competent Authority. 

(A.Giridhar)
Executive Director 

Ref:IRDA/BRK/ORD/LC/043/02/2011  Date:25-02-2011
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Risk Management 
Approaches for Insurers
- Need for Wholesome Assessment

Rajive Kumaraswami asserts that a comprehensive risk management strategy 
for insurers is not merely a routine activity but an integral part of the overall 
enterprise management, the failure of which can prove to be detrimental to its 
interests.

ue fiss  ocus

Background
A General Insurance company is exposed to 
various types of risks including underwriting, 
reinsurance, operational, market and liquidity 
risks – amongst others. The objective of a risk 
management framework is to ensure that 
various risks are identified, measured and 
mitigated; and policies, procedures and 
standards are established so as to adequately 
address these risks through systemic response 
and strict adherence. 

The Insurance Regulatory and Development 
Authority (IRDA) in August 2009 issued 
guidelines on corporate governance for the 
insurance sector. Apart from laying emphasis 
on the importance of governance in the 
insurance sector, the circular laid out the 
importance of risk management and the need 
for control functions. Accordingly, every 
company was mandated to form a risk 
committee as well as appoint a Chief Risk 
Officer. 

The guidelines stated that sound management 
of an insurer is dependent on how well risks are 
managed; and emphasized the need to lay 
down the risk management strategy and 
monitor all risks across various lines of business.

So what should be the key constituents of a risk 
management framework? Every company 
would need to evolve its own risk management 
framework keeping in mind the nature, size and 
complexity of its business. A risk framework can 
be formulated with learnings from the failures 

of global insurance companies along with 
guidelines advocated by ratings agencies and 
the outlook of consulting companies towards 
risk management. 

Learning from insurance failures
There are various publications which study the 
reasons for insolvencies of global general 
insurance companies. AM Best, the global 
credit rating agency, published a study in May 
2008 which evaluates reasons for US 
bankruptcies during the period 1969 to 2007. 
Further, a Canadian paper published in 2007 
evaluates similar reasons for Canadian general 
insurance company failures. The main reasons 
assigned for insurance company failures as per 
these reports are shown in the table that 
follows.

Reasons for insurance company failures in the 
US and Canada

A risk framework 

can be 

formulated with 

learnings from 

the failures of 

global insurance 

companies 
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management. 

Risk Management in 
the Face of Nature's Fury
- Essential Reminder for Insurers

'Time and again, natural calamities in some part of the world or the other 
occur, bringing in a trail of devastation that upsets all the risk management 
practices of corporate entities as also the insurers. It adds great credence to 
the argument that there is need for preparedness, irrespective of one's 
proneness' opines U. Jawaharlal.

a a e oi
v nt g p nt

While this is being written, there is great 
uncertainty about the nuclear plants in Japan and 
the likely damage they face as things keep 
unfolding. How ironical that one of the countries 
equipped with the best risk management 
strategies and practices in the world should fall a 
victim to the combined devastation of an 
earthquake and a tsunami! Should one say that it 
is a great eye-opener to the rest of the world in the 
area of risk management? Apart from merely 
learning lessons from the experience, the entire 
humanity should gear itself up for lending a 
helping hand in whatever form to the nation and 
its people; in its hour of crisis and tragedy. 

Earlier, the twin nations down-under – Australia 
and New Zealand – have also become victims to 
the devastation caused by natural catastrophes. 
The flash floods in Queensland and the 
earthquake in Christchurch have caused 
immense damage to property and assets, 
although not much human loss has been 
reported, thankfully. It serves as just a grim 
reminder that nature continues to be supreme in 
matters of damage-causing; the readiness to face 
a calamity and the state of development of a 
nation notwithstanding. 

All these tragedies no doubt will put a severe 
strain not only on their economies but also on the 
global insurance/reinsurance business. With the 
renewals being just round the corner, the 
reinsurance market is certainly going to harden 

‘Risk Management for Insurers’
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with escalation of prices almost being a certainty. 
As a direct fall-out of the Japanese earthquake 
and the tsunami; apart from catastrophe losses, 
several other classes of insurance viz. Aviation, 
Marine (Hull in particular) and Energy will 
certainly come under a scanner while the 
renewals are being finalized. It is certainly going 
to have a great impact on the global reinsurance 
scenario and underscores the importance of 
being prepared for eventualities. 

Close home; there is emphasis on putting in place 
measures to overcome the possibility of erosion 
of one's reputation. Not for the first time, 
consumer courts in some parts of the country 
have indicted the insurers for their poor 
performance in settlement of claims and the 
resultant consumer litigations. All the hard work 
done over a life time in building up a huge 
reputation can get decimated by such reports of 
poor performance. Reputation risk should be 
among the top priorities for insurers in order that 
such indictments are consigned to history. 

At a time when well-thought out and the best risk 
management practices are being reduced to a 
mockery, there is need for the insurers to 
introspect and revise strategies, wherever 
necessary. 'Risk Management for Insurers' will 
again be the focus of the next of the Journal. Let 
us look forward to a very topical and interesting 
debate.

Reason US Canadian

Inadequate loss reserves 38% 31%

Rapid growth/ 22% 17%
change in business

Overstated assets 9% 6%

Impairment of an affiliate 8% 3%

Alleged fraud 7% 9%

Catastrophe losses 4% 3%

Reinsurance failures 4% 3%

Miscellaneous 8% 28%

Total 100% 100%

These studies are vital as company failures are 
important from a risk management perspective 



Risk Management 
Approaches for Insurers
- Need for Wholesome Assessment

Rajive Kumaraswami asserts that a comprehensive risk management strategy 
for insurers is not merely a routine activity but an integral part of the overall 
enterprise management, the failure of which can prove to be detrimental to its 
interests.
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Background
A General Insurance company is exposed to 
various types of risks including underwriting, 
reinsurance, operational, market and liquidity 
risks – amongst others. The objective of a risk 
management framework is to ensure that 
various risks are identified, measured and 
mitigated; and policies, procedures and 
standards are established so as to adequately 
address these risks through systemic response 
and strict adherence. 

The Insurance Regulatory and Development 
Authority (IRDA) in August 2009 issued 
guidelines on corporate governance for the 
insurance sector. Apart from laying emphasis 
on the importance of governance in the 
insurance sector, the circular laid out the 
importance of risk management and the need 
for control functions. Accordingly, every 
company was mandated to form a risk 
committee as well as appoint a Chief Risk 
Officer. 

The guidelines stated that sound management 
of an insurer is dependent on how well risks are 
managed; and emphasized the need to lay 
down the risk management strategy and 
monitor all risks across various lines of business.

So what should be the key constituents of a risk 
management framework? Every company 
would need to evolve its own risk management 
framework keeping in mind the nature, size and 
complexity of its business. A risk framework can 
be formulated with learnings from the failures 

of global insurance companies along with 
guidelines advocated by ratings agencies and 
the outlook of consulting companies towards 
risk management. 

Learning from insurance failures
There are various publications which study the 
reasons for insolvencies of global general 
insurance companies. AM Best, the global 
credit rating agency, published a study in May 
2008 which evaluates reasons for US 
bankruptcies during the period 1969 to 2007. 
Further, a Canadian paper published in 2007 
evaluates similar reasons for Canadian general 
insurance company failures. The main reasons 
assigned for insurance company failures as per 
these reports are shown in the table that 
follows.

Reasons for insurance company failures in the 
US and Canada

A risk framework 

can be 

formulated with 

learnings from 

the failures of 

global insurance 

companies 

along with 

guidelines 

advocated by 

ratings agencies 

and the outlook 

of consulting 

companies 

towards risk 

management. 

Risk Management in 
the Face of Nature's Fury
- Essential Reminder for Insurers

'Time and again, natural calamities in some part of the world or the other 
occur, bringing in a trail of devastation that upsets all the risk management 
practices of corporate entities as also the insurers. It adds great credence to 
the argument that there is need for preparedness, irrespective of one's 
proneness' opines U. Jawaharlal.
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While this is being written, there is great 
uncertainty about the nuclear plants in Japan and 
the likely damage they face as things keep 
unfolding. How ironical that one of the countries 
equipped with the best risk management 
strategies and practices in the world should fall a 
victim to the combined devastation of an 
earthquake and a tsunami! Should one say that it 
is a great eye-opener to the rest of the world in the 
area of risk management? Apart from merely 
learning lessons from the experience, the entire 
humanity should gear itself up for lending a 
helping hand in whatever form to the nation and 
its people; in its hour of crisis and tragedy. 

Earlier, the twin nations down-under – Australia 
and New Zealand – have also become victims to 
the devastation caused by natural catastrophes. 
The flash floods in Queensland and the 
earthquake in Christchurch have caused 
immense damage to property and assets, 
although not much human loss has been 
reported, thankfully. It serves as just a grim 
reminder that nature continues to be supreme in 
matters of damage-causing; the readiness to face 
a calamity and the state of development of a 
nation notwithstanding. 

All these tragedies no doubt will put a severe 
strain not only on their economies but also on the 
global insurance/reinsurance business. With the 
renewals being just round the corner, the 
reinsurance market is certainly going to harden 

‘Risk Management for Insurers’
in the next issue...
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with escalation of prices almost being a certainty. 
As a direct fall-out of the Japanese earthquake 
and the tsunami; apart from catastrophe losses, 
several other classes of insurance viz. Aviation, 
Marine (Hull in particular) and Energy will 
certainly come under a scanner while the 
renewals are being finalized. It is certainly going 
to have a great impact on the global reinsurance 
scenario and underscores the importance of 
being prepared for eventualities. 

Close home; there is emphasis on putting in place 
measures to overcome the possibility of erosion 
of one's reputation. Not for the first time, 
consumer courts in some parts of the country 
have indicted the insurers for their poor 
performance in settlement of claims and the 
resultant consumer litigations. All the hard work 
done over a life time in building up a huge 
reputation can get decimated by such reports of 
poor performance. Reputation risk should be 
among the top priorities for insurers in order that 
such indictments are consigned to history. 

At a time when well-thought out and the best risk 
management practices are being reduced to a 
mockery, there is need for the insurers to 
introspect and revise strategies, wherever 
necessary. 'Risk Management for Insurers' will 
again be the focus of the next of the Journal. Let 
us look forward to a very topical and interesting 
debate.

Reason US Canadian

Inadequate loss reserves 38% 31%

Rapid growth/ 22% 17%
change in business

Overstated assets 9% 6%

Impairment of an affiliate 8% 3%

Alleged fraud 7% 9%

Catastrophe losses 4% 3%

Reinsurance failures 4% 3%

Miscellaneous 8% 28%

Total 100% 100%

These studies are vital as company failures are 
important from a risk management perspective 
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A risk register is 

a repository of 

risks that the 

company is 

exposed to 

along with a 

clearly 

formulated and 

consistent 

approach to 

measuring risks 

and 

subsequently 

either migrating 

or mitigating 

that risk.

With increasing 

market 

complexity, ever 

increasing 

global 

regulatory 

requirements 

and customers 

demanding 

newer 

innovative 

products; there 

is a need to 

reinforce 

Enterprise-wide 

Risk 

Management.

as they clearly demonstrate a breakdown of 
controls and risk management. 

Approach proposed by Credit Rating 
Agencies:
With the ever growing importance of risk 
management, credit rating agencies over a 
period of time have been laying great emphasis 
on risk management practices of companies 

while forming an opinion on their credit rating. 
They underline the criticality of adopting ‘E’RM 
as an approach wherein the company has a 
focus on Enterprise-wide risks, rather than the 
traditional approach of risk management 
wherein each department manages the risks 
related to itself e.g. reinsurance looking at 
reinsurance risks and the legal department 
looking only at legal risks. They also advocate 

Reasons for insurance failures and their linkages

Reinsurance

Delegated
authority

Rapid
expansion

Under
pricing

Under
reserving

Unforeseen
claims

Entry in
new areas

catastrophes

As can be seen in the figure above, the reasons 
for insurance failures are inter-related and 
hence adopting an ERM approach ensures that 
risks are identified on an Enterprise-wide basis 
and are correlated with their impact evaluated 
across the organization. Therefore, ERM is the 
evolution of operational risk management into 
a strategic process which aligns strategy, 
process, people and technology at the entity 
level. 

From the perspective of developing a company 
specific approach for risk management, both 
AM Best and S&P suggest the following areas to 
look at:

1.Setting a framework and culture towards 
risk management
It is very important for a ‘Risk Aware’ culture to 
be set within the organization as a ‘Silo’ 
approach to risk management is unlikely to 
yield results towards sound risk practices. 

Some of the steps suggested by rating agencies 
include:

Involvement of the board and senior 
management in risk management

Establishing and communicating risk 
management objectives

n

n

n

n

n

n

n

n

n

Setting risk tolerance and key risk metrics

Setting roles, responsibilities and oversight

2. Risk Identification and Management
The steps recommended by rating agencies for 
risk identification include working on defining 
traditional risks and having exception 
reporting with action plans in place for 
exception items. The following five key areas 
would need to be monitored from a traditional 
risk management perspective:

Credit risk
Market risk
Underwriting risk
Operational risk 
Strategic risk

For measuring and monitoring these risks it is 
imperative for firms to maintain a risk register. 
A risk register is a repository of risks that the 
company is exposed to along with a clearly 
formulated and consistent approach to 
measuring risks and subsequently either 
migrating or mitigating that risk.

The objective of the risk register is for the 
company to be able to aggregate common risks 
across businesses and to analyze and manage 
those risks effectively. 

This is done by employing a top-down as well as 
a bottom-up approach to risk identification:

From a top-down perspective, the 
company’s ERM leadership and corporate 
level risk committee must identify all risks 
that are large enough in aggregate to 
threaten the firm with financial distress in an 
adverse environment.

The bottom-up process involves individual 
business units and functional areas 
conducting risk-control self assessments 
designed to identify all local-level risks that 
are material.

The goal is to identify all important risks, 
quantify them using a consistent approach, 
and then aggregate individual risk exposures 
across the entire organization to produce a 
firm-wide risk profile that takes account of 
correlations among risks. 

3. Risk Measurement & Capital Modeling 
The key element in risk measurement is 
management reporting with regard to 
performance vis-à-vis risk tolerance. This is an 
exercise which should be done on a periodic 
basis with pre-defined levels of escalation.

Capital modeling is a tool which enables the 
organization to evolve towards measuring 
returns based on risk allocated capital. There 
are various capital models available in the 
market based on which insurance companies in 
developed markets manage their business 
plan. Allocation of capital is done based on the 
risk adjusted returns for each line of business. 
The IRDA has recently come out with guidelines 
on Economic Capital which is the first step 
towards the migration of the Indian insurance 
industry in the direction of capital modeling. 

4. Emerging Risk Areas
It is important for the management to stay 
focused on emerging risk issues like climate 
change and the outbreak of pandemics to keep 
the enterprise insulated from uncertainty. From 
a risk management perspective it is imperative 
that the management keeps evolving its risk 
framework and that the lessons learned 
through the ERM development process are 

n

n

continuously incorporated in the next steps of 
ERM development.  

Further, the rating agencies state the 
importance of maintaining the independence 
of the risk function as well as ensuring a 
coordinated approach with the audit function 
and the Chief Financial Officer.

A p p r o a c h  p r o p o s e d  b y  co n s u l t i n g  
companies
Consulting companies, while reiterating the 
methodology indicated by the rating agencies, 
advocate the importance of maintaining a ‘Risk 
Dashboard’ or a ‘Risk Register’ which helps 
periodic reviews on the efficacy of the risk 
management practices. Further, they state that 
the ultimate aim of the risk management 
framework of the company would be to 
integrate the function with business strategy. 
Another methodology suggested by them in 
driving an effective risk management 
framework is internally highlighting the risk 
items as heat zones. A commonly used tool is 
the “Heat Map” which illustrates the strength or 
weakness of the risk profile. This can be 
effectively classified through inputs scores 
through high level risk audit findings, risk 
workshops (self-audit) and benchmarking. It is 
important to define the critical risk control 
areas and measure the extent of controls that 
exist. It is imperative that efforts are focused on 
controlling the critical risk areas where gaps 
exist. 

With increasing market complexity, ever 
increasing global regulatory requirements and 
customers demanding newer innovative 
products; there is a need to reinforce 
Enterprise-wide Risk Management. Effective 
risk management fosters an operating 
environment characterized by prudent risk 
profiling while seizing available market 
opportunities. 

The author is Chief Risk Officer, ICICI Lombard 

General Insurance Co. Ltd.
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as they clearly demonstrate a breakdown of 
controls and risk management. 

Approach proposed by Credit Rating 
Agencies:
With the ever growing importance of risk 
management, credit rating agencies over a 
period of time have been laying great emphasis 
on risk management practices of companies 

while forming an opinion on their credit rating. 
They underline the criticality of adopting ‘E’RM 
as an approach wherein the company has a 
focus on Enterprise-wide risks, rather than the 
traditional approach of risk management 
wherein each department manages the risks 
related to itself e.g. reinsurance looking at 
reinsurance risks and the legal department 
looking only at legal risks. They also advocate 
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As can be seen in the figure above, the reasons 
for insurance failures are inter-related and 
hence adopting an ERM approach ensures that 
risks are identified on an Enterprise-wide basis 
and are correlated with their impact evaluated 
across the organization. Therefore, ERM is the 
evolution of operational risk management into 
a strategic process which aligns strategy, 
process, people and technology at the entity 
level. 

From the perspective of developing a company 
specific approach for risk management, both 
AM Best and S&P suggest the following areas to 
look at:

1.Setting a framework and culture towards 
risk management
It is very important for a ‘Risk Aware’ culture to 
be set within the organization as a ‘Silo’ 
approach to risk management is unlikely to 
yield results towards sound risk practices. 

Some of the steps suggested by rating agencies 
include:

Involvement of the board and senior 
management in risk management

Establishing and communicating risk 
management objectives
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Setting risk tolerance and key risk metrics

Setting roles, responsibilities and oversight

2. Risk Identification and Management
The steps recommended by rating agencies for 
risk identification include working on defining 
traditional risks and having exception 
reporting with action plans in place for 
exception items. The following five key areas 
would need to be monitored from a traditional 
risk management perspective:

Credit risk
Market risk
Underwriting risk
Operational risk 
Strategic risk

For measuring and monitoring these risks it is 
imperative for firms to maintain a risk register. 
A risk register is a repository of risks that the 
company is exposed to along with a clearly 
formulated and consistent approach to 
measuring risks and subsequently either 
migrating or mitigating that risk.

The objective of the risk register is for the 
company to be able to aggregate common risks 
across businesses and to analyze and manage 
those risks effectively. 

This is done by employing a top-down as well as 
a bottom-up approach to risk identification:

From a top-down perspective, the 
company’s ERM leadership and corporate 
level risk committee must identify all risks 
that are large enough in aggregate to 
threaten the firm with financial distress in an 
adverse environment.

The bottom-up process involves individual 
business units and functional areas 
conducting risk-control self assessments 
designed to identify all local-level risks that 
are material.

The goal is to identify all important risks, 
quantify them using a consistent approach, 
and then aggregate individual risk exposures 
across the entire organization to produce a 
firm-wide risk profile that takes account of 
correlations among risks. 

3. Risk Measurement & Capital Modeling 
The key element in risk measurement is 
management reporting with regard to 
performance vis-à-vis risk tolerance. This is an 
exercise which should be done on a periodic 
basis with pre-defined levels of escalation.

Capital modeling is a tool which enables the 
organization to evolve towards measuring 
returns based on risk allocated capital. There 
are various capital models available in the 
market based on which insurance companies in 
developed markets manage their business 
plan. Allocation of capital is done based on the 
risk adjusted returns for each line of business. 
The IRDA has recently come out with guidelines 
on Economic Capital which is the first step 
towards the migration of the Indian insurance 
industry in the direction of capital modeling. 

4. Emerging Risk Areas
It is important for the management to stay 
focused on emerging risk issues like climate 
change and the outbreak of pandemics to keep 
the enterprise insulated from uncertainty. From 
a risk management perspective it is imperative 
that the management keeps evolving its risk 
framework and that the lessons learned 
through the ERM development process are 

n

n

continuously incorporated in the next steps of 
ERM development.  

Further, the rating agencies state the 
importance of maintaining the independence 
of the risk function as well as ensuring a 
coordinated approach with the audit function 
and the Chief Financial Officer.

A p p r o a c h  p r o p o s e d  b y  co n s u l t i n g  
companies
Consulting companies, while reiterating the 
methodology indicated by the rating agencies, 
advocate the importance of maintaining a ‘Risk 
Dashboard’ or a ‘Risk Register’ which helps 
periodic reviews on the efficacy of the risk 
management practices. Further, they state that 
the ultimate aim of the risk management 
framework of the company would be to 
integrate the function with business strategy. 
Another methodology suggested by them in 
driving an effective risk management 
framework is internally highlighting the risk 
items as heat zones. A commonly used tool is 
the “Heat Map” which illustrates the strength or 
weakness of the risk profile. This can be 
effectively classified through inputs scores 
through high level risk audit findings, risk 
workshops (self-audit) and benchmarking. It is 
important to define the critical risk control 
areas and measure the extent of controls that 
exist. It is imperative that efforts are focused on 
controlling the critical risk areas where gaps 
exist. 

With increasing market complexity, ever 
increasing global regulatory requirements and 
customers demanding newer innovative 
products; there is a need to reinforce 
Enterprise-wide Risk Management. Effective 
risk management fosters an operating 
environment characterized by prudent risk 
profiling while seizing available market 
opportunities. 

The author is Chief Risk Officer, ICICI Lombard 
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There is a 

strategic side to 

operations that 

lie at high 

corporate levels, 

prone to large 

failures w
hen 

done w
rongly. 

Strategies are 

translated into 

day to day 

decision-

m
aking.

Insurers assum
e risks taken from

 custom
ers as a 

business proposition, and so the risks accepted 
by insurers m

ake it a business/speculative risk 
for the insurer. The business of risk m

eans that it 
tries to rem

ove the riskiness of financial loss in 
the econom

y by a prom
ise to pay in case 

covered 
losses 

occur. 
Insurance 

takes 
on 

possible obligations to pay in the future, as 
claim

s can arise even after the expiry of the 
policy period; and hence there is a possibility 
for som

e insurers not to appreciate the long 
term

 nature of insurance and to stray into risky 
short 

term
ism

 
in 

business 
approach. The 

possibility of this m
akes insurance custom

ers 
d

eep
ly 

co
n

cern
ed

 
ab

o
u

t 
th

e 
fin

an
cial 

soundness of insurers as the possibility of 
insolvency/im

pairm
ent risk to insurers cannot 

be ruled out, a nightm
arish scenario for all 

co
n

cern
ed

. 
Reg

u
latio

n
s 

an
d

 
g

u
id

elin
es 

therefore insist on robust ERM
 structures and 

practices to be in place.

Prudential approaches lie at the base of insurer 
risk philosophy as insurers use risk pooling, 
diversification 

and 
various 

risk 
reduction 

strategies to ensure that the business is kept 
sound. 

H
ow

ever 
w

hen 
strong 

com
petitive 

forces w
ork in the m

arket and that too in an 
environm

ent that is rife w
ith rapid changes, 

coupled w
ith heightening legal and social 

expectations of insurance, insurers are forced 
to m

ove into  m
ore com

plex business m
odels 

and 
technical 

approaches 
that 

m
ake 

risks 
lurking in them

 m
ore difficult to understand. 

H
istorical evidence has show

n that there is a 
tendency in the financial sector to m

ix good 

risks w
ith the bad and hide the intensity or 

frequency of risks. Clever play on risks can m
ake 

random
 

risks 
turn 

system
ic, 

external 
risks 

internal, short term
 risks long term

, open risks 
to shadow

 or hidden risks.  Risks in the sector, 
on the contrary, are to be prudently scrutinized 
and classified and every effort m

ade to convert 
system

ic risks into random
 risks, long term

 risks 
into short term

 risks, concentrated risks into 
diversified risks, accum

ulating risks into sm
aller 

or dim
inishing risks. 

A
n insurer’s operation can be observed on a 

m
atrix of risks w

ith high-low
 earnings/ capital 

volatility and a high-low
 product com

plexity. 

Prudential 

approaches lie at 

the base of 

insurer risk 

philosophy as 

insurers use risk 

pooling, 

diversification 

and various risk 

reduction 

strategies to 

ensure that the 

business is kept 

sound.

 ERM
 for Insurers

-  The Core Agenda

P. C. Jam
es em

phasizes that risk m
anagem

ent for insurers is not m
erely a one-

off, sporadic exercise but an-going m
anagem

ent strategy that is at the core of 
their governance. 
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H
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Low
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         product based com

plexities        high

The exam
ination of product based risks can be 

divided 
into 

three 
dim

ensions. There 
are 

individual 
product 

risks, 
and 

their 
unique 

exposures, w
hich can be underw

ritten and 
priced w

ell or badly. This range of risk w
hen 

com
bined w

ith large accum
ulation of such risks 

across products can create new
 risk patterns on 

their ow
n right in term

s of accum
ulation, 

concentration, correlation or catastrophe for 
the better or w

orse. The third dim
ension is the 

risk of past exposures, know
n or unknow

n, 
w

hich have not left the books, w
hich are to be 

protected by reserves. U
ltim

ately the skills in 
reserving sets a sort of benchm

ark for insurers 

as analysts have found that under-reserving is 
the m

ost potent reason for insurer failure and 
such poor reserving creates its on vicious cycle 
of 

im
pairm

ent 
by 

prodding 
unsuspecting 

underw
riters to charge low

er rates, w
hich again 

creates a need for m
ore under-reserving.

The financial risk of insurers relates to the asset 
portfolio w

here the volatility of interest rates, 
equity prices, credit quality and liquidity issues 
etc. can create significant dow

nsides. W
hen 

there is an econom
ic dow

nturn, not only can 
claim

s rise above the exposure lim
its factored 

in, the investm
ent incom

e and flow
 of funds 

can also take a sim
ultaneous beating, w

hich 
w

hen com
bined, m

ake the insurer vulnerable 
in m

eeting calls on claim
s and other expenses. 

A
 third and overarching side of risk consists of 

operational risks w
hich are about execution 

risks. There is a strategic side to operations that 
lie at high corporate levels, prone to large 
failures w

hen done w
rongly. Strategies are 

translated into day to day decision-m
aking. If 

there is a risk culture w
hich is w

ell seeped into 
the various layers of the com

pany, it helps it to 
steer 

clear 
of 

injudicious 
actions, 

w
hich 

otherw
ise w

hen done across m
any offices or 

departm
ents 

create 
their 

ow
n 

m
om

entum
 

w
hich can im

peril the organisation.

H
ow

ever 
there 

is 
no 

one 
m

ethod 
in 

risk 
proofing organizations. There can be a range of 
success 

strateg
ies 

for 
rob

ust 
in

suran
ce 

operations. N
o fixed risk profile suited to any 

particular insurer can be m
andated in norm

al 
operations, though the board or the regulator 
can define som

e outer boundaries. Thus it falls 
to the m

anagem
ent to adopt a particular level 

of risk appetite after carefully analyzing the 
m

arket, 
the 

com
petitor 

scenario, 
and 

the 
internal capabilities of the insurer. The purpose 
of 

a 
defined 

risk 
appetite 

is 
to 

look 
at 

sustainable grow
th and return on capital and 

investm
ents. 

H
ow

ever 
as 

scenarios change 
unexpectedly, often for the w

orse, there is a 
necessity for enterprise risk m

anagem
ent in the 

organisation to address the ‘unexpected’, the 
u

n
fo

reseen
, 

th
e 

p
o

ssib
ility 

o
f 

su
d

d
en

 
m

eltdow
ns, due to accum

ulating hidden or 
ignored risks. W

ithout risk m
anagem

ent being 

integrated into the strategic as w
ell day to day 

d
e

cisio
n

 
m

a
k

in
g

 
p

a
ra

d
ig

m
s 

o
f 

th
e

 
m

anagem
ent, it w

ill be seen that events in the 
real w

orld w
ill not conform

 to the w
ell crafted 

plans and strategies prepared by it. W
ell rooted 

risk m
anagem

ent practices are integral to ensure 
that decisions m

ove in tune w
ith the external 

and internal changes w
hich can be sudden or 

subtle, large or sm
all, short or long term

.

Every m
anager is naturally attuned to risks in 

the operations that are usual in their field; but 
ERM

 helps the average executive to m
ove from

 
the inform

al and intuitive, initially to less form
al 

RM
 perspectives, and thereafter to m

ore form
al 

ERM
 based approaches. This particularly m
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hich can m
agnify losses. The im

plem
entation 

of ERM
 ensures that risk m

anagem
ent at every 

level in not only on holistic or integrated basis, 
but that it is also not a one-off effort, but an 
ongoing continuous exercise to ensure that the 
organisation is risk proofed against the current 
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 is not practiced as a new
 

flavor in the risk m
anagem

ent discipline, but as 
an integral part of core m

anagem
ent activity 

and hence a part of the responsibilities of the 
Board and the top m

anagem
ent to ensure its 

rooting in all areas of the organisation. Thus 
there has to be an entrepreneurial spirit in risk 
m

anagem
ent because of the rapid changes 

and 
volatility 

present 
in 

today’s 
business 

environm
ents.

ERM
 gives the capability to m

anage the future, 
as it looks at processes and practices that 
concentrate on keeping risks and losses w

ithin 
tolerances set in advance. For this it scans risks 
or 

uncertainties 
inherent 

in 
the 

external 
environm

ent, in the insurance industry, and in 
the organisation itself. A

s a starting point it is 
useful to begin w

ith a list of possible risks that 
can affect operations as listed below

 (not 
exhaustive or definitive): 
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There is a 

strategic side to 

operations that 

lie at high 

corporate levels, 

prone to large 

failures when 

done wrongly. 

Strategies are 

translated into 

day to day 

decision-

making.

Insurers assume risks taken from customers as a 
business proposition, and so the risks accepted 
by insurers make it a business/speculative risk 
for the insurer. The business of risk means that it 
tries to remove the riskiness of financial loss in 
the economy by a promise to pay in case 
covered losses occur. Insurance takes on 
possible obligations to pay in the future, as 
claims can arise even after the expiry of the 
policy period; and hence there is a possibility 
for some insurers not to appreciate the long 
term nature of insurance and to stray into risky 
short termism in business approach. The 
possibility of this makes insurance customers 
deeply concerned about the financial 
soundness of insurers as the possibility of 
insolvency/impairment risk to insurers cannot 
be ruled out, a nightmarish scenario for all 
concerned. Regulations and guidelines 
therefore insist on robust ERM structures and 
practices to be in place.

Prudential approaches lie at the base of insurer 
risk philosophy as insurers use risk pooling, 
diversification and various risk reduction 
strategies to ensure that the business is kept 
sound. However when strong competitive 
forces work in the market and that too in an 
environment that is rife with rapid changes, 
coupled with heightening legal and social 
expectations of insurance, insurers are forced 
to move into  more complex business models 
and technical approaches that make risks 
lurking in them more difficult to understand. 

Historical evidence has shown that there is a 
tendency in the financial sector to mix good 

risks with the bad and hide the intensity or 
frequency of risks. Clever play on risks can make 
random risks turn systemic, external risks 
internal, short term risks long term, open risks 
to shadow or hidden risks.  Risks in the sector, 
on the contrary, are to be prudently scrutinized 
and classified and every effort made to convert 
systemic risks into random risks, long term risks 
into short term risks, concentrated risks into 
diversified risks, accumulating risks into smaller 
or diminishing risks. 

An insurer’s operation can be observed on a 
matrix of risks with high-low earnings/ capital 
volatility and a high-low product complexity. 

Prudential 

approaches lie at 

the base of 

insurer risk 

philosophy as 

insurers use risk 

pooling, 

diversification 

and various risk 

reduction 

strategies to 

ensure that the 

business is kept 

sound.

 ERM for Insurers
-  The Core Agenda

P. C. James emphasizes that risk management for insurers is not merely a one-
off, sporadic exercise but an-going management strategy that is at the core of 
their governance. 
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The examination of product based risks can be 
divided into three dimensions. There are 
individual product risks, and their unique 
exposures, which can be underwritten and 
priced well or badly. This range of risk when 
combined with large accumulation of such risks 
across products can create new risk patterns on 
their own right in terms of accumulation, 
concentration, correlation or catastrophe for 
the better or worse. The third dimension is the 
risk of past exposures, known or unknown, 
which have not left the books, which are to be 
protected by reserves. Ultimately the skills in 
reserving sets a sort of benchmark for insurers 

as analysts have found that under-reserving is 
the most potent reason for insurer failure and 
such poor reserving creates its on vicious cycle 
of impairment by prodding unsuspecting 
underwriters to charge lower rates, which again 
creates a need for more under-reserving.

The financial risk of insurers relates to the asset 
portfolio where the volatility of interest rates, 
equity prices, credit quality and liquidity issues 
etc. can create significant downsides. When 
there is an economic downturn, not only can 
claims rise above the exposure limits factored 
in, the investment income and flow of funds 
can also take a simultaneous beating, which 
when combined, make the insurer vulnerable 
in meeting calls on claims and other expenses. 

A third and overarching side of risk consists of 
operational risks which are about execution 
risks. There is a strategic side to operations that 
lie at high corporate levels, prone to large 
failures when done wrongly. Strategies are 
translated into day to day decision-making. If 
there is a risk culture which is well seeped into 
the various layers of the company, it helps it to 
steer clear of injudicious actions, which 
otherwise when done across many offices or 
departments create their own momentum 
which can imperil the organisation.

However there is no one method in risk 
proofing organizations. There can be a range of 
success strategies for robust insurance 
operations. No fixed risk profile suited to any 
particular insurer can be mandated in normal 
operations, though the board or the regulator 
can define some outer boundaries. Thus it falls 
to the management to adopt a particular level 
of risk appetite after carefully analyzing the 
market, the competitor scenario, and the 
internal capabilities of the insurer. The purpose 
of a defined risk appetite is to look at 
sustainable growth and return on capital and 
investments. However as scenarios change 
unexpectedly, often for the worse, there is a 
necessity for enterprise risk management in the 
organisation to address the ‘unexpected’, the 
unforeseen, the possibility of sudden 
meltdowns, due to accumulating hidden or 
ignored risks. Without risk management being 

integrated into the strategic as well day to day 
d e c i s i o n  m a k i n g  p a r a d i g m s  o f  t h e  
management, it will be seen that events in the 
real world will not conform to the well crafted 
plans and strategies prepared by it. Well rooted 
risk management practices are integral to ensure 
that decisions move in tune with the external 
and internal changes which can be sudden or 
subtle, large or small, short or long term.

Every manager is naturally attuned to risks in 
the operations that are usual in their field; but 
ERM helps the average executive to move from 
the informal and intuitive, initially to less formal 
RM perspectives, and thereafter to more formal 
ERM based approaches. This particularly means 
that risks will not be seen only in their narrow 
silos, but across the organizational whole and 
w i l l  b e  e x a m i n e d  f o r  c o r r e l a t i o n s ,  
accumulations and long tails. Major events or 
sudden changes in economic or industry 
scenarios can have severe knock-on effects 
which can magnify losses. The implementation 
of ERM ensures that risk management at every 
level in not only on holistic or integrated basis, 
but that it is also not a one-off effort, but an 
ongoing continuous exercise to ensure that the 
organisation is risk proofed against the current 
manifestations of the unexpected and 
untoward. Thus ERM is not practiced as a new 
flavor in the risk management discipline, but as 
an integral part of core management activity 
and hence a part of the responsibilities of the 
Board and the top management to ensure its 
rooting in all areas of the organisation. Thus 
there has to be an entrepreneurial spirit in risk 
management because of the rapid changes 
and volatility present in today’s business 
environments.

ERM gives the capability to manage the future, 
as it looks at processes and practices that 
concentrate on keeping risks and losses within 
tolerances set in advance. For this it scans risks 
or uncertainties inherent in the external 
environment, in the insurance industry, and in 
the organisation itself. As a starting point it is 
useful to begin with a list of possible risks that 
can affect operations as listed below (not 
exhaustive or definitive): 

i 
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n

n

The criteria for the use of reinsurance in the 
different classes of insurance business to be 
underwritten

The formal risk acceptance process can 
include the following

1. the criteria to be used for risk assessment

2. the methods for monitoring emerging 
experience

3. Limiting risks based on skills and capabilities 
such as the fixing approval authority levels 
and monitoring compliance

4. Fixing risk and aggregate concentration 
limits

Risks in Claims Management
Claims management is the process by which 
insurance companies fulfill their contractual 
obligations to policyholders. Risks can arise 
when:
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n

n

n

No proper verification the contractual 
obligation of the policy to pay the claim is 
done

Assessment of the claim liability quantum is 
not carried out by competent adjusters.

Claim settlement process is not handled 
promptly and efficiently within the terms of 
the policy

Risk Registers
After the listing of risks which need managing, a 
risk register could be developed for the 

convenience of departments to list their risks in 
the order of priority; and assign responsibility 
to ensure that the risks are duly focused on and 
managed to deliver the value expected and 
deviations are handled to prevent downsides. 
Such registers become handy tools at 
departmental and operational levels. A risk 
register may contain such  details as :

REGISTER OF RISKS 
(A Sample for illustration only)Department

Accountable 
Person

Responsible
Person Impact Likeli-

hood
Potential 

mitigating 
actions

Risk element
Potential 

contributing 
factors

Early
warning

mechanisms
Remedial

action Etc.

Value at
risk/capital
Worst case loss
Expected
claims
Loss Ratios

Concentrations
Market rate
movement
% UW profit
Loss Ratios
Cost factors
Reserving
Standards
Actuarial
review

Monitoring loss
development
Repudiations
Suit claims

1. Underwriting

2. Pricing

3. Reserving

4. Reinsurance

5. Investment

Profitability

Claims 

management is 

the process by 

which insurance 

companies fulfill 

their contractual 

obligations to 

policyholders. 

The price of an 

insurance 

product involves 

the estimation 

of claim costs 

and other 

business costs 

arising from a 

product and the 

estimation of 

investment 

income arising 

from the 

investment of 

the premium 

income.

Risk for Insurers

A. Technical Risks
1. Risk of insufficient rates and pricing  of 

risks

2. Deviation risk: Risk factor changing after 
the underwriting is done – whether in 
claims frequency/ severity, mortality, 
morbidity, price/wage levels, legislation 
etc.

3. Parameter risk: The risk that the technical 
parameters on which prices are fixed is 
not wholly right.

4. Reinsurance risk: The risk of non-
payment by the reinsurer and poor 
quality of reinsurance.

5. Operation expenses risk: The risk that the 
amount for operating expenses is 
excessive.

6. Accumulation or catastrophic risk: risks 
due to single events e.g. earthquake, 
cyclones, floods.

B. Investment Risks.
1. Depreciation risk: Investments losing 

their value due to credit, non-payment 
and market risks.

2. Concentration risk: no proper limits set in 
the holding of an individual asset or class 
of assets. 

3. Liquidity risk: Risks when investments 
cannot be converted into cash at the right 
time and in a proper manner.

4. Matching risk: The risk that the assets are 
poorly matched to the liabilities.

5. Interest rate risk: The risk of falling 
interest rates.

6. Evaluation risk: The risk that an 
investment has been evaluated at too 
high a value.

C. Non – technical Risks:
1. Management risk: incompetent or 

misleading intentions and actions of the 
management.

2. Risk of the loss of receivables: Risk that 
external third parties do not meet their 
obligations.

3. General business risks: Risk of change in 
general legal conditions, e.g. tax laws and 
regulations or the general legal/social 
landscape.

Further analysis of the important areas of risks 
can be done. 

Risks in Pricing
The price of an insurance product involves the 
estimation of claim costs and other business 
costs arising from a product and the estimation 
of investment income arising from the 
investment of the premium income. Pricing risk 
can affect when the claims cost and other costs 
or investment returns are inaccurately 
estimated below the actual. Under pricing can 
occur by underestimating the risks, the 
changes in the claims experience or by poor 
underwriting. Pricing risk management will 
include the following:

Risk identification, classification and 
assessment

The emerging experience based on 
exposures and experience

Price discounting practices

Response of pricing to competition and 
other environmental pressures

Monitoring deviations from the actual price 
and the technical underwriting prices

Compliance and monitoring of the pricing 
policy implementation

Risks in Underwriting
Underwriting is the process by which an insurer 
determines whether or not to accept a risk and, 
if accepted, what terms and conditions are to 
be applied to the acceptance and the level of 
premium to be charged.

In relation to underwriting the RM framework 
can include:

The policy framework for willingness and 
capacity to accept risk

The classes of insurance to be underwritten

The geographical areas in which these 
classes will be underwritten

The types of risk that may be underwritten 
and those that are to be excluded.
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The criteria for the use of reinsurance in the 
different classes of insurance business to be 
underwritten

The formal risk acceptance process can 
include the following

1. the criteria to be used for risk assessment

2. the methods for monitoring emerging 
experience

3. Limiting risks based on skills and capabilities 
such as the fixing approval authority levels 
and monitoring compliance

4. Fixing risk and aggregate concentration 
limits

Risks in Claims Management
Claims management is the process by which 
insurance companies fulfill their contractual 
obligations to policyholders. Risks can arise 
when:
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No proper verification the contractual 
obligation of the policy to pay the claim is 
done

Assessment of the claim liability quantum is 
not carried out by competent adjusters.

Claim settlement process is not handled 
promptly and efficiently within the terms of 
the policy

Risk Registers
After the listing of risks which need managing, a 
risk register could be developed for the 

convenience of departments to list their risks in 
the order of priority; and assign responsibility 
to ensure that the risks are duly focused on and 
managed to deliver the value expected and 
deviations are handled to prevent downsides. 
Such registers become handy tools at 
departmental and operational levels. A risk 
register may contain such  details as :

REGISTER OF RISKS 
(A Sample for illustration only)Department

Accountable 
Person

Responsible
Person Impact Likeli-

hood
Potential 

mitigating 
actions

Risk element
Potential 

contributing 
factors

Early
warning

mechanisms
Remedial

action Etc.

Value at
risk/capital
Worst case loss
Expected
claims
Loss Ratios

Concentrations
Market rate
movement
% UW profit
Loss Ratios
Cost factors
Reserving
Standards
Actuarial
review

Monitoring loss
development
Repudiations
Suit claims

1. Underwriting

2. Pricing

3. Reserving

4. Reinsurance

5. Investment

Profitability

Claims 

management is 

the process by 

which insurance 

companies fulfill 

their contractual 

obligations to 

policyholders. 

The price of an 

insurance 

product involves 

the estimation 

of claim costs 

and other 

business costs 

arising from a 

product and the 

estimation of 

investment 

income arising 

from the 

investment of 

the premium 

income.

Risk for Insurers

A. Technical Risks
1. Risk of insufficient rates and pricing  of 

risks

2. Deviation risk: Risk factor changing after 
the underwriting is done – whether in 
claims frequency/ severity, mortality, 
morbidity, price/wage levels, legislation 
etc.

3. Parameter risk: The risk that the technical 
parameters on which prices are fixed is 
not wholly right.

4. Reinsurance risk: The risk of non-
payment by the reinsurer and poor 
quality of reinsurance.

5. Operation expenses risk: The risk that the 
amount for operating expenses is 
excessive.

6. Accumulation or catastrophic risk: risks 
due to single events e.g. earthquake, 
cyclones, floods.

B. Investment Risks.
1. Depreciation risk: Investments losing 

their value due to credit, non-payment 
and market risks.

2. Concentration risk: no proper limits set in 
the holding of an individual asset or class 
of assets. 

3. Liquidity risk: Risks when investments 
cannot be converted into cash at the right 
time and in a proper manner.

4. Matching risk: The risk that the assets are 
poorly matched to the liabilities.

5. Interest rate risk: The risk of falling 
interest rates.

6. Evaluation risk: The risk that an 
investment has been evaluated at too 
high a value.

C. Non – technical Risks:
1. Management risk: incompetent or 

misleading intentions and actions of the 
management.

2. Risk of the loss of receivables: Risk that 
external third parties do not meet their 
obligations.

3. General business risks: Risk of change in 
general legal conditions, e.g. tax laws and 
regulations or the general legal/social 
landscape.

Further analysis of the important areas of risks 
can be done. 

Risks in Pricing
The price of an insurance product involves the 
estimation of claim costs and other business 
costs arising from a product and the estimation 
of investment income arising from the 
investment of the premium income. Pricing risk 
can affect when the claims cost and other costs 
or investment returns are inaccurately 
estimated below the actual. Under pricing can 
occur by underestimating the risks, the 
changes in the claims experience or by poor 
underwriting. Pricing risk management will 
include the following:

Risk identification, classification and 
assessment

The emerging experience based on 
exposures and experience

Price discounting practices

Response of pricing to competition and 
other environmental pressures

Monitoring deviations from the actual price 
and the technical underwriting prices

Compliance and monitoring of the pricing 
policy implementation

Risks in Underwriting
Underwriting is the process by which an insurer 
determines whether or not to accept a risk and, 
if accepted, what terms and conditions are to 
be applied to the acceptance and the level of 
premium to be charged.

In relation to underwriting the RM framework 
can include:

The policy framework for willingness and 
capacity to accept risk

The classes of insurance to be underwritten

The geographical areas in which these 
classes will be underwritten

The types of risk that may be underwritten 
and those that are to be excluded.
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Rolling it Out Smoothly…
- ERM for Insurers

Rama Warrier takes a comprehensive look at various measures of risk-related areas 
that should help insurers plan implementation of an Enterprise Risk Management 
framework. 

su  f s
is e ocus ue fi s  ocus

irda journal  | march 2011 24

Specialists in 

various 

disciplines such 

as risk managers, 

finance and 

investment 

executives, 

actuaries and 

business line 

managers need 

to be involved in 

the designing of 

the stress tests.

The author is General Manager, United India 

Insurance Co. Ltd.

 Most of the 

recent risk 

management 

surveys indicate 

that insurers in 

the developed 

markets have 

taken several 

steps in the ERM 

direction. 

Developing 

markets also 

have made 

progress in the 

same direction.

We are well and truly past the point in time 
when all discussions were hovering around 
‘should we go the Enterprise Risk Management 
(ERM) way’. Now, not many dissenting voices 
are heard on the philosophy of ERM. However, 
as we are discovering, the travel from blue print 
to operations is a long and hard one.  

What has insurance industry done?
Insurers, worldwide, have taken steps towards 
making ERM the cornerstone of their risk 
management philosophy. Regulatory impetus 
through Solvency II framework and Risk Based 
Capital Adequacy norms has helped in 
accelerating the adoption of ERM. Most of the 
recent risk management surveys indicate that 
insurers in the developed markets have taken 
several steps in the ERM direction. Developing 
markets also have made progress in the same 
direction. A report released last year by a 
leading consulting firm indicates that about 
three fourths of the Chinese insurers have set 
up an ERM department to manage risks at an 
enterprise level. 

The Indian market has also moved ahead, but to 
a relatively lesser extent than many others. 
Most insurance companies are yet to set up a 
clear ERM structure in their organisations. Even 
in companies which have ERM initiatives 
running, there is a long way to go.

Why are insurers all across the globe, 
struggling?
ERM implementation across industries has 

been affected by a set of issues like inadequate 
alignment of corporate and risk objectives, low 
board-level commitment, cultural mismatches 
and data availability issues. These remain 
problems for insurance industry as well. In 
addition, there are a few insurance specific 
issues that have posed problems.

Aggregating exposures of different risk 
types in an insurance company is not easy to 
manage. For example modelling the 
combined effect of a natural catastrophe on 
claims/reinsurance and on premium growth 
would not be straight forward. 

The risk parameters required to be 
considered in an insurance company often 
spread over a very large range. In most 
cases, companies do not have quality data 
on all these parameters making the life of 
the modeller difficult.

Traditionally departments have managed 
their risk in silos. Risk Management was not 
seen as a cross-functional activity. 
Establishment of a centralised ERM group 
has led to friction as individual departments 
saw it as a direct intervention in their 
operations. This could be aggravated by lack 
of clarity in the role and authority of the ERM 
group.

How do we implement an ERM framework?
Implementation of ERM is an enterprise level 
intervention and hence needs to be planned 
and managed carefully. It could also create 

n

n

n

irda journal  march 2011|25

Stress Tests
There is also considerable scope for IT based 
model development and statistical analysis in 
ERM to validate the anecdotal and top of the 
mind conclusions drawn by busy senior 
executives. An important element in this is the 
use of stress tests. Stress tests help in assessing 
the risks under various scenarios based on 
which limits can be set on the risks that an 
insurer can accept. Stress tests also help the 
board and management to grasp the types of 
risks that they may face and the strategies for 
overcoming them, for which they must 
scrutinize the assumptions underlying the 
stress testing, as well as the results. 

Stress testing can include both sensitivity 
testing and scenario testing. Both approaches 
may be used to understand the vulnerabilities 
that insurers can face under stressed 
conditions. They are based on the analysis of 
the impact of unlikely, but not impossible, 
adverse scenarios. These stresses can be 
financial, operational, and legal; or any other 
risk that might have an economic impact on the 
insurer. A sensitivity test estimates the impact 
of one or more changes in a particular risk 
factor, or a small number of closely linked risk 
factors, on the future financial condition of the 
insurer. A scenario test is a more complicated 
type of test, which contains simultaneous 
analysis of a number of risk factors and is often 
linked to explicit changes that may take place in 
the operating environment. Scenario tests 
often examine the impact of catastrophic 
events on an insurer’s financial condition, 
particularly in a defined geographical area, or 
simultaneous movements in a number of risk 
categories affecting all of the insurer’s business 
lines or trading operations, e.g., underwriting 
volumes, equity prices and interest rate 
movements.

There are many different techniques used in 
stress testing to measure the effects of atypical 
or extreme variations.  These include 
deterministic modeling and various types of 
stochastic modeling, including Monte-Carlo 
simulation approaches. Proper expertise and 
technology would be required to design and 
perform such tests. This may involve setting up 
of a specialized risk management unit, which 
may include actuarial personnel and even 
external consultants. Specialists in various 
disciplines such as risk managers, finance and 
investment executives, actuaries and business 
line managers need to be involved in the 
designing of the stress tests. It may also be 
useful to consider views of others such as those 
of the regulator, specialist consultants, the 
actuary, auditors, reinsurers and even rating 
agencies.

Ultimately risk management must help 
organisations to achieve exemplary regulatory 
compliance, help to keep off impairments and 
the possibilities of financial collapse, to reduce 
costs and increase efficiencies, obtain rating 
enhancements and finally to emerge as market 
leaders. In ensuring this risk management must 
not merely look to statistical based models 
only, but the genius of every manager needs to 
be tapped and all intuitive, qualitative and 
futuristic views of risk should be obtained, 
examined and processed to ensure that risks 
are properly harnessed in the service of the 
organisation.
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We are well and truly past the point in time 
when all discussions were hovering around 
‘should we go the Enterprise Risk Management 
(ERM) way’. Now, not many dissenting voices 
are heard on the philosophy of ERM. However, 
as we are discovering, the travel from blue print 
to operations is a long and hard one.  

What has insurance industry done?
Insurers, worldwide, have taken steps towards 
making ERM the cornerstone of their risk 
management philosophy. Regulatory impetus 
through Solvency II framework and Risk Based 
Capital Adequacy norms has helped in 
accelerating the adoption of ERM. Most of the 
recent risk management surveys indicate that 
insurers in the developed markets have taken 
several steps in the ERM direction. Developing 
markets also have made progress in the same 
direction. A report released last year by a 
leading consulting firm indicates that about 
three fourths of the Chinese insurers have set 
up an ERM department to manage risks at an 
enterprise level. 

The Indian market has also moved ahead, but to 
a relatively lesser extent than many others. 
Most insurance companies are yet to set up a 
clear ERM structure in their organisations. Even 
in companies which have ERM initiatives 
running, there is a long way to go.

Why are insurers all across the globe, 
struggling?
ERM implementation across industries has 

been affected by a set of issues like inadequate 
alignment of corporate and risk objectives, low 
board-level commitment, cultural mismatches 
and data availability issues. These remain 
problems for insurance industry as well. In 
addition, there are a few insurance specific 
issues that have posed problems.

Aggregating exposures of different risk 
types in an insurance company is not easy to 
manage. For example modelling the 
combined effect of a natural catastrophe on 
claims/reinsurance and on premium growth 
would not be straight forward. 

The risk parameters required to be 
considered in an insurance company often 
spread over a very large range. In most 
cases, companies do not have quality data 
on all these parameters making the life of 
the modeller difficult.

Traditionally departments have managed 
their risk in silos. Risk Management was not 
seen as a cross-functional activity. 
Establishment of a centralised ERM group 
has led to friction as individual departments 
saw it as a direct intervention in their 
operations. This could be aggravated by lack 
of clarity in the role and authority of the ERM 
group.

How do we implement an ERM framework?
Implementation of ERM is an enterprise level 
intervention and hence needs to be planned 
and managed carefully. It could also create 

n

n

n

irda journal  march 2011|25

Stress Tests
There is also considerable scope for IT based 
model development and statistical analysis in 
ERM to validate the anecdotal and top of the 
mind conclusions drawn by busy senior 
executives. An important element in this is the 
use of stress tests. Stress tests help in assessing 
the risks under various scenarios based on 
which limits can be set on the risks that an 
insurer can accept. Stress tests also help the 
board and management to grasp the types of 
risks that they may face and the strategies for 
overcoming them, for which they must 
scrutinize the assumptions underlying the 
stress testing, as well as the results. 

Stress testing can include both sensitivity 
testing and scenario testing. Both approaches 
may be used to understand the vulnerabilities 
that insurers can face under stressed 
conditions. They are based on the analysis of 
the impact of unlikely, but not impossible, 
adverse scenarios. These stresses can be 
financial, operational, and legal; or any other 
risk that might have an economic impact on the 
insurer. A sensitivity test estimates the impact 
of one or more changes in a particular risk 
factor, or a small number of closely linked risk 
factors, on the future financial condition of the 
insurer. A scenario test is a more complicated 
type of test, which contains simultaneous 
analysis of a number of risk factors and is often 
linked to explicit changes that may take place in 
the operating environment. Scenario tests 
often examine the impact of catastrophic 
events on an insurer’s financial condition, 
particularly in a defined geographical area, or 
simultaneous movements in a number of risk 
categories affecting all of the insurer’s business 
lines or trading operations, e.g., underwriting 
volumes, equity prices and interest rate 
movements.

There are many different techniques used in 
stress testing to measure the effects of atypical 
or extreme variations.  These include 
deterministic modeling and various types of 
stochastic modeling, including Monte-Carlo 
simulation approaches. Proper expertise and 
technology would be required to design and 
perform such tests. This may involve setting up 
of a specialized risk management unit, which 
may include actuarial personnel and even 
external consultants. Specialists in various 
disciplines such as risk managers, finance and 
investment executives, actuaries and business 
line managers need to be involved in the 
designing of the stress tests. It may also be 
useful to consider views of others such as those 
of the regulator, specialist consultants, the 
actuary, auditors, reinsurers and even rating 
agencies.

Ultimately risk management must help 
organisations to achieve exemplary regulatory 
compliance, help to keep off impairments and 
the possibilities of financial collapse, to reduce 
costs and increase efficiencies, obtain rating 
enhancements and finally to emerge as market 
leaders. In ensuring this risk management must 
not merely look to statistical based models 
only, but the genius of every manager needs to 
be tapped and all intuitive, qualitative and 
futuristic views of risk should be obtained, 
examined and processed to ensure that risks 
are properly harnessed in the service of the 
organisation.
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serious change management challenges 
during implementation. Communicating with 
all stakeholders constantly is very essential for 
the success of the initiative. The need to put 
together a cross-functional team and aligning 
ERM plan with the broad organisational 
strategy makes the process a little long drawn. 
It calls for careful planning and sequencing.

Goals & strategy: ERM objectives should be 
carefully aligned with the organisation strategy 
and goals. So it is imperative to include ERM as 
one of the strategic dimensions in the strategy 
planning exercise. Most companies do an 
annual strategy planning exercise. Including 
ERM as one of the integral elements is the best 
way to ensure that the ERM framework 
facilitates achievement of the strategic goals of 
the organisation. 

Governance: It is ideal to set up an independent 
ERM group at the enterprise level. An 
independent group with a Chief Risk Officer 
(CRO) leading it will ensure that the required 
empowerment and focus would be bestowed 
on ERM. The Chief Risk Officer should be 
i n d e p e n d e nt  o f  ro u t i n e  o p e rat i o n a l  
responsibilities to avoid conflict of interest. 

CRO should be reporting to and answerable to 
the Board. It is a good governance practice to 
set up a risk committee at the Board level, 
headed by an independent Director on the 
Board.

B r o a d  C o n s t r u c t :  T h e  f i r s t  s t e p  i n  
implementation should be to create the ‘big 
picture’ of ERM for the organisation. This would 
include the organisation and governance set 
up, team structure, high level implementation 
plan, communication approach and reporting 
overview. This high level blue print will serve as 
the basis for drill-down in the later phases.

Identify & Prioritise Risks: The foundation for 
the ERM process is the identification and 
prioritisation of risks which the business is 
exposed to. There are different methods 
adopted to list out and rank order risks. An 
essential part of the process is running a risk 
identification workshop with the participation 
of all key internal stakeholders. All risks that 
have the potential to prevent the organisation 
from achieving its goals should be figuring in 
the list. Available risk documentation and 
reference lists could supplement the workshop 
inputs. Prioritisation is better done with a  
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smaller group of key decision makers chosen 
from the stakeholders and risk identification 
workshop participants. The ranking should be 
done based on the potential impact of the risk 
and the relative probability of incidence. 
Detailed quantification of the risk is not carried 
out at this stage, but it is important to have a 

good sense of the impact that the risk could 
make on the business.

The identified risks should include the 
following:

Market risks

Regulatory risks
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Operational risks

Financial risks

Asset – Liability risks

People & organisational risks

Quantify risks: Once the risks are identified and 
prioritised, the next step would be to 
understand and devise measures for 
evaluating its impact. During this phase risks 
are modelled and data required for that 
exercise is collected. The key steps are:

Cause-Effect analysis

Identify possible outcomes

Understand the likelihood of the risk factor

Analyse the frequency and predictability of 
the occurrence

Evaluate the impact of the occurrence of the 
risk on the financial metrics of the firm

Each risk factor should be carefully evaluated to 
understand the uncertainties associated with it 
from the perspectives of timing, nature and 
quantum. Modelling would help to represent 
the risk, its cause and effect in the form of a 
probability distribution

Strategies for Management: By the time this 
phase is reached, the firm will have a good 
picture of the risk exposures and their potential 
business impact. During this phase the ERM 
team would draw up financial and operational 
strategies to reduce, mitigate and contain the 
identified risks. 

The strategies for managing the risks would 
include retention strategy, risk financing 
approach, controlling and reducing impact, as 
well as transferring risks to external entities.

Each strategic option needs to be carefully 
considered to evaluate the feasibility of 
implementation and ability to help achieve the 
ERM goals. After this activity, each of the 
identified risks would have a quantum or 
measure associated with it along with a risk 
management strategy mapped to it.

KPIs and Measures: ERM is a continuous 
program and requires measures and metrics to 
check its effectiveness. Identifying metrics and 

KPIs to keep track of each risk exposure, 
parameters relating to its causes and impact are 
essential to verify whether the overall 
objectives of ERM are achieved. It also would 
assist the decision makers in taking appropriate 
action at the right point in time.

It is important to draw up a set of leading and 
lagging indicators to help the organisation 
correct its course and also to take proactive 
steps.

Monitoring ERM Process: Most insurance 
companies operate in a very dynamic 
environment and hence close monitoring of 
the ERM program is essential to ensure its 
adherence to the strategic goals. In the early 
days it will also be important to make quick 
changes to suit the needs of the organisation 
by close monitoring of the progress.

Reporting: ERM metrics and updates should be 
an integral part of Board level reporting. That 
should help the risk committee and the Board 
to directly monitor the initiative. There would 
also be detailed reporting at different levels on 
both strategic and operational risks. 

Creating risk dashboards which give the 
flexibility for the executives to obtain both 
standard and ad hoc reports would be very 
helpful.

Some other implementation considerations
Big Bang or in Phases?: There is no right or 
wrong answer to this question. Depending on 
the size, structure and adaptability of the 
organisation, ERM implementation could be 
done in ‘one go’ or in phases. For most large and 
complex organisations it is advisable to go in 
phases providing ease of roll out as well as the 
f l e x i b i l i t y  f o r  m o d i f i c a t i o n s  d u r i n g  
implementation.  

‘Own Approach’ or ‘Framework’?: Many 
organisations develop their own approach to 
implement ERM. That would provide them the 
flexibility to design an approach which 
perfectly fits their needs and organisational 
peculiarities. On the other hand, there are 
companies which choose one of the standard 
frameworks available. COSO offers an ERM 
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together a cross-functional team and aligning 
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facilitates achievement of the strategic goals of 
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independent group with a Chief Risk Officer 
(CRO) leading it will ensure that the required 
empowerment and focus would be bestowed 
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done based on the potential impact of the risk 
and the relative probability of incidence. 
Detailed quantification of the risk is not carried 
out at this stage, but it is important to have a 
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Quantify risks: Once the risks are identified and 
prioritised, the next step would be to 
understand and devise measures for 
evaluating its impact. During this phase risks 
are modelled and data required for that 
exercise is collected. The key steps are:

Cause-Effect analysis

Identify possible outcomes

Understand the likelihood of the risk factor

Analyse the frequency and predictability of 
the occurrence

Evaluate the impact of the occurrence of the 
risk on the financial metrics of the firm

Each risk factor should be carefully evaluated to 
understand the uncertainties associated with it 
from the perspectives of timing, nature and 
quantum. Modelling would help to represent 
the risk, its cause and effect in the form of a 
probability distribution

Strategies for Management: By the time this 
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picture of the risk exposures and their potential 
business impact. During this phase the ERM 
team would draw up financial and operational 
strategies to reduce, mitigate and contain the 
identified risks. 

The strategies for managing the risks would 
include retention strategy, risk financing 
approach, controlling and reducing impact, as 
well as transferring risks to external entities.

Each strategic option needs to be carefully 
considered to evaluate the feasibility of 
implementation and ability to help achieve the 
ERM goals. After this activity, each of the 
identified risks would have a quantum or 
measure associated with it along with a risk 
management strategy mapped to it.

KPIs and Measures: ERM is a continuous 
program and requires measures and metrics to 
check its effectiveness. Identifying metrics and 
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parameters relating to its causes and impact are 
essential to verify whether the overall 
objectives of ERM are achieved. It also would 
assist the decision makers in taking appropriate 
action at the right point in time.

It is important to draw up a set of leading and 
lagging indicators to help the organisation 
correct its course and also to take proactive 
steps.

Monitoring ERM Process: Most insurance 
companies operate in a very dynamic 
environment and hence close monitoring of 
the ERM program is essential to ensure its 
adherence to the strategic goals. In the early 
days it will also be important to make quick 
changes to suit the needs of the organisation 
by close monitoring of the progress.

Reporting: ERM metrics and updates should be 
an integral part of Board level reporting. That 
should help the risk committee and the Board 
to directly monitor the initiative. There would 
also be detailed reporting at different levels on 
both strategic and operational risks. 

Creating risk dashboards which give the 
flexibility for the executives to obtain both 
standard and ad hoc reports would be very 
helpful.

Some other implementation considerations
Big Bang or in Phases?: There is no right or 
wrong answer to this question. Depending on 
the size, structure and adaptability of the 
organisation, ERM implementation could be 
done in ‘one go’ or in phases. For most large and 
complex organisations it is advisable to go in 
phases providing ease of roll out as well as the 
f l e x i b i l i t y  f o r  m o d i f i c a t i o n s  d u r i n g  
implementation.  

‘Own Approach’ or ‘Framework’?: Many 
organisations develop their own approach to 
implement ERM. That would provide them the 
flexibility to design an approach which 
perfectly fits their needs and organisational 
peculiarities. On the other hand, there are 
companies which choose one of the standard 
frameworks available. COSO offers an ERM 
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Playing Safe 
on the Fastest Continent
- Need for Introspection

‘One of the major risks that insurers face in their regular business is the risk 
arising out of earthquakes. As the earthquake proneness of a place is a 
dynamic factor, are the insurers abreast of the changes while assessing the 
risks’ questions Avinash Singaraju.
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The Indian sub-continent is the seventh-largest 
country in the world with a total land area of 
3,287,263 sq. kms. The country is entirely 
contained on the Indian Plate, a major tectonic 
plate that was formed when it split off from the 
ancient continent Gondwanaland. About 90 
million years ago, during the late Cretaceous 
Period, the Indian Plate began moving north at 
about 15 cm/yr (6 in/yr) In the Eocene epoch of 
the Cenozoic Era, the plate collided with Asia 
after covering a distance of 2,000 to 3,000 km, 
having moved faster than any other known 
plate. As of 2009, the India Plate is moving 
northeast at 4.7 cm/yr, while the Eurasian Plate 
is moving north at only 2 cm/yr (0.8 in/yr). India 
is thus referred to as the "fastest continent”.

According to the Plate Tectonic Theory, most of 
the earthquakes occur on the edges of the 
plates where a plate is under one or across. This 
movement disrupts the balance and position of 
all plates, which leads to tremors and in turn 
earthquakes. An earthquake is commonly 
defined as a tremor of the earth's surface 
u s u a l l y  t r i g g e re d  by  t h e  re l e a s e  o f  
underground stress along fault lines. This 
release causes movement in masses of rock and 
resulting shock waves. In spite of extensive 
research and sophisticated equipment, it is 
impossible to predict an earthquake, although 
experts can estimate the likelihood of an 
earthquake occurring in a particular region.

The major reason for the high frequency and 
intensity of the earthquakes is that India is 
driving into Asia at a rate faster than the rate at 

which the Eurasian plate is moving towards 
north. Geographical statistics of India show 
that almost 54% of the land is vulnerable to 
earthquakes. 

The destructive power of an earthquake 
depends on the depth of its point of focus. For 
the most common quakes, known as “shallow-
focus” events, the focus is just a few dozen 
kilometers below the surface. Coupled to the 
geographical effect is the type of structures 
that the residents of those regions construct. A 
classic example of such a scenario would be the 
Latur earthquake that occurred on 30th 
September 1993. The casualties reported were 
mostly people residing in stone constructions 
that collapsed on the ill-fated day. 

Since catastrophes such as earthquakes affect 
the  phys ica l  proper t ies  over  a  vast  
geographical region and that non-life insurers 
in particular have direct impact on their 
business due to any casualties reported there 
from, it has become one of the important 
parameters to the insurers to be cautious in 
terms of business that they underwrite in such 
vulnerable regions. This is the primary reason 
for the insurance companies to be concerned 
over the var ious divis ions based on 
vulnerability to earthquakes. 

The general insurance industry in India has 
come a long way since its evolution during the 
pre independence era. The insurers were 
subject to various statutory regulations by the 
government considering the social and 
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framework which is popular in several markets. 
The choice of approach would depend on the 
type of organisation; efforts budgeted for ERM 
implementation; and the inclination and 
competence available to draw up a ‘custom 
approach’.

Is CRO an ‘add on’ Role?: Several companies 
follow the practice of clubbing the CRO role 
with one of the other senior roles like CFO or 
Operations Head. This is primarily driven by the 
thinking that there is no need for a dedicated 
CRO at the senior level. If an organisation is 
convinced about ERM and is taking steps to 
adopt it, it is worthwhile investing in creating 
an independent CRO role. That eliminates 
c o n f l i c t  o f  i n t e r e s t s ,  a m b i g u i t y  i n  
responsibilities and lack of independence in 
actions.

Technology to Support ERM: ERM is not a 
technology initiative, but availability of the 
right technology can make the difference 
between success and failure. From the 
technology perspective, implementation of 
ERM can be split into three layers as shown in 
the diagram.

The data required for ERM implementation is 
usually spread over multiple systems in 
insurance companies. Assimilating the data, as 

required, would be the first significant 
technology step – shown as ‘Data’ in the 
diagram. ‘Mining’ and ‘purifying’ data is a 
complex process, but an essential one as 
availability and quality of data are extremely 
critical.

Modelling of risks involve large data volumes 
and complicated calculations. Technology 
support is essential for this step to be 
completed. Some of the modern modelling 
tools facilitate easy translation of models to 
software solutions.

A robust reporting tool can assist in generation 
and presentation of both regular and demand-
based reports.

Documentation: An aspect often ignored, but 
could help make the implementation better, is 
g o o d  d o c u m e n t a t i o n .  A d e q u a t e l y  
documenting and indexing them would be a 
great help in the long run.

It pays to adopt a systematic and planned 
approach
Like all strategic planks, ERM too requires a 
systematic and planned implementation 
approach. Integrating it fully with the strategic 
planning and large project implementation 
process of the organisation would help in 
successful roll out. With both regulatory and 
business imperatives, insurance companies 
would benefit greatly by investing in a robust 
and well thought out ERM implementation.

The Dos and DON’Ts

To DO... To AVOID...
l Detail out implementation plan to the lowest level of 

detail

l Get ‘buy-in’ from all key stakeholders

l Manage communications professionally

l Bring in a good mix of empirical and ‘expert view’ 
approach in risk for measurement

l Create authenticated and dynamic maintenance 
approach for documentation

l Give adequate importance to the use of the right 
technology.

l Assume that CRO is not a critical role

l Make ERM an initiative driven by a functional 
department (like finance, operations etc)

l Adopt an unstructured way of implementation -  
without going through the process

l implement ERM as a strategy thrust down from top 
down

l Ignore cultural sensitivities

l Consider ERM as a statistical / number game
Forget that it is a holistic approach

The author runs Conzulting, an independent 

management consulting practice. 
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Operations Head. This is primarily driven by the 
thinking that there is no need for a dedicated 
CRO at the senior level. If an organisation is 
convinced about ERM and is taking steps to 
adopt it, it is worthwhile investing in creating 
an independent CRO role. That eliminates 
c o n f l i c t  o f  i n t e r e s t s ,  a m b i g u i t y  i n  
responsibilities and lack of independence in 
actions.

Technology to Support ERM: ERM is not a 
technology initiative, but availability of the 
right technology can make the difference 
between success and failure. From the 
technology perspective, implementation of 
ERM can be split into three layers as shown in 
the diagram.

The data required for ERM implementation is 
usually spread over multiple systems in 
insurance companies. Assimilating the data, as 

required, would be the first significant 
technology step – shown as ‘Data’ in the 
diagram. ‘Mining’ and ‘purifying’ data is a 
complex process, but an essential one as 
availability and quality of data are extremely 
critical.

Modelling of risks involve large data volumes 
and complicated calculations. Technology 
support is essential for this step to be 
completed. Some of the modern modelling 
tools facilitate easy translation of models to 
software solutions.

A robust reporting tool can assist in generation 
and presentation of both regular and demand-
based reports.

Documentation: An aspect often ignored, but 
could help make the implementation better, is 
g o o d  d o c u m e n t a t i o n .  A d e q u a t e l y  
documenting and indexing them would be a 
great help in the long run.

It pays to adopt a systematic and planned 
approach
Like all strategic planks, ERM too requires a 
systematic and planned implementation 
approach. Integrating it fully with the strategic 
planning and large project implementation 
process of the organisation would help in 
successful roll out. With both regulatory and 
business imperatives, insurance companies 
would benefit greatly by investing in a robust 
and well thought out ERM implementation.

The Dos and DON’Ts

To DO... To AVOID...
l Detail out implementation plan to the lowest level of 

detail

l Get ‘buy-in’ from all key stakeholders

l Manage communications professionally

l Bring in a good mix of empirical and ‘expert view’ 
approach in risk for measurement

l Create authenticated and dynamic maintenance 
approach for documentation

l Give adequate importance to the use of the right 
technology.

l Assume that CRO is not a critical role

l Make ERM an initiative driven by a functional 
department (like finance, operations etc)

l Adopt an unstructured way of implementation -  
without going through the process

l implement ERM as a strategy thrust down from top 
down

l Ignore cultural sensitivities

l Consider ERM as a statistical / number game
Forget that it is a holistic approach

The author runs Conzulting, an independent 

management consulting practice. 
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economic interests of the country as a whole. 
The entire business was initially guided by the 
tariffs published by the Tariff Advisory 
Committee of India for various lines of business. 
The business was slowly and watchfully de-
tariffed by the government considering the 
various social and economic circumstances. 

The entry of international players into the 
Indian market was witnessed in almost all 
domains of economy. The insurance industry 
was no different from the rest. The opening up 
of the insurance business for private players as 
also the entry of international players into the 
Indian domain has brought a significant 
change in the way insurance business was 
being transacted here. The deregulation of the 
premium rates also termed as de-tariffing has 
not only affected the insurance premiums but 
also brought in more flexibility to the insurers 
to quote for the business based on the risk 
characteristics as also their risk appetite.

However, the tariff manuals published by the 
Tariff Advisory Committee of India still remain 
the prominent guides for rating the premiums. 
The rates are mostly charged by providing 
loading or discounting to the rates mentioned 
in the erstwhile tariffs. The All India Fire Tariff 
(AIFT) has been undoubtedly the most popular 
among all the tariff manuals. Apart from the fire 
rating, the AIFT also provides the information 
regarding the earthquake zoning which would 

determine the rating not only in Fire but also in 
Engineering lines of business.

Over the last decade, the country has witnessed 
tremendous growth in many fields. The socio 
political considerations coupled with the need 
for administrative convenience gave way to the 
creation of new states and districts. Various 
states underwent the reorganization process 
creating more districts.

Since there is no standard document as Tariff 
now, it has off late become a point of doubt for 
the consideration of earthquake zones for the 
newly formed districts, especially for those who 
are not conversant with the locations. An 
underwriter based in some office in south India 
is today working on a proposal for a project 
insurance proposal from north India, thanks to 
the evolution of internet and also the 
infrastructural development across the nation. 
And it becomes an impasse if the details of the 
location are not clear. 

India now comprises of 626 districts spread 
over 27 states and 7 union territories. These 
districts are classified into four earthquake 
zones based on their vulnerability. EQ Zone I is 
the zone with highest hazard characteristics 
while Zone IV is the least hazardous in nature. 
The following table gives the current status of 
earthquake zones incorporating all the districts 
of the country. 
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STATE / UNION 
TERRITORY

ANDAMAN & NICOBAR I Entire Union Territory
ISLANDS
ANDHRA PRADESH III West Godavari, Krishna, Khammam, Warangal, Karimnagar, Anantapur.

IV Chittoor, APSR Nellore, YSR (Cuddapah), Kurnool, Mahboobnagar, 
Ranga Reddy, Medak, Nizamabad, Adilabad, Nalgonda, Prakasam, 
East Godavari, Visakhapatnam, Guntur, Vizianagarm, Srikakulam, 
Hyderabad

ARUNCHAL PRADESH I Entire State
ASSAM I Entire State
BIHAR I Sitamarhi, Madhubani, Darbhanga, Saharsa, Madhepura, Sheohar, 

Supaul
II Araria, Banka, Begusarai, Bhagalpur, East Champaran, West 

Champaran, Gopalganj, Jamui, Khagaria, Kishanganj, Katihar, 
Lakhisarai, Munger, Muzaffarpur, Nalanda, Patna, Purnia, Samastipur, 
Sheikhpura, Saran, Siwan, Vaishali

DISTRICTS
EQ 

ZONE

III Aurangabad, Bhojpur, Buxar, Gaya, Jehanabad, Kaimur, Nawada, Rohtas
IV -

CHANDIGARH II Entire Union Territory.
CHATTISGARH III Jashpur, Korea, Mahasamund, Raigarh, Surguja

IV Bastar, Bilaspur, Dantewada, Dhamtari, Durg, Janjgir-Champa, Kanker, 
Kabirdham, Korba, Narayanpur, Raipur, Rajnandgaon

DELHI II Entire Union Territory
GOA III Entire State
GUJARAT I Kutch

II Jamnagar.
III Ahmedabad, Amreli, Anand, Banaskantha, Bharuch, Bhavnagar, Dahod, Dang, 

Gandhinagar, Junagadh, Kheda, Mehsana, Narmada, Navsari, Panchmahal, 
Patan, Porbandar, Rajkot, Sabarkantha, Surat, Surendranagar, Tapi, Vadodara, 
Valsad

DAMAN AND DIU III Entire Union Territory.
DADRA AND III Entire Union Territory.
NAGAR HAVELI
HARYANA II Ambala, Gurgaon, Jhajjar, Faridabad, Sonipat, Panchkula, Panipat, Rewari, 

Rohtak, Yamuna Nagar, Mewat, Palwal
III Bhiwani, Mahendragarh, Fatehabad, Hisar, Jind, Kaithal, Karnal, Kurukshetra
IV Sirsa.

HIMACHAL PRADESH I Chamba, Kullu, Kangra, Una, Hamirpur, Mandi, Bilaspur.
II Lahaul and Spiti, Kinnaur, Shimla, Solan, Sirmaur.

JAMMU & KASHMIR I Budgam, Srinagar, Ganderbal, Bandipora, Baramulla, Kupwara
II Kathua, Jammu, Samba, Udhampur, Reasi, Rajouri, Poonch, Doda, Ramban, 

Kishtwar, Anantnag, Kulgam, Pulwama, Shopian, Kargil, Leh
JHARKHAND III Lohardaga, Palamu, Latehar, Garhwa, Dumka, Jamtara, Sahebganj, Pakur, 

Godda, Hazaribagh, Chatra, Koderma, Giridih, Dhanbad, Bokaro, Deoghar, 
Ramgarh

IV Ranchi, Gumla, Simdega, West Singhbhum, Saraikela Kharsawan, East 
Singhbhum, Khunti

KARNATAKA III Dakshina Kannada, Udupi
IV Bangalore, Bangalore Rural, Chikballapur, Chitradurga, Davanagere, Kolar, 

Ramanagara, Shimoga, Tumkur, Bagalkot, Belgaum, Bijapur, Dharwad, Gadag, 
Haveri, Uttara Kannada, Bellary, Bidar, Gulbarga, Koppal, Raichur, Yadgir, 
Chamarajanagar, Chikmagalur, Hassan, Kodagu, Mandya, Mysore

KERALA III Entire State
LAKSHADWEEP IV Entire Union Territory.
MADHYA PRADESH III Raisen, Barwani, Burhanpur, Khandwa, Khargone, Chhindwara, Jabalpur, Katni, 

Narsinghpur, Betul, Harda, Hoshangabad, Anuppur, Dindori, Shahdol, Umaria
IV Bhopal, Rajgarh, Sehore, Singrauli, Vidisha, Ashoknagar, Shivpuri, Datia, Guna, 

Gwalior, Morena, Sheopur, Bhind, Alirajpur, Dhar, Indore, Jhabua, Balaghat, 
Mandla, Seoni, Rewa, Satna, Sidhi, Chhatarpur, Damoh, Panna, Sagar, 
Tikamgarh, Dewas, Mandsaur, Neemuch, Ratlam, Shajapur, Ujjain

MAHARASHTRA I Ratnagiri, Satara.
III Chandrapur, Dhule, Kolhapur, Mumbai City, Mumbai Suburban, Nandurbar, 

Nashik, Pune, Raigad, Sindhudurg, Thane
IV Ahmednagar, Akola, Amravati, Aurangabad, Beed, Bhandara, Buldhana, 

Gadchiroli, Gondia, Hingoli, Jalgaon, Jalna, Latur, Nagpur, Nanded, 
Osmanabad, Parbhani, Sangli, Solapur, Wardha, Washim, Yavatmal

MANIPUR I Entire State
MEGHALAYA I Entire State
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economic interests of the country as a whole. 
The entire business was initially guided by the 
tariffs published by the Tariff Advisory 
Committee of India for various lines of business. 
The business was slowly and watchfully de-
tariffed by the government considering the 
various social and economic circumstances. 

The entry of international players into the 
Indian market was witnessed in almost all 
domains of economy. The insurance industry 
was no different from the rest. The opening up 
of the insurance business for private players as 
also the entry of international players into the 
Indian domain has brought a significant 
change in the way insurance business was 
being transacted here. The deregulation of the 
premium rates also termed as de-tariffing has 
not only affected the insurance premiums but 
also brought in more flexibility to the insurers 
to quote for the business based on the risk 
characteristics as also their risk appetite.

However, the tariff manuals published by the 
Tariff Advisory Committee of India still remain 
the prominent guides for rating the premiums. 
The rates are mostly charged by providing 
loading or discounting to the rates mentioned 
in the erstwhile tariffs. The All India Fire Tariff 
(AIFT) has been undoubtedly the most popular 
among all the tariff manuals. Apart from the fire 
rating, the AIFT also provides the information 
regarding the earthquake zoning which would 

determine the rating not only in Fire but also in 
Engineering lines of business.

Over the last decade, the country has witnessed 
tremendous growth in many fields. The socio 
political considerations coupled with the need 
for administrative convenience gave way to the 
creation of new states and districts. Various 
states underwent the reorganization process 
creating more districts.

Since there is no standard document as Tariff 
now, it has off late become a point of doubt for 
the consideration of earthquake zones for the 
newly formed districts, especially for those who 
are not conversant with the locations. An 
underwriter based in some office in south India 
is today working on a proposal for a project 
insurance proposal from north India, thanks to 
the evolution of internet and also the 
infrastructural development across the nation. 
And it becomes an impasse if the details of the 
location are not clear. 

India now comprises of 626 districts spread 
over 27 states and 7 union territories. These 
districts are classified into four earthquake 
zones based on their vulnerability. EQ Zone I is 
the zone with highest hazard characteristics 
while Zone IV is the least hazardous in nature. 
The following table gives the current status of 
earthquake zones incorporating all the districts 
of the country. 
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STATE / UNION 
TERRITORY

ANDAMAN & NICOBAR I Entire Union Territory
ISLANDS
ANDHRA PRADESH III West Godavari, Krishna, Khammam, Warangal, Karimnagar, Anantapur.

IV Chittoor, APSR Nellore, YSR (Cuddapah), Kurnool, Mahboobnagar, 
Ranga Reddy, Medak, Nizamabad, Adilabad, Nalgonda, Prakasam, 
East Godavari, Visakhapatnam, Guntur, Vizianagarm, Srikakulam, 
Hyderabad

ARUNCHAL PRADESH I Entire State
ASSAM I Entire State
BIHAR I Sitamarhi, Madhubani, Darbhanga, Saharsa, Madhepura, Sheohar, 

Supaul
II Araria, Banka, Begusarai, Bhagalpur, East Champaran, West 

Champaran, Gopalganj, Jamui, Khagaria, Kishanganj, Katihar, 
Lakhisarai, Munger, Muzaffarpur, Nalanda, Patna, Purnia, Samastipur, 
Sheikhpura, Saran, Siwan, Vaishali

DISTRICTS
EQ 

ZONE

III Aurangabad, Bhojpur, Buxar, Gaya, Jehanabad, Kaimur, Nawada, Rohtas
IV -

CHANDIGARH II Entire Union Territory.
CHATTISGARH III Jashpur, Korea, Mahasamund, Raigarh, Surguja

IV Bastar, Bilaspur, Dantewada, Dhamtari, Durg, Janjgir-Champa, Kanker, 
Kabirdham, Korba, Narayanpur, Raipur, Rajnandgaon

DELHI II Entire Union Territory
GOA III Entire State
GUJARAT I Kutch

II Jamnagar.
III Ahmedabad, Amreli, Anand, Banaskantha, Bharuch, Bhavnagar, Dahod, Dang, 

Gandhinagar, Junagadh, Kheda, Mehsana, Narmada, Navsari, Panchmahal, 
Patan, Porbandar, Rajkot, Sabarkantha, Surat, Surendranagar, Tapi, Vadodara, 
Valsad

DAMAN AND DIU III Entire Union Territory.
DADRA AND III Entire Union Territory.
NAGAR HAVELI
HARYANA II Ambala, Gurgaon, Jhajjar, Faridabad, Sonipat, Panchkula, Panipat, Rewari, 

Rohtak, Yamuna Nagar, Mewat, Palwal
III Bhiwani, Mahendragarh, Fatehabad, Hisar, Jind, Kaithal, Karnal, Kurukshetra
IV Sirsa.

HIMACHAL PRADESH I Chamba, Kullu, Kangra, Una, Hamirpur, Mandi, Bilaspur.
II Lahaul and Spiti, Kinnaur, Shimla, Solan, Sirmaur.

JAMMU & KASHMIR I Budgam, Srinagar, Ganderbal, Bandipora, Baramulla, Kupwara
II Kathua, Jammu, Samba, Udhampur, Reasi, Rajouri, Poonch, Doda, Ramban, 

Kishtwar, Anantnag, Kulgam, Pulwama, Shopian, Kargil, Leh
JHARKHAND III Lohardaga, Palamu, Latehar, Garhwa, Dumka, Jamtara, Sahebganj, Pakur, 

Godda, Hazaribagh, Chatra, Koderma, Giridih, Dhanbad, Bokaro, Deoghar, 
Ramgarh

IV Ranchi, Gumla, Simdega, West Singhbhum, Saraikela Kharsawan, East 
Singhbhum, Khunti

KARNATAKA III Dakshina Kannada, Udupi
IV Bangalore, Bangalore Rural, Chikballapur, Chitradurga, Davanagere, Kolar, 

Ramanagara, Shimoga, Tumkur, Bagalkot, Belgaum, Bijapur, Dharwad, Gadag, 
Haveri, Uttara Kannada, Bellary, Bidar, Gulbarga, Koppal, Raichur, Yadgir, 
Chamarajanagar, Chikmagalur, Hassan, Kodagu, Mandya, Mysore

KERALA III Entire State
LAKSHADWEEP IV Entire Union Territory.
MADHYA PRADESH III Raisen, Barwani, Burhanpur, Khandwa, Khargone, Chhindwara, Jabalpur, Katni, 

Narsinghpur, Betul, Harda, Hoshangabad, Anuppur, Dindori, Shahdol, Umaria
IV Bhopal, Rajgarh, Sehore, Singrauli, Vidisha, Ashoknagar, Shivpuri, Datia, Guna, 

Gwalior, Morena, Sheopur, Bhind, Alirajpur, Dhar, Indore, Jhabua, Balaghat, 
Mandla, Seoni, Rewa, Satna, Sidhi, Chhatarpur, Damoh, Panna, Sagar, 
Tikamgarh, Dewas, Mandsaur, Neemuch, Ratlam, Shajapur, Ujjain

MAHARASHTRA I Ratnagiri, Satara.
III Chandrapur, Dhule, Kolhapur, Mumbai City, Mumbai Suburban, Nandurbar, 

Nashik, Pune, Raigad, Sindhudurg, Thane
IV Ahmednagar, Akola, Amravati, Aurangabad, Beed, Bhandara, Buldhana, 

Gadchiroli, Gondia, Hingoli, Jalgaon, Jalna, Latur, Nagpur, Nanded, 
Osmanabad, Parbhani, Sangli, Solapur, Wardha, Washim, Yavatmal

MANIPUR I Entire State
MEGHALAYA I Entire State
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MIZORAM I Entire State
NAGALAND I Entire State
ORISSA III Angul, Bargarh, Cuttack, Debagarh, Dhenkanal, Jharsuguda, Jajpur, 

Jagatsinghpur, Kendrapara, Sambalpur
IV Boudh, Bhadrak, Balangir, Balasore, Ganjam, Gajapati, Khordha, Keonjhar, 

Kalahandi, Kandhamal, Koraput, Malkangiri, Mayurbhanj, Nabarangpur, 
Nuapada, Nayagarh, Puri, Rayagada, Subarnapur, Sundargarh

(PONDICHERRY) III Mahe
PUDUCHERRY

IV Rest of Puducherry
PUNJAB II Amritsar, Fatehgarh Sahib, Gurudaspur, Hoshiarpur, Jalandhar, Kapurthala, 

Ludhiana, Mohali, Nawan Shahr, Rupnagar
III Barnala, Bathinda, Firozpur, Faridkot, Mansa, Moga, Muktsar, Patiala, Sangrur, 

Tarn Taran
RAJASTHAN III Alwar, Barmer, Bharatpur, Jaisalmer, Jalor, Sirohi

IV Ajmer, Banswara, Baran, Bhilwara, Bikaner, Bundi, Chittorgarh, Churu, Dausa, 
Dholpur, Dungarpur, Hanumangarh, Jaipur, Jhalawar, Jhunjhunu, Jodhpur, 
Karauli, Kota, Nagaur, Pali, Pratapgarh, Rajsamand, Sawai Madhopur, Sikar, Sri 
Ganganagar, Tonk, Udaipur

SIKKIM II Entire State.
TAMILNADU III Nilgiri, Coimbatore, Kanyakumari, Tirunelveli.

IV Chennai, Erode, Madurai, Pudukkottai, Theni, Tiruvannamalai, Kanchipuram, 
Nagapattinam, Ramanathapuram, Thoothukudi, Tiruvarur, Cuddalore, 
Namakkal, Salem, Tiruchirappalli, Vellore, Dharmapuri, Karur, Sivagangai, 
Viluppuram, Dindigul, Krishnagiri, Perambalur, Thanjavur, Tiruvallur, 
Virudhunagar

TRIPURA I Entire State.
(UTTARANCHAL) I Chamoli, Almora, Pithoragarh. Bageswar, Champawat
UTTARAKHAND

II Uttarkashi, Tehri Garhwal, Dehra Dun, Pauri Garhwal, Nainital, Haridwar, 
Udamsinghnagar, Rudraprayag

UTTAR PRADESH I -
II Pilibhit, Basti, Sant Kabir Nagar, Siddharthnagar, Bahraich, Balarampur, Gonda, 

Shravasti, Devaria, Gorakhpur, Kushinagar, Maharajganj, Lakhimpur Kheri, 
Bagpat, Bulandshahr, Gautam Buddha Nagar, Ghaziabad, Meerut, Bijnor, 
Jyotiba Phule Nagar,  Moradabad, Rampur, Muzaffarnagar, Saharanpur

III Agra, Firozabad, Mainpuri, Mathura, Aligarh, Etah, Mahamaya Nagar, 
Kanshiram Nagar, Pratapgarh, Azamgarh, Ballia, Mau, Badaun, Bareilly, 
Shahjahanpur, Ambedkar Nagar, Barabanki, Faizabad, Sultanpur, Farrukhabad, 
Kannauj, Hardoi, Lucknow, Raebareli, Sitapur, Unnao, Mirzapur, Sant Ravidas 
Nagar Bhadohi, Sonbhadra, Chandauli, Ghazipur, Jaunpur, Varanasi

IV Allahabad, Fatehpur, Kaushambi, Banda, Chitrakoot, Hamirpur, Mahoba, 
Jalaun, Jhansi, Lalitpur, Auraiya, Etawah, Ramabai Nagar, Kanpur Nagar

WEST BENGAL I Cooch  Behar
II Darjeeling, Kolkata, Malda, North 24 Parganas, South 24 Parganas, South 

Dinajpur, Jalpaiguri, North Dinajpur
III Bankura, Bardhaman, Birbhum, Murshidabad, Nadia, East Midnapore, West 

Midnapore, Howrah, Hooghly
IV Purulia

The zoning has been done based on the 
classification provided in the erstwhile Fire 
Tariff. The newly formed districts were earlier 
part of some other larger district and hence are 
categorised under the same EQ zone as that of 
their parent district. There has not been any 
instance where a new district is formed out of 
two or more districts falling under different EQ 
zones.  

It is important to note at this juncture that the 
existing EQ zone classification is not in line with 
the reality that India is experiencing 
geographically.  The ground beneath our feet 
seems rock-solid, but our planet’s surface is 
infact a dynamic grid of slowly moving tectonic 
plates. There have been many instances 
wherein the existing classification could not 
accommodate the same.

The following are some of the prominent 
earthquakes that India has experienced since 
1975 till date.

DATE LOCATION MAGNITUDE

1975 Jan 19 Kinnaur, HP 6.2

1988 Aug 06 Manipur- 6.6
Myanmar Border

1988 Aug 21 Bihar-Nepal Border 6.4

1991 Oct 20 Uttarkashi, UP Hills 6.6

1993 Sep 30 Latur-Osmanabad, 6.3
Maharashtra

1997 May 22 Jabalpur, MP 6.0

1999 Mar 29 Chamoli Dist, UP 6.8

2001 Jan 26 Bhuj , Gujarat 7.7

2002 Aug 13 Diglipur, North 6.5
 Andaman Island

2005 Jul 24 Teresa Island, 7.3
Nicobar Islands

2006 Apr 06 Kutch, Gujarat 5.5

2007 Nov 06 Gir National Park, 5.1
Gujarat

2008 Aug 10 Andaman Islands 6.2

2010 Jun 13 Nicobar Islands 7.5

It can be observed from the above tabulation 
that earthquakes of high intensity have 
occurred in considerably safe places such as 
Latur (EQ Zone IV) and Jabalpur and Gir 
National Park (both of EQ Zone III)

The recent findings of the Meteorological Department of India 
can be visualized from the below map:

The author is Deputy Manager (Underwriting), Future Generali 

India Insurance Co. Ltd.

The map depicts the various EQ zones from Zone II to Zone V in 
the increasing order of the susceptibility to earthquakes.

It can be clearly observed from the above map that the erstwhile 
EQ zones have undergone large alterations. The east coastal belt, 
for instance, is now considered more susceptible to earthquakes 
than the internal plateau region. In the erstwhile classification 
given by Tariff Advisory Committee, the coastal regions have all 
been considered to be under Zone IV i.e., in the same risk zone as 
that of the plateau region.

It is high time that insurers considered the changing geographic 
dynamics of the country so as to assess the risk more accurately 
rather than following the obsolete listing available in the tariff 
manual.
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MIZORAM I Entire State
NAGALAND I Entire State
ORISSA III Angul, Bargarh, Cuttack, Debagarh, Dhenkanal, Jharsuguda, Jajpur, 

Jagatsinghpur, Kendrapara, Sambalpur
IV Boudh, Bhadrak, Balangir, Balasore, Ganjam, Gajapati, Khordha, Keonjhar, 

Kalahandi, Kandhamal, Koraput, Malkangiri, Mayurbhanj, Nabarangpur, 
Nuapada, Nayagarh, Puri, Rayagada, Subarnapur, Sundargarh

(PONDICHERRY) III Mahe
PUDUCHERRY

IV Rest of Puducherry
PUNJAB II Amritsar, Fatehgarh Sahib, Gurudaspur, Hoshiarpur, Jalandhar, Kapurthala, 

Ludhiana, Mohali, Nawan Shahr, Rupnagar
III Barnala, Bathinda, Firozpur, Faridkot, Mansa, Moga, Muktsar, Patiala, Sangrur, 

Tarn Taran
RAJASTHAN III Alwar, Barmer, Bharatpur, Jaisalmer, Jalor, Sirohi

IV Ajmer, Banswara, Baran, Bhilwara, Bikaner, Bundi, Chittorgarh, Churu, Dausa, 
Dholpur, Dungarpur, Hanumangarh, Jaipur, Jhalawar, Jhunjhunu, Jodhpur, 
Karauli, Kota, Nagaur, Pali, Pratapgarh, Rajsamand, Sawai Madhopur, Sikar, Sri 
Ganganagar, Tonk, Udaipur

SIKKIM II Entire State.
TAMILNADU III Nilgiri, Coimbatore, Kanyakumari, Tirunelveli.

IV Chennai, Erode, Madurai, Pudukkottai, Theni, Tiruvannamalai, Kanchipuram, 
Nagapattinam, Ramanathapuram, Thoothukudi, Tiruvarur, Cuddalore, 
Namakkal, Salem, Tiruchirappalli, Vellore, Dharmapuri, Karur, Sivagangai, 
Viluppuram, Dindigul, Krishnagiri, Perambalur, Thanjavur, Tiruvallur, 
Virudhunagar

TRIPURA I Entire State.
(UTTARANCHAL) I Chamoli, Almora, Pithoragarh. Bageswar, Champawat
UTTARAKHAND

II Uttarkashi, Tehri Garhwal, Dehra Dun, Pauri Garhwal, Nainital, Haridwar, 
Udamsinghnagar, Rudraprayag

UTTAR PRADESH I -
II Pilibhit, Basti, Sant Kabir Nagar, Siddharthnagar, Bahraich, Balarampur, Gonda, 

Shravasti, Devaria, Gorakhpur, Kushinagar, Maharajganj, Lakhimpur Kheri, 
Bagpat, Bulandshahr, Gautam Buddha Nagar, Ghaziabad, Meerut, Bijnor, 
Jyotiba Phule Nagar,  Moradabad, Rampur, Muzaffarnagar, Saharanpur

III Agra, Firozabad, Mainpuri, Mathura, Aligarh, Etah, Mahamaya Nagar, 
Kanshiram Nagar, Pratapgarh, Azamgarh, Ballia, Mau, Badaun, Bareilly, 
Shahjahanpur, Ambedkar Nagar, Barabanki, Faizabad, Sultanpur, Farrukhabad, 
Kannauj, Hardoi, Lucknow, Raebareli, Sitapur, Unnao, Mirzapur, Sant Ravidas 
Nagar Bhadohi, Sonbhadra, Chandauli, Ghazipur, Jaunpur, Varanasi

IV Allahabad, Fatehpur, Kaushambi, Banda, Chitrakoot, Hamirpur, Mahoba, 
Jalaun, Jhansi, Lalitpur, Auraiya, Etawah, Ramabai Nagar, Kanpur Nagar

WEST BENGAL I Cooch  Behar
II Darjeeling, Kolkata, Malda, North 24 Parganas, South 24 Parganas, South 

Dinajpur, Jalpaiguri, North Dinajpur
III Bankura, Bardhaman, Birbhum, Murshidabad, Nadia, East Midnapore, West 

Midnapore, Howrah, Hooghly
IV Purulia

The zoning has been done based on the 
classification provided in the erstwhile Fire 
Tariff. The newly formed districts were earlier 
part of some other larger district and hence are 
categorised under the same EQ zone as that of 
their parent district. There has not been any 
instance where a new district is formed out of 
two or more districts falling under different EQ 
zones.  

It is important to note at this juncture that the 
existing EQ zone classification is not in line with 
the reality that India is experiencing 
geographically.  The ground beneath our feet 
seems rock-solid, but our planet’s surface is 
infact a dynamic grid of slowly moving tectonic 
plates. There have been many instances 
wherein the existing classification could not 
accommodate the same.

The following are some of the prominent 
earthquakes that India has experienced since 
1975 till date.

DATE LOCATION MAGNITUDE

1975 Jan 19 Kinnaur, HP 6.2

1988 Aug 06 Manipur- 6.6
Myanmar Border

1988 Aug 21 Bihar-Nepal Border 6.4

1991 Oct 20 Uttarkashi, UP Hills 6.6

1993 Sep 30 Latur-Osmanabad, 6.3
Maharashtra

1997 May 22 Jabalpur, MP 6.0

1999 Mar 29 Chamoli Dist, UP 6.8

2001 Jan 26 Bhuj , Gujarat 7.7

2002 Aug 13 Diglipur, North 6.5
 Andaman Island

2005 Jul 24 Teresa Island, 7.3
Nicobar Islands

2006 Apr 06 Kutch, Gujarat 5.5

2007 Nov 06 Gir National Park, 5.1
Gujarat

2008 Aug 10 Andaman Islands 6.2

2010 Jun 13 Nicobar Islands 7.5

It can be observed from the above tabulation 
that earthquakes of high intensity have 
occurred in considerably safe places such as 
Latur (EQ Zone IV) and Jabalpur and Gir 
National Park (both of EQ Zone III)

The recent findings of the Meteorological Department of India 
can be visualized from the below map:

The author is Deputy Manager (Underwriting), Future Generali 

India Insurance Co. Ltd.

The map depicts the various EQ zones from Zone II to Zone V in 
the increasing order of the susceptibility to earthquakes.

It can be clearly observed from the above map that the erstwhile 
EQ zones have undergone large alterations. The east coastal belt, 
for instance, is now considered more susceptible to earthquakes 
than the internal plateau region. In the erstwhile classification 
given by Tariff Advisory Committee, the coastal regions have all 
been considered to be under Zone IV i.e., in the same risk zone as 
that of the plateau region.

It is high time that insurers considered the changing geographic 
dynamics of the country so as to assess the risk more accurately 
rather than following the obsolete listing available in the tariff 
manual.
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It is often remarked that the “Biggest risk of all is 
not taking a risk”. Hence risks are inevitable in 
enterprise, and the only foolproof remedy of 
risks is said to be either bankruptcy or not doing 
business at all.

Like any other enterprise, insurance companies 
have their own set of risks. Since they are also in 
the business of managing the risks of others, 
their risks are often unique. And the techniques 
used are often similar except when it comes to 
managing their solvency and portfolio risks. 

In a world where insurers are supposed to 
mitigate the risks of all other companies and 
individuals, the last few years have shaken the 
confidence of customers in the manner that 
insurers around the world have either declared 
or come close to being overcome by their own 
balance sheet risks. Under the circumstances, it 
is extremely topical to look at the various risks 
that insurance companies face; and the risk 
management techniques they apply.

Types of risks and ways to manage them

The Financial View of Risks
Unique to the insurance sector, these risks can 
be broken into six generic types: actuarial, 
systematic, credit, liquidity, operational and 
legal risks.

Actuarial risk: is the set of risks that primarily 
arise from improper reserving for losses and 
solvency, asset liability mismatch, improper 
pricing and inadequate provisioning for losses 
or benefits. The management of these risks 
involves usage of proper actuarial resources, 

techniques and stochastic modeling tools to do 
capital modeling and solvency calculations. 

Another aspect of actuarial risk is that during 
any given time period, the actual underwriting 
losses may not be in line with those projected 
and mere actuarial actions are not enough to 
protect/manage those risks. A consolidated 
o r g a n i z a t i o n a l  i n i t i a t i v e  i n v o l v i n g  
actuarial/underwriting/claims/sales/operation
s functions is required to mitigate the risks. 

Transfer of risks through effective reinsurance is 
another way of mitigating it for a direct 
insurance firm.

Systematic risk (market risk): is the risk of asset 
and liability value changes associated with 
systematic factors. Systematic risk can be 
thought of as un-diversifiable risk. For the 
insurance sector concern is about variations in 
the general level of interest rates, sweeping 
variations in mortality/morbidity risk, and 
inflation (especially for Health).

M i t i g at i n g  a c t i o n s  i n c l u d e  co n s t a nt  
monitoring and rebalancing the stance of the 
organization at periodic intervals through re-
pricing and balancing of portfolio.

This risk is transferred through interest rate 
products such as swaps, caps, floors, futures, or 
other derivative products.

Credit risk: The real risk from credit is the 
deviation of portfolio performance from its 
expected value.  The risk of default and lack of 
persistency of customers also contributes.

The management of credit risk can have 
leading or lagging indicators. Successful 
companies rely more on leading indicators and 
early warning signals to identify onset of credit 
risk earlier than others. Benchmarking across 
the industry also helps in spotting the signals 
sooner.  Companies often rely on outside rating 
agencies, such as Moody's, Standard and Poor's 
etc. or they undertake internal credit risk 
ratings. This lets the organization manage this 
risk more efficiently.

Liquidity risk: can best be described as the risk 
of a funding crisis. Insurers operate in markets 
where they may receive clustered claims due to 
natural catastrophes, or massive requests for 
policy withdrawals and surrenders due to 
changing interest rates. Hence their liabilities 
can be said to be somewhat liquid. Their assets, 
however, are sometimes less liquid, particularly 
where they invest in private placements and 
real estate. Moreover, solvency capital is 
sometimes tied up in assets. Given this 
situation, it is important for an insurer to 
maintain sufficient liquidity to easily handle 
any demands for cash. Otherwise, an insurer 
that would be solvent without a sudden 
demand for cash may have to sell off illiquid 
assets at concessionary prices, leading to large 
losses, further demands for cash, and potential 
insolvency. 

On the property/casualty side of the business, 
the liquidity risk comes mostly from event risk 
or catastrophic risk.. Companies can avoid 
some of these risks by reinsuring portions of 
their books of business, and by broadly 
diversifying their risk portfolios geographically, 
by industry, and by type of risk. Alternatively, 
they can hold large amounts of liquid surplus 
assets which might be a costly way of 
managing this, but needed to resort to in case 
of emergencies.

Operational risk is associated with the 
problems of accurately processing claims; and 
accurately processing, settling, and taking or 
making delivery on trades in exchange for cash. 
It also arises in record keeping, processing 
system failures and compliance with various 
regulations. As such, individual operating 

problems are small probability events for well-
run organizations but they expose a firm to 
outcomes that may be quite costly.

Legal & Compliance risks: are embedded in 
financial contracting and are separate from the 
legal ramifications of credit and operational 
risks.  Another type of legal risk arises from the 
activities of an institution's management, 
employees and agents. Fraud, violations of 
regulations or laws, and other actions can lead 
to catastrophic loss. 

The Enterprise View of Risks
Enterprise Risk Management is a big idea, but 
managing the risks from the enterprise point of 
view is an old concept.

Economic risk: is the risk that arises from 
changes to economic policy. While these may 
be anticipated, the onset of risks due to these is 
difficult to avoid. One has to have a macro-
economic outlook at all times and be prepared 
for deviations to the disadvantage of the 
insurance company.       

Portfolio risk: is not the simple sum of all the 
risks of the elements. All the elements and their 
interactions need to be analyzed to understand 
portfolio risk. The portfolio imbalances may 
happen to be consisting of spreads of products, 
customer segments, geographies, currencies, 
certain risk types, etc.

Reputation risk: The real risk to the reputation 
of a company/brand comes from primarily two 
sources – market conduct and service delivery. 
Inability to provide adequate returns can also 
lead to a reputational risk for life insurers, but 
can be recovered over time. Poor market 
conduct and regulatory sanctions can lead to 
total annihilation of brand value. Service 
delivery needs to be calibrated to deliver the 
right balance of service as expected by the 
customer. Over delivery can also result in 
financial losses.

Environment risk: This occurs when the entire 
business environment becomes less conducive 
to business in general or insurance business in 
particular. This may happen due to regulations, 
fiscal policy, country ratings etc. There is no 
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It is often remarked that the “Biggest risk of all is 
not taking a risk”. Hence risks are inevitable in 
enterprise, and the only foolproof remedy of 
risks is said to be either bankruptcy or not doing 
business at all.

Like any other enterprise, insurance companies 
have their own set of risks. Since they are also in 
the business of managing the risks of others, 
their risks are often unique. And the techniques 
used are often similar except when it comes to 
managing their solvency and portfolio risks. 

In a world where insurers are supposed to 
mitigate the risks of all other companies and 
individuals, the last few years have shaken the 
confidence of customers in the manner that 
insurers around the world have either declared 
or come close to being overcome by their own 
balance sheet risks. Under the circumstances, it 
is extremely topical to look at the various risks 
that insurance companies face; and the risk 
management techniques they apply.

Types of risks and ways to manage them

The Financial View of Risks
Unique to the insurance sector, these risks can 
be broken into six generic types: actuarial, 
systematic, credit, liquidity, operational and 
legal risks.

Actuarial risk: is the set of risks that primarily 
arise from improper reserving for losses and 
solvency, asset liability mismatch, improper 
pricing and inadequate provisioning for losses 
or benefits. The management of these risks 
involves usage of proper actuarial resources, 

techniques and stochastic modeling tools to do 
capital modeling and solvency calculations. 

Another aspect of actuarial risk is that during 
any given time period, the actual underwriting 
losses may not be in line with those projected 
and mere actuarial actions are not enough to 
protect/manage those risks. A consolidated 
o r g a n i z a t i o n a l  i n i t i a t i v e  i n v o l v i n g  
actuarial/underwriting/claims/sales/operation
s functions is required to mitigate the risks. 

Transfer of risks through effective reinsurance is 
another way of mitigating it for a direct 
insurance firm.

Systematic risk (market risk): is the risk of asset 
and liability value changes associated with 
systematic factors. Systematic risk can be 
thought of as un-diversifiable risk. For the 
insurance sector concern is about variations in 
the general level of interest rates, sweeping 
variations in mortality/morbidity risk, and 
inflation (especially for Health).

M i t i g at i n g  a c t i o n s  i n c l u d e  co n s t a nt  
monitoring and rebalancing the stance of the 
organization at periodic intervals through re-
pricing and balancing of portfolio.

This risk is transferred through interest rate 
products such as swaps, caps, floors, futures, or 
other derivative products.

Credit risk: The real risk from credit is the 
deviation of portfolio performance from its 
expected value.  The risk of default and lack of 
persistency of customers also contributes.

The management of credit risk can have 
leading or lagging indicators. Successful 
companies rely more on leading indicators and 
early warning signals to identify onset of credit 
risk earlier than others. Benchmarking across 
the industry also helps in spotting the signals 
sooner.  Companies often rely on outside rating 
agencies, such as Moody's, Standard and Poor's 
etc. or they undertake internal credit risk 
ratings. This lets the organization manage this 
risk more efficiently.

Liquidity risk: can best be described as the risk 
of a funding crisis. Insurers operate in markets 
where they may receive clustered claims due to 
natural catastrophes, or massive requests for 
policy withdrawals and surrenders due to 
changing interest rates. Hence their liabilities 
can be said to be somewhat liquid. Their assets, 
however, are sometimes less liquid, particularly 
where they invest in private placements and 
real estate. Moreover, solvency capital is 
sometimes tied up in assets. Given this 
situation, it is important for an insurer to 
maintain sufficient liquidity to easily handle 
any demands for cash. Otherwise, an insurer 
that would be solvent without a sudden 
demand for cash may have to sell off illiquid 
assets at concessionary prices, leading to large 
losses, further demands for cash, and potential 
insolvency. 

On the property/casualty side of the business, 
the liquidity risk comes mostly from event risk 
or catastrophic risk.. Companies can avoid 
some of these risks by reinsuring portions of 
their books of business, and by broadly 
diversifying their risk portfolios geographically, 
by industry, and by type of risk. Alternatively, 
they can hold large amounts of liquid surplus 
assets which might be a costly way of 
managing this, but needed to resort to in case 
of emergencies.

Operational risk is associated with the 
problems of accurately processing claims; and 
accurately processing, settling, and taking or 
making delivery on trades in exchange for cash. 
It also arises in record keeping, processing 
system failures and compliance with various 
regulations. As such, individual operating 

problems are small probability events for well-
run organizations but they expose a firm to 
outcomes that may be quite costly.

Legal & Compliance risks: are embedded in 
financial contracting and are separate from the 
legal ramifications of credit and operational 
risks.  Another type of legal risk arises from the 
activities of an institution's management, 
employees and agents. Fraud, violations of 
regulations or laws, and other actions can lead 
to catastrophic loss. 

The Enterprise View of Risks
Enterprise Risk Management is a big idea, but 
managing the risks from the enterprise point of 
view is an old concept.

Economic risk: is the risk that arises from 
changes to economic policy. While these may 
be anticipated, the onset of risks due to these is 
difficult to avoid. One has to have a macro-
economic outlook at all times and be prepared 
for deviations to the disadvantage of the 
insurance company.       

Portfolio risk: is not the simple sum of all the 
risks of the elements. All the elements and their 
interactions need to be analyzed to understand 
portfolio risk. The portfolio imbalances may 
happen to be consisting of spreads of products, 
customer segments, geographies, currencies, 
certain risk types, etc.

Reputation risk: The real risk to the reputation 
of a company/brand comes from primarily two 
sources – market conduct and service delivery. 
Inability to provide adequate returns can also 
lead to a reputational risk for life insurers, but 
can be recovered over time. Poor market 
conduct and regulatory sanctions can lead to 
total annihilation of brand value. Service 
delivery needs to be calibrated to deliver the 
right balance of service as expected by the 
customer. Over delivery can also result in 
financial losses.

Environment risk: This occurs when the entire 
business environment becomes less conducive 
to business in general or insurance business in 
particular. This may happen due to regulations, 
fiscal policy, country ratings etc. There is no 
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systematic manner to tackle environment risks 
but one has to keep abreast of the trends and 
keep the organization nimble enough to adjust 
to a new reality. 

Business Model risk: This is associated with 
sweeping economic/regulatory changes or 
even consumer behaviour changes in which 
certain business models become obsolete or 
ineffective over time. Similar to economic risk, 
one has to constantly reinvent the organization 
with changing consumer behaviour and have a 
program to keep in touch with reality.  Very 
successful organizations often suffer from this 
risk when they let their business either become 
a cash cow or get cannibalized by new 
competition.

The Actuarial View of Risks
As per CAS Committee on Financial Analysis, 
risks confronting an insurer have been 
categorized as follows:

C-l (Asset Depreciation Risk) is the risk due to 
changes in the statement value of assets 
because of the possible default of fixed income 
investments, changes in market value of 
common stocks or real estate, or the physical 
destruction of property (such as the property 
used as security for a mortgage). Changes in the 
value of assets due solely to changes in interest 
rates are not considered part of C-l risk.. C-l risk 
seems to apply to any company with invested 
assets. Therefore, C-l risk seems to apply to 
property and casualty companies.

C-2 (Pricing or Underwriting Risk) is the risk that 
actual premiums or losses will differ from 
projected premiums or losses needed to 
generate a targeted rate of return. For property 
and casualty companies this might include the 
possibilities that expenses claim frequencies, 
claim severities, or claims arising from 
catastrophes will differ from what is anticipated 
in setting rates. Pricing risk has received 
considerable attention from casualty actuaries. 

C-3 (Interest Rate Change Risk) is the risk 
associated with fluctuating interest rates. C-3 
risk includes the reduction/gain in value of 
fixed income investments if interest rates 

rise/fall and losses or gains due to a change in 
interest rates when assets and liabilities are 
mismatched. C-3 risk is most serious for 
companies writing interest-sensitive products 
such as guaranteed investment contracts and 
single premium deferred annuities, but the risk 
is also an important consideration for property 
and casualty companies.

C-4 (General Contingency Risk) is the risk 
associated with external events, environmental 
factors, fraud, management incompetence or 
bad business decisions. New legislation and 
regulations also belong in this category.

Yet there are still other risks, somewhat more 
amorphous, but no less important – they are 
l e s s  a m e n a b l e  t o  a  p r i o r i  f i n a n c i a l  
measurement, but are generally not addressed 
in any formal, structured way. However, they 
should not be ignored at the management 
level of the insurance firm.

Further Risk Management techniques

Enterprise Risk Management
The CAS committee on Enterprise Risk 
Management has adopted the following 
definition: “ERM is the discipline by which an 
organization in any industry assesses, controls, 
exploits, finances, and monitors risks from all 
sources for the purpose of increasing the 
organization's short- and long-term value to its 
stakeholder.” The activities of Enterprise Risk 
Management can be grouped into three broad 
areas. Those are Risk Controlling, Risk Trading 
and Risk Steering.

Risk Controlling is a fundamental activity that 
seeks to restrict exposure to potential losses or 
r i s k s  t h r o u g h  c o m p l i a n c e  a n d  l o s s  
minimization. In insurance companies, the 
major risk controlling activities include 
underwriting of insurance risks, underwriting 
of credit risks, authority limits and exposure 
limits for each of those areas. It also includes 
internal audit and other functions for 
controlling operational risks. Eventually, some 
firms add in controls around other risks such as 
interest rate and equity risks using ALM and 
hedging of insurance exposures as a risk 
control processes.

Risk Trading deals primarily with valuation or 
pricing of risk. ERM changes the risk pricing by 
introducing a consistent view of pricing of risk 
margins across all risks. For actuaries and 
insurance products this has taken the form of 
economic capital and cost of capital pricing.

Risk Steering can be seen as a process for 
finding and choosing the businesses with the 
better risk adjusted returns to emphasize firms' 
strategic plans. Proposals to grow or shrink 
parts of the business and choices to offset or 
transfer different major portions of the total risk 
positions can be viewed in terms of risk 
adjusted return. This can be done as part of a 
capital budgeting/strategic resource allocation 
exercise and can be incorporated into regular 
decision making.

Conclusion
Risk management in insurance companies 
assume a lot of importance and highlight 
because of the external risk management 
business that these companies are in. At an 
enterprise level, while some of these risks are 
different from other companies, the approach 
to tackling them involve the same discipline of 
identification of risks, quantifying and 
prioritizing them, building a framework to 
manage and mitigate and work on the plan 
with periodic review on progress. Where it turns 
different is in the oversight which quickly 
reaches the top management and even the 
regulator and government due to severe 
implications of the failure of insurance 
companies on the economy and consumer. 
Hence, on the whole, insurance companies 
tend to be risk averse themselves. This also has 
an impact on the overall innovation index of 
the industry and a balance needs to be 
achieved to provide consumers with innovative 
products and services.

As is often said, wherever there is risk, there is 
opportunity. It is left to the company to find it.

Postscript:

Relevant Regulations in India
IRDA has issued guidelines on Corporate 
Governance - and set clear parameters for risk 
management. These guidelines state that 

insurers shall set up a separate Risk 
Management Committee to lay down the 
company's Risk Management Strategy, under 
the overall guidance and supervision of the 
Chief Risk Officer (CRO). 

The IRDA Regulation 2000 - a set of regulations 
for valuation of assets, liabilities and solvency 
margin and the minimum capital requirement 
for setting up of insurance companies, ensures 
that the capital with each insurer is large 
enough to withstand any eventuality. 

The present standards of solvency in the Indian 
insurance industry are based on a simple 
formulaic approach and are related to the total 
amount of business that the insurers transact. 

Recently, IRDA has asked the companies to 
calculate economic capital and submit their 
calculations along with the Appointed 
Actuaries' Annual Report beginning with their 
actuarial valuation for the year ending. IRDA 
has published a report on calculation of 
economic capital as a reference for Indian 
insurers.
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considerable attention from casualty actuaries. 
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regulations also belong in this category.

Yet there are still other risks, somewhat more 
amorphous, but no less important – they are 
l e s s  a m e n a b l e  t o  a  p r i o r i  f i n a n c i a l  
measurement, but are generally not addressed 
in any formal, structured way. However, they 
should not be ignored at the management 
level of the insurance firm.

Further Risk Management techniques

Enterprise Risk Management
The CAS committee on Enterprise Risk 
Management has adopted the following 
definition: “ERM is the discipline by which an 
organization in any industry assesses, controls, 
exploits, finances, and monitors risks from all 
sources for the purpose of increasing the 
organization's short- and long-term value to its 
stakeholder.” The activities of Enterprise Risk 
Management can be grouped into three broad 
areas. Those are Risk Controlling, Risk Trading 
and Risk Steering.

Risk Controlling is a fundamental activity that 
seeks to restrict exposure to potential losses or 
r i s k s  t h r o u g h  c o m p l i a n c e  a n d  l o s s  
minimization. In insurance companies, the 
major risk controlling activities include 
underwriting of insurance risks, underwriting 
of credit risks, authority limits and exposure 
limits for each of those areas. It also includes 
internal audit and other functions for 
controlling operational risks. Eventually, some 
firms add in controls around other risks such as 
interest rate and equity risks using ALM and 
hedging of insurance exposures as a risk 
control processes.

Risk Trading deals primarily with valuation or 
pricing of risk. ERM changes the risk pricing by 
introducing a consistent view of pricing of risk 
margins across all risks. For actuaries and 
insurance products this has taken the form of 
economic capital and cost of capital pricing.

Risk Steering can be seen as a process for 
finding and choosing the businesses with the 
better risk adjusted returns to emphasize firms' 
strategic plans. Proposals to grow or shrink 
parts of the business and choices to offset or 
transfer different major portions of the total risk 
positions can be viewed in terms of risk 
adjusted return. This can be done as part of a 
capital budgeting/strategic resource allocation 
exercise and can be incorporated into regular 
decision making.

Conclusion
Risk management in insurance companies 
assume a lot of importance and highlight 
because of the external risk management 
business that these companies are in. At an 
enterprise level, while some of these risks are 
different from other companies, the approach 
to tackling them involve the same discipline of 
identification of risks, quantifying and 
prioritizing them, building a framework to 
manage and mitigate and work on the plan 
with periodic review on progress. Where it turns 
different is in the oversight which quickly 
reaches the top management and even the 
regulator and government due to severe 
implications of the failure of insurance 
companies on the economy and consumer. 
Hence, on the whole, insurance companies 
tend to be risk averse themselves. This also has 
an impact on the overall innovation index of 
the industry and a balance needs to be 
achieved to provide consumers with innovative 
products and services.

As is often said, wherever there is risk, there is 
opportunity. It is left to the company to find it.

Postscript:

Relevant Regulations in India
IRDA has issued guidelines on Corporate 
Governance - and set clear parameters for risk 
management. These guidelines state that 

insurers shall set up a separate Risk 
Management Committee to lay down the 
company's Risk Management Strategy, under 
the overall guidance and supervision of the 
Chief Risk Officer (CRO). 

The IRDA Regulation 2000 - a set of regulations 
for valuation of assets, liabilities and solvency 
margin and the minimum capital requirement 
for setting up of insurance companies, ensures 
that the capital with each insurer is large 
enough to withstand any eventuality. 

The present standards of solvency in the Indian 
insurance industry are based on a simple 
formulaic approach and are related to the total 
amount of business that the insurers transact. 

Recently, IRDA has asked the companies to 
calculate economic capital and submit their 
calculations along with the Appointed 
Actuaries' Annual Report beginning with their 
actuarial valuation for the year ending. IRDA 
has published a report on calculation of 
economic capital as a reference for Indian 
insurers.
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GROSS PREMIUM UNDERWRITTEN BY NON-LIFE INSURERS WITHIN INDIA (SEGMENT WISE) :

# Commenced operations in March, 2010
$ Figures revised by Insurer for March, 2009
Compiled on the basis of data submitted by the Insurance companies

Fire Marine
Marine
Cargo

Marine
Hull

EngineeringSI.
No.

Insurer Motor

1 Royal Sundaram 37.43 18.49 18.49 0.00 27.51 556.72

2 TATA-AIG $ 153.72 114.16 114.16 0.00 32.05 279.92

3 Reliance 75.81 33.49 18.65 14.84 34.63 756.90

4 IFFCO Tokio 176.76 102.42 65.14 37.28 44.63 682.46

5 ICICI Lombard 244.49 125.43 80.22 45.21 116.33 1,105.96

6 Bajaj Allianz 193.18 57.32 53.81 3.51 76.48 1,254.44

7 HDFC ERGO 144.67 32.89 20.96 11.93 40.71 286.57

8 Cholamandalam 43.62 31.45 31.44 0.01 18.07 437.40

9 Future Generali 53.47 23.32 23.32 0.00 17.99 227.86

10 Universal Sompo 38.61 3.99 3.99 0.00 4.10 119.29

11 Shriram 2.70 0.17 0.17 0.00 1.38 516.43

12 Bharti Axa 27.94 8.26 8.26 0.00 8.32 277.60

13 Raheja QBE* 0.89 0.04 0.04 0.00 0.25 0.14

14 SBI 4.69 0.00 0.00 0.00 0.91 0.00

15 L&T 0.69 0.08 0.08 0.00 0.73 1.77

16 New India 824.78 418.73 193.19 225.53 242.78 1,653.28

17 National 428.59 199.71 125.03 74.68 155.23 1,942.41

18 United India 594.60 385.32 209.09 176.23 292.60 1,506.52

19 Oriental 511.32 341.71 176.66 165.05 209.40 1,282.99

Grand Total 3,557.97 1,896.96 1,142.69 754.27 1,324.11 12,888.66

SPECIALISED INSTITUTIONS

20 ECGC

21 Star Health & Allied Insurance

22 Apollo MUNICH

23 Max BUPA #

Previous year 33.20 15.73 15.67 0.07 27.37 440.24

Previous year 126.59 86.86 86.86 0.00 31.58 158.78

Previous year 105.72 37.45 22.70 14.75 61.36 1,047.96

Previous year 160.48 101.83 53.42 48.41 72.66 515.99

Previous year 234.19 118.07 62.18 55.89 125.72 987.05

Previous year 176.53 53.13 47.99 5.15 72.69 1,030.20

Previous year 78.45 17.92 9.35 8.57 19.34 192.81

Previous year 39.39 31.50 30.56 0.94 17.94 329.18

Previous year 26.58 11.12 11.12 0.00 10.58 140.40

Previous year 28.02 3.09 3.09 0.00 2.58 37.19

Previous year 1.09 0.00 0.00 0.00 0.90 255.44

Previous year 20.54 3.43 3.43 0.00 9.52 101.97

Previous year 0.08 0.01 0.01 0.00 0.00 0.13

Previous year 700.21 369.31 148.21 221.10 220.85 1,503.89

Previous year 325.83 183.51 103.21 80.30 118.47 1,559.18

Previous year $ 487.63 318.40 179.39 139.01 200.43 1,305.41

Previous year 435.77 272.50 134.44 138.06 180.50 1,161.80

Previous year 2,980.31 1,623.87 911.62 712.25 1,172.50 10,767.63

Previous year

Previous year

Previous year

Previous year

■ 



irda journal march| 201147

Grand Total

FOR THE PERIOD APRIL - DECEMBER, 2010 (PROVISIONAL & UNAUDITED)

( in Crores)M

Motor TP Health Aviation Liability Personal
Accident

All OthersMotor OD

441.95 114.78 120.59 0.00 10.99 28.38 29.20 829.32

239.22 40.70 87.49 0.00 114.43 94.21 19.04 895.02

518.32 238.58 191.71 45.27 14.60 37.89 27.81 1,218.11

474.99 207.47 131.10 31.91 47.30 20.93 87.49 1,325.00

807.59 298.36 1,080.05 71.68 89.42 74.90 215.41 3,123.68

947.66 306.78 235.95 20.94 76.36 39.57 140.19 2,094.42

207.78 78.79 241.46 29.77 64.05 94.35 7.48 941.95

303.99 133.41 131.31 0.00 8.94 25.01 22.52 718.32

165.06 62.80 73.08 0.00 9.65 21.15 14.83 441.35

92.81 26.48 16.51 0.00 1.49 2.97 25.40 212.37

270.91 245.51 0.00 0.00 0.31 1.78 1.24 524.02

214.85 62.75 35.26 0.00 1.64 11.21 3.46 373.69

0.13 0.02 0.00 0.00 4.03 0.33 0.03 5.71

0.00 0.00 0.00 3.20 0.00 5.39 0.19 14.39

1.35 0.42 0.00 0.00 0.29 0.00 0.28 3.84

962.49 690.80 1,540.47 52.50 121.15 92.36 364.66 5,310.71

1,321.70 620.71 1,075.98 23.51 56.88 93.68 334.03 4,310.02

814.33 692.19 1,193.90 6.12 74.93 88.21 436.35 4,578.55

700.92 582.08 927.44 56.56 78.40 103.62 381.89 3,893.34

8,486.03 4,402.63 7,082.29 341.48 774.89 835.95 2,111.49 30,813.80

632.52 632.52

938.77 9.13 3.26 951.16

130.93 4.75 4.56 140.25

14.97 0.00 0.00 14.97

341.00 99.24 91.62 0.00 9.11 21.19 21.78 660.26

135.55 23.24 53.85 0.00 114.89 73.30 12.24 658.09

722.54 325.42 181.98 39.88 15.75 39.68 33.96 1,563.74

354.43 161.56 91.57 26.59 37.23 14.96 68.17 1,089.48

680.55 306.50 628.80 53.05 81.26 65.24 106.27 2,399.64

745.13 285.07 220.46 26.54 52.79 40.68 127.42 1,800.45

132.68 60.12 182.51 11.57 58.53 43.05 58.88 663.05

233.72 95.46 122.02 0.00 10.46 22.10 25.24 597.83

100.55 39.85 40.13 0.00 5.95 9.67 7.63 252.07

31.85 5.33 12.02 0.00 0.52 9.41 22.32 115.15

124.86 130.58 0.00 0.00 0.11 1.25 0.25 259.05

77.92 24.05 22.59 0.00 1.87 8.28 1.92 170.12

0.11 0.02 0.00 0.00 0.87 0.09 0.00 1.18

853.44 650.45 1,171.28 38.60 97.57 74.66 312.62 4,488.99

980.68 578.50 698.31 33.69 42.98 68.51 267.91 3,298.40

740.17 565.25 901.70 4.69 60.78 73.26 389.16 3,741.46

625.36 536.44 772.56 69.86 78.43 60.76 379.27 3,411.44

6,880.55 3,887.08 5,191.39 304.48 669.11 626.07 1,835.03 25,170.39

594.97 594.97

719.76 4.94 2.91 727.61

73.71 3.12 1.27 78.10

0.00 0.00 0.00 0.00

■ 
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Premium underwritten by non-life insurers
upto January, 2011

Note: 1. Total for 2009-10 is for 12 month period.
2. Total for 2010-11 is upto January, 2011.

* Excluding ECGC, AIC & Standalone Health Insurers
Month

October November December January

Report Card: General
GROSS PREMIUM UNDERWRITTEN FOR AND UP TO THE MONTH OF JANUARY, 2011

INSURER
JANUARY APRIL-JANUARY

2010-11 2009-10* 2009-10*2010-11

GROWTH OVER THE
CORRESPONDING
PREVIOUS YEAR

Note: Compiled on the basis of data submitted by the Insurance companies
@ Commenced operations in October, 2010
$ Commenced operations in March, 2010
# Commenced operations in April, 2010
* Figures revised by insurance companies

( in Crores)M

Royal Sundaram 105.76 81.61 935.07 741.87 26.04

Tata-AIG 108.79 79.63 1005.31 737.72 36.27

Reliance General 155.37 145.83 1373.48 1709.57 -19.66

IFFCO-Tokio 176.68 139.26 1501.68 1228.75 22.21

ICICI-lombard 387.67 330.48 3511.35 2730.12 28.62

Bajaj Allianz 277.34 231.85 2371.75 2032.30 16.70

HDFC ERGO General 133.23 90.07 1075.18 753.12 42.76

Cholamandalam 82.85 61.95 801.16 659.78 21.43

Future Generali 66.42 55.60 507.77 307.67 65.04

Universal Sompo 21.71 20.06 234.08 135.20 73.13

Shriram General 80.18 47.63 604.19 306.69 97.01

Bharti AXA General 65.44 41.77 439.13 211.89 107.25

Raheja QBE 0.62 0.04 6.32 1.22 419.84

SBI General# 7.22 0.00 21.61 0.00

L&T @ 2.75 0.00 6.59 0.00

New India 539.84 471.74 5850.54 4957.76 18.01

National 525.96 406.48 4835.98 3704.56 30.54

United India 488.44 424.67 5066.69 4168.78 21.54

Oriental 466.04 367.98 4359.38 3774.97 15.48

ECGC 79.38 66.19 711.90 661.16 7.68

Star Health & Allied Insurance 224.11 59.04 1175.27 786.65 49.40

Apollo MUNICH 58.02 10.81 198.27 90.75 118.48

Max BUPA $ 2.74 0.00 17.63 0.00

AIC 92.36 94.60 1386.19 1259.39 10.07

PRIVATE TOTAL 1672.02 1325.78 14394.69 11555.89 24.57

PUBLIC TOTAL 2020.27 1670.87 20112.59 16606.08 21.12

GRAND TOTAL 3692.30 2996.65 34507.29 28161.96 22.53

SPECIALISED INSTITUTIONS:

1. Credit Insurance

2. Health Insurance

Health Total 284.87 69.85 1391.16 877.40 58.55

3. Agriculture Insurance
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

1579.44 19317.77 29845 269174 150.34 1664.91 22852477.00 265543243.00

1429.10 17652.86 30684 275694 -479.28 -799.90 16265719.00 210869219.00

518.33 5380.60 12776 125430 19.92 581.68 4135831.00 105011063.00

498.40 4798.92 14812 122925 114.14 -558.12 10421904.00 62648142.00

10.55 350.93 78 333 -37.33 -163.65 113771.00 2562474.00

47.88 514.57 157 1041 -97.51 -805.85 69548.00 2592796.00

528.88 5731.53 12854 125763 -17.40 418.04 4249602.00 107573537.00

546.29 5313.49 14969 123966 16.63 -1363.97 10491452.00 65240938.00

177.46 2094.18 15 228 -195.71 -559.82 1341085.00 29771608.00

373.16 2654.00 26 219 -17.08 -75.10 2224251.00 21557583.00

1090.69 7647.52 1309 12182 286.17 378.17 6976587.00 132495390.00

804.52 7269.35 1403 12310 -120.92 -743.65 7773648.00 85211412.00

10850.36 94766.25 284232 2594033 1647.75 20252.88 603166.00 6646466.00

9202.61 74513.37 331174 2693012 997.00 499.12 677608.00 5567893.00

3317.31 30678.13 284932 2970684 6.42 2171.25

3310.89 28506.88 333684 2760798 420.99 -2562.20

14167.66 125444.39 284932 2970684 1654.17 22424.13 603166.00 6646466.00

12513.50 103020.26 333684 2760798 1417.98 -2063.08 677608.00 5567893.00

199.58 1856.45 1429 14695 62.09 564.44 28897.00 259665.00

137.49 1292.01 1628 13524 23.10 -585.60 19762.00 224557.00

0.16 44.40 6 105 -1.94 1.58 6855.00 119761.00

2.10 42.82 9 119 0.76 -598.65 10260.00 126527.00

40.49 863.30 37 377 2.63 199.13 74294.00 462998.00

37.86 664.17 53 389 23.82 -637.42 40713.00 535432.00

242.57 4872.27 295 2518 23.41 1592.16 184709.00 1874552.00

219.16 3280.11 246 2564 60.28 -330.73 176852.00 1816466.00

482.79 7636.41 1767 17695 86.18 2357.30 294755.00 2716976.00

396.60 5279.11 1936 16596 107.97 -2152.40 247587.00 2702982.00

505.99 3956.78 7740 68159 97.49 -110.88 1463920.00 33093798.00

408.50 4067.66 8088 67548 -127.00 -1018.61 2476076.00 21554975.00

2450.48 19199.88 90588 704228 762.11 1314.87 1905469.00 20685919.00

1688.37 17885.01 70288 910976 -674.95 -2610.33 4091334.00 28970390.00

308.13 4394.73 32889 398763 31.48 233.81 161060.00 1118114.00

276.65 4160.91 30568 315882 -40.69 -635.00 41585.00 1477728.00

2758.61 23594.60 123477 1102991 793.59 1548.68 2066529.00 21804033.00

1965.02 22045.92 100856 1226858 -715.64 -3245.33 4132919.00 30448118.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 -598.96 0.00 0.00

61.93 1534.15 26 190 -77.39 147.24 360610.00 2936107.00

139.33 1386.91 24 209 -58.50 -180.44 344782.00 4978417.00

1377.32 12484.53 36345 454015 243.03 1129.27 1281072.00 70406714.00

1134.29 11355.26 43704 409507 141.89 -1269.42 2039977.00 77650089.00

22730.78 209441.85 498310 5021081 3020.47 29397.05 41489803.00 672987872.00

19710.31 180044.81 535374 4893705 166.06 -13510.86 46674019.00 525781626.00

50

Name of the Insurer: Bajaj Allianz General Insurance Company Limited
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

93.16 1443.40 2455 35186 0.00 0.00 0.00 0.00

291.24 1416.80 5944 45446 0.00 0.00 0.00 0.00

22.15 166.65 597 5833 0.00 0.00 0.00 0.00

40.63 282.86 627 4672 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

22.15 166.65 597 5833 0.00 0.00 0 0 0 0

40.63 282.86 627 4672 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

110.07 1106.20 161 1908 0.00 0.00 0.00 0.00

144.14 812.64 245 981 0.00 0.00 0.00 0.00

150.21 838.89 5195 25126 0.00 0.00 0.00 0.00

116.52 1255.07 3241 43310 0.00 0.00 0.00 0.00

1194.20 10606.67 31749 293943 0.00 0.00 0.00 0.00

1012.48 9165.56 31078 251170 0.00 0.00 0.00 0.00

1344.41 11445.56 31749 293943 0.00 0.00 0 0 0 0

1129.00 10420.63 31078 251170 0.00 0.00 0 0 0 0

33.06 293.99 327 2692 0.00 0.00 0.00 0.00

27.02 180.91 330 2395 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.62 0.62 2 2 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

126.35 275.21 1580 1661 0.00 0.00 0.00 0.00

13.07 46.77 10 90 0.00 0.00 0.00 0.00

159.41 569.20 1907 4353 0.00 0.00 0 0 0 0

40.71 228.30 342 2487 0.00 0.00 0 0 0 0

48.05 585.27 4812 23877 2.58 18.37 9200.00 62410.00

45.18 469.44 3966 12040 0.28 10.38 3225.00 41651.00

100.27 661.74 2154 15262 0.00 0.00 0.00 0.00 78129.00 676345.00

76.85 374.24 2032 9206 0.00 0.00 0.00 0.00 70147.00 665779.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

100.27 661.74 2154 15262 0.00 0.00 0 0 78129 676345

76.85 374.24 2032 9206 0.00 0.00 0 0 70147 665779

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

13.03 2150.40 266 99567 0.00 0.00 0.00 0.00

267.72 2908.33 9611 108564 0.00 0.00 0.00 0.00

1890.55 18128.43 44101 479929 2.58 18.37 9200 62410 78129 676345

2035.47 16913.24 53845 434566 0.28 10.38 3225 41651 70147 665779
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Bharti Axa General Insurance Company Limited

61.32 2794.45 1192 13151 61.32 2733.12 13193999.98 77140892.45

48.34 2054.41 716 11995 48.34 2006.06 811750.65 4007302.29

60.37 825.87 220 1776 60.37 765.50 5249704.47 29709104.91

40.09 342.68 140 1167 40.09 302.60 274859.71 1491264.73

60.37 825.87 220 1776 60.37 765.50 5249704.47 29709104.91

40.09 342.68 140 1167 40.09 302.60 274859.71 1491264.73

37.25 832.35 87 1254 37.25 795.10 11899711.99 54772840.51

81.66 952.16 294 1539 81.66 870.50 385735.26 3250013.61

2248.10 21484.94 41470 370431 2248.10 19236.84 3001857.42 14764545.95

1373.30 7791.95 22669 122578 1373.30 6418.65 96118.78 596800.38

662.40 6274.82 41470 370431 662.40 5612.43

453.39 2404.86 22669 122578 453.39 1951.47

2910.50 27759.77 41470 370431 2910.50 24849.27 3001857.42 14764545.95

1826.69 10196.80 22669 122578 1826.69 8370.12 96118.78 596800.38

2.16 86 13 606 2.16 83.93 39101 227742

32 144 174 1148 31.53 112.24 3664 15507

9 78 11 106 9.40 68.17 65394 388247

3 43 12 79 2.53 40.77 7629 29831

11.56 163.66 24 712 11.56 152.10 104494.54 615988.32

34.05 187.06 186 1227 34.05 153.01 11293.11 45338.12

7.89 1121.34 1982 14089 7.89 1113.45 17617192.50 104661509.01

77.77 827.86 879 5228 77.77 750.09 638282.50 8869188.65

181.48 3525.70 1646 14781 181.48 3344.22 68358.84 365725.09

105.57 2258.84 1020 5706 105.57 2153.27 3856.26 17782.62

181.48 3525.70 1646 14781 181.48 3344.22 68358.84 365725.09

105.57 2258.84 1020 5706 105.57 2153.27 3856.26 17782.62

49.70 346.30 1194 10696 49.70 296.60 1164040.05 5915602.16

13.57 191.89 515 9378 13.57 178.33 35943.49 526814.62

3320.07 37369.42 47815 426890 3320.07 34049.35 52299359.79 287946208.41

2227.74 17011.70 26419 158818 2227.74 14783.97 2257839.76 18804505.02
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

6.66 15.16 982 2565

0.14 13.57 16 3153

0.02 0.08 1 4

1

0.02 0.08 1 4 0.00 0.00 0 0 0 0

0.00 0.00 0 1 0.00 0.00 0 0 0 0

0.14 3.54 3 4

0.13 2

131.33 425.44 2201 10069

2.90 23.50 132 991

11.64

0.85 8.69 0

131.33 437.08 2201 10069 0.00 0.00 0 0 0 0

3.75 32.19 132 991 0.00 0.00 0 0 0 0

1.37 2 1 6

0.00 0.00 0 0 0.00 0.00 0 0 0 0

1.37 2.01 1 6 0.00 0.00 0 0 0 0

6.25 51.31 88 281

0.68 282.94 10 132

1.71 16.29 29 129 0.00 0.00 0 0

1.03 1189.11 2 35 586.25 1400000

1.71 16.29 29 129 0.00 0.00 0 0 0 0

1.03 1189.11 2 35 0.00 586.25 0 1400000 0 0

4.12 9.62 959 1944

0.03 9.97 1 2560

150.23 533.08 4263 14996 0.00 0.00 0 0 0 0

6.99 1529.90 162 6880 0.00 586.25 0 1400000 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

329.61 4,362.41 6,454 58,038 301.98 423.27 43,736 11,435,275

27.63 3,939.14 2,258 13,592 (250.15) (936.97) 13,816 14,521,912

382.77 3,143.67 370 6,466 105.36 87.63 1,090,810 16,337,334

277.42 3,056.04 1,180 9,702 57.31 187.66 725,942 12,553,456

- 1.09 - - - (92.88) - 104

- 93.97 10 49 - (23.36) - 20,299

382.77 3,144.76 370 6,466 105.36 (5.25) 1,090,810 16,337,438

277.42 3,150.01 1,190 9,751 57.31 164.30 725,942 12,573,756

- - - - - - - -

- - - - - - - -

229.21 1,806.68 50 5,713 32.75 12.29 953,178 3,226,027

196.46 1,794.39 674 3,343 7.44 (140.44) 49,114 4,547,236

3,541.82 30,399.23 54,346 519,479 753.92 7,027.70 228,326 1,902,553

2,787.90 23,371.53 49,121 396,100 807.52 7,624.46 181,127 1,423,660

1,554.32 13,340.67 - - 359.51 3,794.55 - -

1,194.82 9,546.12 - - 576.25 1,473.82 - -

5,096.14 43,739.90 54,346 519,479 1,113.43 10,822.25 228,326 1,902,553

3,982.72 32,917.65 49,121 396,100 1,383.77 9,098.28 181,127 1,423,660

136.97 461.44 - 720 105.33 122.66 40,144 92,230

31.64 338.77 - 857 (1.85) (52.58) 4,638 50,989

(51.78) 432.87 113 2,746 (101.90) (274.66) 9,605 229,538

50.12 707.52 608 3,161 13.98 (1.32) 24,955 215,992

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

85.19 894.30 113 3,466 3.42 (151.99) 49,749 321,767

81.76 1,046.29 608 4,018 12.13 (53.90) 29,594 266,981

238.24 2,500.83 (496) 16,242 22.66 291.16 293,890 2,863,282

215.58 2,209.66 2,431 17,294 62.67 294.51 293,534 4,315,717

557.80 13,131.10 (1,114) 16,900 (1,153.34) 929.23 124,340 843,242

1,711.14 12,201.87 3,094 21,389 (337.69) (587.25) 172,240 838,857

- - - - - - - -

- - - - - - - -

557.80 13,131.10 (1,114) 16,900 (1,153.34) 929.23 124,340 843,242

1,711.14 12,201.87 3,094 21,389 (337.69) (587.25) 172,240 838,857

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

241.95 2,251.61 179 66,985 94.87 (272.51) 1,354,878 4,293,654

147.09 2,524.13 2,981 151,249 (145.77) (648.59) 81,699 3,635,930

7,160.92 71,831.59 59,902 693,289 521.12 12,048.44 4,138,908 41,223,240

6,639.80 59,783.15 62,357 616,736 789.71 7,189.95 1,547,066 42,124,048
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.36 0.36 - 892.39

0.06 0.27 1 2 70.93 1,166.00 - -

- - - - -

- - - - - -

- - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - -

- - - -

175.79 1,344.37 4062 29258 - - - -

106.28 952.21 2125 20130 - - - -

66.83 506.66 - - - -

39.75 411.06 - - - -

242.62 1,851.03 4062 29258 - - - -

146.03 1,363.27 2125 20130 - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - -

- - - -

296.73 8,280.86 203,946 5,166,162

115.66 2,523.20

- - - - - -

- - - - - -

296.73 8,280.86 203,946 5,166,162 - -

115.66 2,523.20 - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

22.34 108.50 1541 7919 -

- 0.43 3 - -

265.32 1,959.89 5603 37177 296.73 9,173.25 203,946 5,166,162 - -

146.09 1,363.97 2126 20135 186.58 3,689.19 - - - -
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Future General India Insurance Company Limited

458.06 5,346.65 966 8291 105.34 2,688.19 1,006,106.31 3,597,095.29

352.71 2,658.46 435 4355 119.14 1,488.99 680,374.03 2,320,162.26

161.42 2,331.56 4708 37644 74.92 1,219.15 464,862.94 4,015,961.46

86.50 1,112.41 2717 15195 41.57 690.26 303,763.43 2,573,762.20

- - - - - - - -

- - - - - - - -

161.42 2,331.56 4708 37644 74.92 1,219.15 464,862.94 4,015,961.46

86.50 1,112.41 2717 15195 41.57 690.26 303,763.43 2,573,762.20

- - - - - - - -

- - - - - - - -

174.83 1,798.88 411 2638 35.67 740.44 208,138.99 797,198.10

139.16 1,058.44 219 1410 50.14 161.88 119,588.55 467,029.32

2,099.19 16,506.13 37634 343138 836.81 6,451.32 192,667.35 1,090,822.57

1,262.38 10,054.81 33609 288684 541.55 5,696.11 115,537.52 774,776.57

765.40 6,280.34 37634 249.28 2,295.01

516.12 3,985.33 33609 288684 225.57 2,581.48

2,864.59 22,786.47 37634 343138 1,086.09 8,746.33 192,667.35 1,090,822.57

1,778.50 14,040.14 33609 288684 767.12 8,277.59 115,537.52 774,776.57

67.27 439.61 368 2773 37.62 219.23 6,922.18 39,724.99

29.64 220.38 232 1640 15.12 142.15 2,789.48 16,778.10

- - - - - - - -

- - - - (0.63) (4.12) - -

51.43 525.84 68 665 (25.25) 151.05 15,584.45 98,631.82

76.68 374.79 53 513 (5.78) 112.57 10,324.50 58,231.48

- - - - - - - -

- - - - - - - -

118.70 965.44 436 3438 12.38 370.27 22,506.63 138,356.80

106.32 595.17 285 2153 8.71 250.60 13,113.98 75,009.58

174.43 2,115.40 3524 29533 102.29 1,148.20 182,096.02 5,965,611.95

72.14 967.20 2365 10143 21.67 195.96 34,293.86 1,871,761.56

1,137.83 6,637.43 1302 8712 807.92 3,069.63 8,698.48 41,918.04

329.91 3,567.79 848 5491 (346.34) 866.43 2,169.45 37,031.05

56.05 670.17 3716 42423 11.99 225.39 5,367.75 61,901.32

44.07 444.78 2879 27674 44.07 444.78 3,765.35 33,985.05

1,193.88 7,307.60 5018 51135 819.91 3,295.03 14,066.23 103,819.35

373.97 4,012.57 3727 33165 (302.27) 1,311.21 5,934.80 71,016.10

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

152.11 1,483.20 1529 25164 64.09 720.58 141,653.07 1,153,518.38

88.02 762.62 4342 24201 27.72 447.70 89,897.66 628,106.97

5,298.02 44,135.21 54226 500981 2,300.68 18,928.18 2,232,097.53 16,862,383.91

2,997.33 25,207.02 47699 379306 733.80 12,824.19 1,362,503.81 8,781,624.55
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

42.34 403.63 68 808

9.89 55.87 32 162

2.38 255.36 258 2760

2.09 23.31 177 408

2.38 255.36 258 2760 - - 0 0

2.09 23.31 177 408 - - 0 0

9.51 112.85 37 204

6.92 23.95 13 55

202.45 1,347.37 3797 31120

55.48 493.19 1787 14945

86.77 600.36 - -

23.78 211.37

289.22 1,947.73 3797 31120 - - 0 0

79.26 704.56 1787 14945 - - 0 0

33.00 54

8 84

2.44 46.37 31 148

3.04 21.89

2.44 79.37 31 202 - - 0 0

3.04 21.89 8 84 - - 0 0

6.83 45.90 426 1525 5.20 95367

43.31 811726

2.64 78.22 108 473 12277 197146

2.93 266.01 117 449

3.09 22.06 162 1361

5.73 100.28 270 1834 - - 0 0 12277 197146

2.93 266.01 117 449 - - 0 0 0 0

30.53 289.96 652 16107

33.73 229.95 3783 20448

388.98 3,235.08 5539 54560 - 5.20 0 95367 12277 197146

137.86 1,325.54 5917 36551 - 43.31 0 811726 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: HDFC ERGO General Insurance Company Limited

910.09 14,467.12 2,980 24,094 785.61 6,622.05 1,529,689 29,564,574

124.48 7,845.07 1,164 5,755 45.62 4,799.14 318,351 17,839,857

178.08 2,095.80 154 1,348 64.58 1,160.71 5,054,694 11,790,714

113.50 935.09 148 802 54.53 532.37 264,369 3,539,470

251.56 1,193.21 121 368 189.51 335.92 3,047,184 3,256,040

62.06 857.29 89 140 (106.94) 688.29 20,833 72,885

429.65 3,289.01 275 1,716 254.09 1,496.63 8,101,878 15,046,754

175.56 1,792.38 237 942 (52.42) 1,220.66 285,202 3,612,355

182.74 2,977.43 1 24 85.96 1,820.90 1,750 1,370,564

96.79 1,156.53 1 9 96.79 1,098.02 1,944 694,056

509.50 4,071.29 340 2,243 258.66 2,137.60 694,660 4,209,966

250.84 1,933.69 161 1,081 122.16 1,150.69 316,493 2,272,120

2,653.88 20,777.77 45,883 332,008 763.36 7,509.41 180,577 1,384,756

1,890.53 13,268.36 31,651 236,888 1,174.17 4,551.73 124,448 843,376

1,018.12 7,878.84 65,072 446,412 208.10 1,866.47

810.02 6,012.37 40,972 313,820 177.75 4,174.24

3,672.00 28,656.61 65,072 446,412 971.45 9,375.88 180,577 1,384,756

2,700.55 19,280.73 40,972 313,820 1,351.92 8,725.97 124,448 843,376

23.12 229.46 31 298 (6.88) 86.81 56,198 261,100

30.00 142.65 48 249 25.49 92.00 18,463 119,657

8.15 165.60 14 122 3.71 103.82 8,299 505,599

4.44 61.78 11 94 (20.63) 9.60 2,950 54,923

39.85 192.06 5 26 38.03 162.71 6,993 49,659

1.82 29.35 1 13 1.82 (1.75) 700 10,577

539.25 5,818.10 107 788 (75.11) 199.36 143,364 1,292,340

614.35 5,618.73 92 609 284.37 2,981.09 185,963 1,111,643

610.37 6,405.22 157 1,234 (40.25) 552.71 214,853 2,108,698

650.62 5,852.51 152 965 291.05 3,080.94 208,076 1,296,800

1,343.97 9,434.73 102,548 699,599 553.75 5,129.61 830,816 2,444,878

790.22 4,305.12 54,416 226,874 748.28 3,827.67 680,836 7,237,971

2,861.67 23,532.45 39,891 245,268 1,242.04 5,850.00 227,228 956,195

1,619.64 17,682.45 20,674 69,746 1,216.36 14,344.99 65,763 805,899

57.93 613.24 431 4,650 (98.41) 44.83 954,710 9,252,997

156.34 568.41 425 3,573 119.24 29.89 901,118 8,721,753

2,919.61 24,145.69 40,322 249,918 1,143.63 5,894.83 1,181,938 10,209,192

1,775.98 18,250.86 21,099 73,319 1,335.60 14,374.88 966,881 9,527,652

- - - -

- - - - - - - -

- - - -

- - - - - - - -

38.94 747.78 2,078 16,748 (911.81) (5,140.47) 10,657 532,809

950.75 5,888.25 3,172 15,461 499.31 4,591.64 398,591 4,295,159

10,616.87 94,194.89 213,773 1,441,988 3,101.09 27,889.76 12,746,819 66,872,191

7,515.78 66,305.13 121,374 638,226 4,438.29 42,869.61 3,300,823 47,619,346
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

20.79 742.44 176 1,636 - -

3.71 468.28 22 169 - - - -

31.73 220.33 15 107 - -

0.52 135.17 10 73 - - - -

0.15 0.37 - 22 - - -

0.15 0.15 - - - - - -

31.88 220.71 15 129 - - - - - -

0.67 135.32 10 73 - - - - - -

- - - - - -

- - - - - - - -

66.59 254.13 43 269 - -

2.40 176.26 10 111 - - - -

265.80 1,878.86 5,181 33,846 - -

243.08 2,125.41 5,076 54,796 - - - -

135.35 964.30 7,938 53,635 - -

- - - - - - - -

401.16 2,843.16 7,938 53,635 - - - - - -

243.08 2,125.41 5,076 54,796 - - - - - -

0.20 11.75 - 19 - -

0.22 3.39 1 13 - - - -

0.30 36.14 1 3 - -

0.07 0.48 1 4 - - - -

7.87 26.38 1 4 - -

- - - - - - - -

(0.32) 247.92 1 34 - -

- 29.23 - 14 - - - -

8.05 322.19 3 60 - - - - - -

0.29 33.09 2 31 - - - - - -

113.78 785.11 9,893 84,452 - -

49.53 200.40 3,413 12,849 - - - -

82.44 2,978.57 2,264 12,317 - 58.13 - 53,279 430,442 1,121,987

19.22 1,867.63 429 1,852 28.34 28.34 23,350 23,350 34,041 499,050

1.99 13.34 6 111 - - 9,307 144,053

0.02 13.15 5 186 - - - - 7,700 75,950

84.43 2,991.90 2,270 12,428 - 58.13 - 53,279 439,749 1,266,040

19.24 1,880.79 434 2,038 28.34 28.34 23,350 23,350 41,741 575,000

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

6.64 50.77 765 5,349 - -

28.22 387.66 205 1,149 - - - -

733.31 8,210.42 21,103 157,958 - 58.13 - 53,279 439,749 1,266,040

347.14 5,407.21 9,172 71,216 28.34 28.34 23,350 23,350 41,741 575,000
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: ICICI Lombard General Insurance Company Limited

848.82 24,449.31 1,861 18,460 81.79 1,030.03 1,746,219 45,100,272

767.03 23,419.28 2,065 19,579 (76.45) (2,302.25) 2,042,384 35,920,858

684.29 8,021.91 1,136 7,937 147.66 1,804.32 2,544,875 28,936,432

536.62 6,217.59 750 6,966 56.15 (986.15) 1,858,774 23,094,289

726.22 4,521.43 135 516 (15.96) (1,067.64) 636,038 2,761,185

742.17 5,589.07 91 498 (923.51) (6,606.57) 934,364 3,794,047

1410.50 12543.34 1271 8453 131.71 736.69 3180913.71 31697617.53

1278.80 11806.66 841 7464 -867.36 -7592.73 2793137.50 26888336.16

(869.83) 7,168.44 19 137 (1,969.45) 1,863.09 -272,492 17,972,238

1,099.62 5,305.36 13 143 86.03 684.55 812,691 21,805,874

1,273.09 11,633.28 596 5,090 210.75 (938.58) 704,564 9,152,698

1,062.34 12,571.87 575 5,072 (493.25) (3,432.87) 395,043 7,588,148

10,040.03 80,759.40 408,620 3,025,722 2,443.08 12,704.75 917,052 10,734,238

7,596.95 68,054.64 300,611 2,327,208 515.51 2,360.92 979,377 8,450,427

3,550.97 29,836.26 418,048 3,107,111 (911.26) (814.17)

4,462.23 30,650.43 320,481 2,513,903 1,004.38 (1,954.57)

13591.00 110595.66 418048 3107111 1531.82 11890.59 917051.57 10734237.89

12059.18 98705.07 320481 2513903 1519.89 406.35 979376.95 8450427.07

174.46 1,456.05 526 4,173 86.92 592.67 21,963 202,959

87.55 863.39 384 2,823 30.58 45.67 23,286 143,632

1.52 47.97 3 100 (1.78) 2.64 1,500 21,527

3.31 45.33 5 101 0.72 (11.18) 2,500 94,409

17.19 185.68 3 46 (7.91) 3.44 1,025 34,337

25.10 182.24 6 49 (1.34) (73.32) 3,500 49,465

870.84 7,252.43 114 1,249 448.86 217.56 111,150 1,463,505

421.99 7,034.87 114 1,253 188.58 1,366.59 23,244 1,705,694

1064.02 8942.13 646 5568 526.08 816.31 135637.72 1722328.07

537.94 8125.82 509 4226 218.55 1327.76 52529.86 1993200.21

856.26 7,490.01 42,443 248,566 319.03 966.25 1,680,979 16,769,263

537.23 6,523.76 16,131 121,284 (29.60) (3,258.58) 1,083,445 19,073,081

11,613.31 103,076.63 26,401 212,507 3,977.48 44,704.01 463,426 7,737,096

7,635.83 58,372.62 25,730 229,322 808.73 (18,882.63) 243,747 2,759,646

389.19 4,928.19 55,267 375,778 87.14 420.93 803,629 8,888,143

302.04 4,507.27 32,265 246,386 (59.44) (191.30) 525,115.75 8,005,710

12002.49 108004.82 81668 588285 4064.62 45124.94 1267055.21 16625239.48

7937.87 62879.88 57995 475708 749.29 -19073.93 768862.84 10765356.09

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

79.58 1,647.80 1 32 28.21 (354.21) 793 39,458

51.37 2,002.01 2 41 (199.94) 141.81 1,990 103,061

666.87 19,893.45 7,891 88,067 (418.52) 11,268.85 860,698 22,279,166

1,085.39 8,624.60 11,631 101,035 488.28 877.06 6,785,939 40,553,924

30922.80 312368.25 554444 4069769 4506.04 72403.95 10221419.30 172092517.47

26416.76 239964.30 410243 3248455 1395.43 -32222.84 15715399.43 173142266.22

60■ 



irda journal march 2011|

No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

- 0.00 - - - 0.00 - -

0.00 8.56 - 3 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 (0.18) - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 -0.18 0 0 0.00 0.00 0 0 0 0

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 4.74 - 33 - 0.00 - -

3.14 35.61 17 258 0.00 0.00 - -

1046.06 8,578.42 - - - 0.00 - -

664.24 4,842.27 - 108,669 0.00 0.00 - -

549.11 4,709.98 28,496 253,330 - 0.00 - -

545.00 2,719.90 26,083 104,562 0.00 0.00 - -

1595.18 13288.40 28496 253330 0.00 0.00 0 0 0 0

1209.24 7562.17 26083 108669 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 777.56 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 777.56 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 965.32 - 8 0.00 0.00 - -

2379.52 30,558.77 385 3,345 1.09 664.68 327 226,297 374,242 15,756,036

1,555.88 11,251.67 136 3,232 0.00 33.24 - 27,637 752,244 7,233,481

2.31 130.05 82 3,367 - 0.00 - - 55,267 375,778

15.62 239.94 498 7,760 0.00 0.00 - - 32,265 246,386

2381.83 30688.82 467 6712 1.09 664.68 327 226297 429509 16131814

1571.50 11491.61 634 10992 0.00 33.24 0 27637 784509 7479867

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

2 36 33 506 - - - -

8 412 111 703 - - - -

3979.47 44795.21 28996 260581 1.09 664.68 327 226297 429509 16131814

2791.51 20475.29 26845 120633 0.00 33.24 0 27637 784509 7479867
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Iffco Tokio General Insurance Company Limited

966.80 17675.91 6224 63660 -15.24 966.80 5114318.97 93504375.89

1091.43 16047.72 6973 63146 56.54 1091.43 5773606.74 84891374.24

572.67 6514.46 953 8747 18.09 572.67 4155721.93 47273720.79

439.18 5342.26 1026 8592 -25.19 439.18 3186978.59 38767359.03

59.05 3727.86 45 348 -248.51 59.05 383204.86 24190305.95

48.27 4840.87 39 283 -20.14 48.27 313253.71 31412758.26

631.73 10242.32 998 9095 -230.42 631.73 4538926.79 71464026.74

487.45 10183.14 1065 8875 -45.33 487.45 3500232.30 70180117.29

511.55 3191.23 19 236 386.29 511.55 3381876.23 21097264.91

210.55 2659.30 23 265 -480.69 210.55 1391941.38 17580681.28

442.33 4463.19 547 4378 21.88 442.33 36521.17 368507.02

702.30 7266.09 564 4483 228.01 702.30 57985.61 599930.30

6483.11 47498.69 342547 2704705 461.17 6483.11 263826.30 1932929.99

4442.58 35442.79 282877 2291546 -7.84 4442.58 180788.15 1442322.50

2668.03 20746.86 6465 43511 102.26 2668.03

2039.72 16156.27 5307 41920 -67.10 2039.72

9151.14 68245.55 342547 2704705 563.43 9151.14 263826.30 1932929.99

6482.30 51599.06 282877 2291546 -74.94 6482.30 180788.15 1442322.50

138.93 957.43 814 7230 31.68 138.93 8661.83 59690.99

75 716 761 6178 -13 75.11 4683 44608

16.61 607.52 5 114 -10.13 16.61 78985.78 2888906.42

9 380 15 460 -92 8.80 41823 1806813

6.79 152.99 8 116 -0.46 6.79 3679.68 82938.76

1 62 2 70 -12 1.20 651 40093

105.23 3012.51 136 2052 -31.19 105.23 101781.99 2913774.96

96 2566 168 1259 22 95.81 92671 2482102

267.56 4730.45 963 9512 -10.11 267.56 193109.27 5945311.13

180.92 3723.25 946 7967 -94.77 180.92 139827.49 4373616.71

237.50 2092.54 4405 35314 -81.99 237.50 509189.10 4486342.95

190.90 1495.54 2535 22166 30.66 190.90 409274.35 3206403.75

948.19 12913.46 2794 23395 196.18 948.19 40010.33 544902.35

524.82 8971.15 4747 35421 -31.48 524.82 22145.62 378550.93

20.30 196.06 2512 23472 3.46 20.30 3377.87 32621.88

15.10 185.63 1935 17645 -0.06 15.10 2767.53 34015.05

968.49 13109.52 5306 46867 199.64 968.49 43388.20 577524.23

539.92 9156.78 6682 53066 -31.54 539.92 24913.15 412565.98

845.23 8749.04 6418 63856 -42.08 845.23 627531.51 6495627.20

783.85 6817.23 11434 100066 115.50 783.85 581962.37 5061380.18

14022.33 132499.75 367427 2937623 791.40 14022.33 14708687.54 205871910.07

10669.62 108948.11 313099 2551580 -296.55 10669.62 12060531.55 187748392.23
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

72.77 284.65 1869 8375

31.45 288.77 1157 9971

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

108.34 138.60 33 178

773.70 5026.64 23653 257647

263.32 2212.43 0 0

1037.02 7239.07 23653 257647 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

4 12 44 150

0 2 3 10

0 0 0 0

1 2 81 179

5.06 16.70 128 339 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

168.53 1097.32 5762 18318 8.82 57.10 180837 1117811

66.21 5667.10 208 504 0.26 0.26 636 636

0.00 0.00 0 0

66.21 5667.10 208 504 0.26 0.26 636 636 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

123.95 1034.49 3164 20025 35.42 352.28 1962 52675

1088.21 12867.48 57625 455343 12.84 464.87 126794 1023071

1581.88 15477.93 34817 305386 44.50 409.64 183435 1171122 0 0

1119.66 13156.25 58782 465314 12.84 464.87 126794 1023071 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: National Insurance Company Limited

3683.77 42858.82 56847 504903 1251.28 10275.54

2432.49 32583.28 46218 413708 -74.93 2556.13

1320.55 12502.76 14568 167552 5.15 2181.75

1315.40 10321.01 17514 152853 202.52 29.23

773.60 7467.86 43 2635 1046.38 -561.98

-272.78 8029.84 34 3138 -901.84 2533.21

2094.15 19970.62 14611 170187 1051.53 1619.77 0.00 0.00

1042.62 18350.85 17548 155991 -699.32 2562.44 0.00 0.00

937.81 2351.41 9 59 416.84 -1017.92

520.97 3369.33 8 87 -603.74 -1176.69

2157.92 15523.04 8103 76731 65.17 3676.41

2092.75 11846.63 7249 62262 1426.75 1069.50

17117.25 132169.52 342510 3051780 5434.97 34101.56

11682.28 98067.96 296412 2491494 182.68 -4654.98

8195.93 62071.36 195427 1248411 1041.11 4221.27

7154.82 57850.09 164712 1063890 -956.49 -1812.69

25313.18 194240.88 342510 3051780 6476.08 38322.83 0.00 0.00

18837.10 155918.05 296412 2491494 -773.81 -6467.67 0.00 0.00

360.52 3818.62 5249 37727 19.01 937.81

341.51 2880.81 4972 29468 38.32 564.50

10.64 841.04 431 7524 7.15 311.34

3.49 529.70 386 6027 0.78 111.41

94.27 460.57 64 532 12.88 141.98

81.39 318.59 49 391 10.37 84.76

74.29 567.74 733 12229 -21.49 -1.46

95.78 569.20 896 16051 16.54 -122.48

539.72 5687.97 6477 58012 17.55 1389.67 0.00 0.00

522.17 4298.30 6303 51937 66.01 638.19 0.00 0.00

1277.75 9367.99 52394 443142 113.40 2516.87

1164.35 6851.12 38743 332233 451.99 1479.67

12213.56 107287.35 134267 1227943 2291.26 37759.72

9922.30 69527.63 102437 799713 716.21 6953.40

41.97 311.10 911 7816 5.78 7.76

36.19 303.34 958 7716 5.14 14.30

12255.53 107598.45 135178 1235759 2297.04 37767.48 0.00 0.00

9958.49 69830.97 103395 807429 721.35 6967.70 0.00 0.00

0.00 0 0.00 0.00

0.00 0

0.00 0 0.00 0.00

0.00 0

5966.19 33402.98 198425 2314064 1837.65 6612.00

4128.54 26790.98 168412 1457984 2725.24 2370.24

54226.02 431002.16 814554 7854637 13526.54 101162.65 0.00 0.00

40699.48 329839.51 684288 5773125 3239.54 9999.51 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

164.20 1863.21 3542 48458 175.29 1056.79

145.39 1571.99 3347 41760 160.25 1067.76

10.11 133.80 297 2482 0.00 33.09

24.17 186.13 541 4456 3.48 79.87

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

10.11 133.80 297 2482 0.00 33.09

24.17 186.13 541 4456 3.48 79.87

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

29.00 278.12 486 3842 8.41 143.37

39.71 293.06 599 3799 12.46 180.88

1129.44 9819.03 51429 498546 386.46 4068.82

846.13 7551.88 34218 334857 253.19 2839.42

540.54 5581.20 31429 318360 176.38 2627.10

431.55 4650.09 20741 223716 153.27 1984.70

1669.98 15400.23 51429 498546 562.84 6695.92

1277.68 12201.97 34218 334857 406.46 4824.12

4.96 131.74 88 1696 0.00 29.08 0 223

10.00 136.98 159 1715 2.03 44.86 21 355

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 3.87 0 142 0.00 2.01 0 0

1.87 21.59 18 372 0.00 0.00 0 0

4.96 135.61 88 1838 0.00 31.09 0 223

11.87 158.57 177 2087 2.03 44.86 21 355

32.65 562.12 4297 108910 163.19 824.74 136574 492704

25.19 330.25 3109 55277 136.76 596.82 106412 349313

142.39 2335.49 6751 123409 2794.11 5985.94 478643 1072539

117.38 1407.38 5439 71887 2672.90 4550.63 432167 707574

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

142.39 2335.49 6751 123409 2794.11 5985.94 478643 1072539

117.38 1407.38 5439 71887 2672.90 4550.63 432167 707574

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

546.39 5674.43 42687 430960 346.55 3928.40 21349 129769

467.11 4409.05 26874 298364 208.39 3057.19 10629 72290

2599.68 26383.01 109577 1218445 4050.39 18699.34 636566 1695235

2108.50 20558.40 74304 812487 3602.73 14402.13 549229 1129532
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Raheja QBE General Insurance Company Limited

4.45 88.75 3 64 4.45 88.75 4077.07 110708.30

2.61 8.22 5 30 2.61 8.22 2515.46 13619.12

0.77 3.78 5 30 0.77 3.78 1322.44 4892.56

0.36 0.85 7 23 0.36 0.85 249.79 967.53

0.00 0.00 0 0

0.00 0.00 0 0

0.77 3.78 5 30 0.77 3.78 1322.44 4892.56

0.36 0.85 7 23 0.36 0.85 249.79 967.53

0.00 0.00 0 0

0.00 0.00 0 0

0.49 24.93 1 20 0.49 24.93 1465.00 19883.03

0.00 0.00 0 0

0.00 12.60 0 133 0.00 12.60 0.00 1856.84

2.62 11.47 31 117 2.62 11.47 397.92 1760.64

0.00 1.74 0 43 0.00 1.74

1.00 1.95 37 37 1.00 1.95

0.00 14.33 0 133 0.00 14.33 0.00 1856.84

3.61 13.42 37 117 3.61 13.42 397.92 1760.64

0.36 3.51 1 3 0.36 3.51 75.00 625.00

0.13 1.60 1 4 0.13 1.60

0.00 2.16 0 3 0.00 2.16 0.00 2500

0.00 1.54 0 2 0.00 1.54 0 1000

29.92 397.20 8 71 29.92 397.20 2633 151900

0.00 83.45 0 15 0.00 83.45 0 46751

30.28 402.87 9 77 30.28 402.87 2708.25 155024.92

0.13 86.58 1 21 0.13 86.58 0.00 47750.86

0.70 32.76 0 20 0.70 32.76 2507.00 49572.50

0.08 8.61 0 13 0.08 8.61 0.00 9106.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.08 3.38 1 31 0.08 3.38 65.00 1878.16

0.22 0.36 5 10 0.22 0.36 174.51 344.76

36.77 570.80 19 375 36.77 570.80 12144.76 343816.30

7.01 118.04 55 214 7.01 118.04 3337.68 73548.91
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 27.47 0 4 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.08 11.09 0 1 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.08 38.56 0 5 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Reliance General Insurance Company Limited

331.84 7581.25 3305 29384 -414.28 -2990.82 631369.15 10501027.08

746.12 10572.07 3113 28517 -1274.17 76.62 1044476.76 18588642.46

196.88 1865.04 2439 18778 10.17 -405.28 580363.10 4908660.99

186.71 2270.32 1674 17420 -122.91 -298.70 480424.28 11408112.42

687.11 1483.61 4 17 657.50 8.55 1476981.39 1834023.75

29.61 1475.06 3 113 -268.73 -1475.25 12277.49 970511.34

883.99 3348.65 2443 18795 667.67 -396.73 2057344.49 6742684.74

216.32 3745.38 1677 17533 -391.64 -1773.95 492701.77 12378623.76

2.98 4526.73 2 43 -1728.29 538.70 36367.24 353876.98

1731.27 3988.03 3 112 1612.89 3020.62 -700.99 4906340.97

619.74 3463.38 427 3543 -36.16 -2672.31 457825.48 3972323.92

655.90 6135.69 533 4304 -533.36 -2701.53 813835.54 5757421.38

7132.91 51832.13 158134 1062978 -1044.20 -20421.86 440683.18 3250991.22

8177.11 72253.99 186795 1584340 -385.09 10002.67 502911.02 4408798.87

3159.22 23857.84 161704 1225702 -578.03 -8683.67

3737.25 32541.51 194368 1672479 59.26 7790.53

10292.13 75689.97 161704 1225702 -1622.23 -29105.53 440683.18 3250991.22

11914.36 104795.50 194368 1672479 -325.83 17793.19 502911.02 4408798.87

64.12 490.43 206 2051 11.49 -61.85 6430.81 47435.72

52.63 552.28 328 3300 -13.03 -100.88 5644.33 63888.56

9.94 93.97 66 324 -12.75 -112.91 8231.02 170994.23

22.69 206.88 38 357 15.61 -78.08 734457.36 25849488.50

0.17 11.99 1 11 0.17 -39.63 100.00 3425.00

0.00 51.62 0 69 -4.63 -28.09 22.50 8110.00

25.66 863.49 496 4619 8.35 99.17 6851.99 289480.79

17.31 764.32 53 273 -51.76 -403.82 3166.07 261418.75

99.89 1459.88 769 7005 7.27 -115.22 21613.82 511335.74

92.62 1575.10 419 3999 -53.81 -610.86 743290.25 26182905.81

130.74 3788.69 3951 44829 -29.75 -179.38 332274.35 9578013.45

160.49 3968.07 3464 44370 -214.29 -856.48 524458.49 11053403.77

1421.56 16238.03 10158 155728 -372.60 595.11 60296.91 485741.41

1794.16 15642.92 44608 322736 176.72 -7973.65 101198.47 1770973.85

294.26 2933.35 62850 532299 98.98 377.88 1647404.07 18045078.79

195.28 2555.47 40721 385478 -22.05 197.03 19033888.85 154814839.46

1715.82 19171.38 73008 688027 -273.63 972.99 1707700.99 18530820.21

1989.45 18198.39 85329 708214 154.68 -7776.63 19135087.32 156585813.31

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0.00

0.00 0.00 0 0 0.00 0.00 0 0.00

229.11 2781.01 5627 47613 -29.88 -614.80 290559.28 5926038.37

258.99 3395.81 6781 59074 879.48 -317.16 598299.06 4783596.35

14306.24 121810.94 251236 2064941 -3459.27 -34563.11 5975737.99 59367111.72

17765.51 156374.05 295687 2538602 -146.06 6853.82 23854359.23 244645546.68
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

1.08 333.90 46 886 29.39 29.39 0.00 0.00

8.61 681.40 58 1210 0.00 0.00 0.00 0.00

0.35 22.20 3 81 0.00 0.00 0.00 0.00

-0.19 21.25 8 114 0.00 0.00 0.00 0.00

0.00 0.30 0 1 0.00 0.00 0.00 0.00

0.22 0.82 0 2 0.00 0.00 0.00 0.00

0.35 22.50 3 82 0.00 0.00 0 0 0 0

0.03 22.07 8 116 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

-16.41 46.62 12 145 0.83 0.83 0.00 0.00

2.09 125.72 12 178 0.00 0.00 0.00 0.00

647.30 4765.22 10900 85273 0.00 0.00 0.00 0.00

649.56 7907.22 13748 144929 0.00 0.00 0.00 0.00

330.33 2314.52 224 36836 0.00 0.00 0.00 0.00

356.48 2786.22 1015 5984 0.00 0.00 0.00 0.00

977.63 7079.74 10900 85273 0.00 0.00 0 0 0 0

1006.03 10693.45 13748 144929 0.00 0.00 0 0 0 0

0.87 11.07 3 52 0.00 0.00 0.00 0.00

0.28 13.99 2 110 0.00 0.00 0.00 0.00

0.00 1.09 0 3 0.00 0.00 0.00 0.00

0.10 2.97 1 3 0.00 0.00 0.00 0.00

0.00 0.27 0 1 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.98 0 104 0.00 0.00 0.00 0.00

0.00 4.00 0 2 0.00 0.00 0.00 0.00

0.87 13.41 3 160 0.00 0.00 0 0 0 0

0.38 20.97 3 115 0.00 0.00 0 0 0 0

0.14 42.69 34 3506 0.00 133.25 0.00 503703.00

0.23 109.94 121 1886 0.05 938.50 148.00 5583450.92

8.27 1126.99 209 2232 0.00 0.00 0.00 0.00

1688.43 2173.50 517 7948 0.00 0.00 0.00 0.00

1.85 106.68 410 28173 0.00 0.00 0.00 0.00

10.21 91.10 2594 19046 0.00 0.00 0.00 0.00

10.12 1233.67 619 30405 0.00 0.00 0 0 0 0

1698.65 2264.60 3111 26994 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 0.00 0 0 0 0.00 0 0.00

0 0.00 0 0 0 0.00 0 0.00

7.12 80.50 378 3743 5.09 61.71 322.00 6619.00

7.53 92.62 398 4089 6.37 82.03 413.00 33424.00

980.90 8853.03 11995 124200 35.31 225.18 322 510322 0 0

2723.56 14010.76 17459 179517 6.42 1020.53 561 5616875 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

186.79 3743.28 2776 24351 -81.73 423.37 309592.70 5916852.42

268.52 3319.92 2298 24376 -20.12 -1230.75 383656.85 5017656.15

239.83 1848.59 2819 26533 94.39 282.06 262897.20 4141680.25

145.44 1566.53 2259 24591 29.47 61.92 318473.60 3730789.37

0.00 0.00 0 0 0.00 -6.60 0.00 0.00

0.00 6.60 0 0 0.00 6.60 0.00 0.00

239.83 1848.59 2819 26533 94.39 275.46 262897.20 4141680.25

145.44 1573.14 2259 24591 29.47 68.52 318473.60 3730789.37

0.00

0.00

361.01 2751.43 98 1089 94.58 14.10 95874.10 1028307.56

266.43 2737.33 164 1534 21.95 -117.00 72664.24 896719.41

5505.32 44194.55 78208 617515 1583.14 10094.63 282855.31 2325826.98

3922.18 34099.92 60837 522494 300.19 4154.91 207816.48 1823092.50

1347.07 11477.61 374 3967 265.04 1553.36

1082.04 9924.26 736 6794 101.96 2332.89

6852.39 55672.17 78208 617515 1848.18 11647.99 282855.31 2325826.98

5004.22 44024.18 60837 522494 402.15 6487.80 207816.48 1823092.50

24.95 181.85 42 364 8.04 -4.57 2132.14 19520.64

16.91 186.42 58 489 0.24 -116.47 1720.69 23505.57

26.12 745.83 25 299 -2.23 173.02 13281.23 128942.97

28.35 572.81 21 268 -3.90 345.23 15568.65 144557.42

3.64 171.28 2 40 2.75 19.30 1350.00 40882.28

0.88 151.98 1 34 -61.61 33.69 100.00 33350.65

54.71 1098.96 69 703 8.57 187.75 16763.37 189345.89

46.14 911.21 80 791 -65.27 262.44 17389.34 201413.64

197.28 2838.32 4513 51473 -7.11 718.98 1173233.09 21008411.05

204.39 2119.34 7558 61585 -9.03 -19.32 164942.81 2434872.43

830.45 12059.02 17701 164126 -372.66 2896.82 123161.67 1265341.32

1203.12 9162.20 23216 189996 337.27 267.07 154845.96 1457812.87

830.45 12059.02 17701 164126 -372.66 2896.82 123161.67 1265341.32

1203.12 9162.20 23216 189996 337.27 267.07 154845.96 1457812.87

364.67 2919.96 26854 446529 -17.31 741.76 2456941.89 16738395.42

381.98 2178.20 5425 27042 272.59 1055.49 2006744.42 9842014.22

9087.13 82931.73 133038 1332319 1566.91 16906.21 4721319.33 52614160.89

7520.22 66025.51 101837 852409 969.01 6774.25 3326533.72 25404370.59
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

20.23 95.87 291 2804

61.36 146.31 964 4090

0.00 0.00 0 0

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.08 6.20 2 26

1.49 3.01 5 8

1027.95 4391.61 21235 64915

218.09 3962.15 2460 53487

1027.95 4391.61 21235 64915 0.00 0.00 0 0

218.09 3962.15 2460 53487 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

39.71 504.42 22430 308990 0.63 8.66 1993.00 25027.00

20.38 173.17 2261 13457 2.76 10.58 8006.00 35892.00

397.04 4774.05 7316 122313 42.29 2303.42 10549.00 639919.00 39755.50 424924.50

182.28 1507.78 4072 26530 0.06 1.04 85.00 1192.00 42439.50 485423.50

397.04 4774.05 7316 122313 42.29 2303.42 10549 639919 39756 424925

182.28 1507.78 4072 26530 0.06 1.04 85 1192 42440 485424

145.22 1294.88 2145 19041 0.00 0.00 0.00 0.00

67.59 592.61 863 10491 0.00 0.00 0.00 0.00

1630.22 11067.01 53419 518089 42.92 2312.07 12542 664946 39756 424925

551.19 6385.05 10625 108063 2.82 11.62 8091 37084 42440 485424
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: SBI General Insurance Company Limited

154.11 469.14 1211 2285 154.11 469.14 100859.00 450245.48

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

-6.01 319.77 4 30 -6.01 319.77 0.00 84152.97

21.96 91.16 21 27 21.96 91.16 23951.01 40160.13

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

83.64 539.37 1 4 83.64 539.37 1733109.15 1772807.86

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

4.30 19.33 29 110 4.30 19.33 44103.21 226356.10

258.00 1438.77 1266 2456 258.00 1438.77 1902022.37 2573722.54

0.00 0.00 0 0 0.00 0.00 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Shriram General Insurance Company Limited

62.41 270.22 199 936.00 40.20 161.27 188247.26 492245.97

22.21 108.95 42 331 20.94 94.46 30157.32 118600.21

2.04 17.30 49 331.00 2.04 17.30 3081.43 19249.53

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

2.04 17.30 49 331 2.04 17.30 3081.43 19249.53

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

24.74 138.16 74 296.00 0.66 48.14 13611.11 121613.45

24.08 90.02 21 78 21.97 68.46 11031.05 69297.30

3690.73 27091.48 108560 795605.00 1384.47 14605.28 282037.48 2088305.76

2306.26 12486.20 65609 386503 1300.21 9573.33 177504.72 942979.60

3279.12 24551.21 110206 808304.00 834.50 11493.00

2444.62 13058.21 70436 402834 1482.70 10283.24

6969.85 51642.69 110206 808304 2218.97 26098.28 282037.48 2088305.76

4750.88 25544.41 70436 402834 2782.91 19856.57 177504.72 942979.60

1.63 16.11 13 80.00 1.36 6.00 5.87 186.37

0.27 10.11 3 33 -2.61 3.62 8.80 104.93

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.69 15.30 38 101.00 0.67 14.17 571.13 10260.95

0.02 1.13 1 24 -0.01 0.53 35.00 408.00

2.32 31.41 51 181 2.03 20.17 577.00 10447.32

0.29 11.24 4 57 -2.62 4.15 43.80 512.93

6.82 178.41 1917 11972.00 0.68 53.18 3688.18 220916.38

6.14 125.23 1097 12338 6.14 125.23 9913.56 140604.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

10.96 123.53 79 992.00 6.96 98.19 99892.80 307479.14

4.00 25.34 338 1800 4.00 25.34 1516.91 10298.39

7079.14 52401.72 112575 823012 2271.54 26496.53 591135.26 3260257.55

4807.60 25905.19 71938 417438 2833.34 20174.21 230167.36 1282292.43
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

207.69 1584.99 6311 46909.00 0.00 0.00 0 0

115.97 589.55 2832 18476 0.00 0.00 0 0

145.11 1189.10 6349 47326.00 0.00 0.00 0 0

94.47 491.43 3192 20076 0.00 0.00 0 0

352.80 2774.09 6349 47326 0.00 0.00 0 0

210.44 1080.98 3192 20076 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

352.80 2774.09 6349 47326 0.00 0.00 0 0 0 0

210.44 1080.98 3192 20076 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Tata AIG General Insurance Company Limited

604 15,372 5,744 84,967 - 5,024,477 114,062,250

506 12,659 19,862 130,980 - - 5,031,740 209,058,400

1,068 11,416 2,334 16,444 - 361,531 7,522,571

897 8,686 1,339 17,355 - - 338,585 8,092,946

- - - - - - -

- - - - - - - -

1,068 11,416 2,334 16,444 - - 361,531 7,522,571

897 8,686 1,339 17,355 - - 338,585 8,092,946

- - - - - -

- - - - - - - -

126 3,205 85 738 - 1,776,599 12,814,996

200 3,158 72 698 - - 506,751 8,270,812

3,325 23,922 78,922 572,280 - 188,933 1,355,582

1,560 13,555 38,609 275,613 - - 82,891 716,940

562 4,070 78,922 572,280 - -

290 2,324 38,609 275,613 - - - -

3,887 27,992 78,922 572,280 - - 188,933 1,355,582

1,849 15,878 38,609 275,613 - - 82,891 716,940

100 780 17 156 - 30,148 230,532

379 513 9 112 - - 1,243 89,088

160 2,160 40 422 - 233,210 3,260,263

165 2,088 35 317 - - 99,362 1,126,989

23 410 7 132 - 44,255 7,125,634

37 400 12 226 - - 76,222 2,948,018

2,304 8,094 620 4,965 - 257,308 2,555,952

1,959 8,489 436 3,074 - - 349,273 3,217,295

2,588 11,443 684 5,675 - - 564,921 13,172,381

2,541 11,489 492 3,729 - - 526,099 7,381,390

892 9,421 6,977 69,538 - 573,797 6,310,541

738 7,330 3,275 61,318 - - 155,536 3,945,818

- 1,250 - - - - -

- - - - - - - -

647 7,499 26,886 260,650 - 3,351,105 30,360,792

608 5,385 24,535 212,786 - - 2,848,328 25,665,370

647 8,749 26,886 260,650 - - 3,351,105 30,360,792

608 5,385 24,535 212,786 - - 2,848,328 25,665,370

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

346 1,904 7,831 40,948 - 4,688 69,883

169 1,224 363 1,761 - - 2,860 125,571

10,157 89,502 129,463 1,051,240 - - 11,846,051 185,668,997

7,508 65,809 88,547 704,240 - - 9,492,789 263,257,247
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

28 751 94 633 - -

114 633 51 663 - - - -

60 695 67 473 - -

11 193 18 179 - - - -

- - - - - -

- - - - - - - -

60 695 67 473 - - - - - -

11 193 18 179 - - - - - -

- - - - - -

- - - - - - - -

8 71 1 16 - -

8 29 2 19 - - - -

342 1,810 9,822 46,543 - -

143 1,053 2,938 20,603 - - - -

- - - - - -

- - - - - - - -

342 1,810 9,822 46,543 - - - - - -

143 1,053 2,938 20,603 - - - - - -

1 8 1 7 - -

0 3 1 3 - - - -

16 278 33 199 - -

13 121 13 133 - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

17 286 34 206 - - - - - -

13 124 14 136 - - - - - -

44 486 650 6,261 - 2 - 13,337

5 99 77 1,851 - 9 - 59,776

- - - - - -

- - - - - - - -

1 1,273 174 830 - -

273 286 45 431 - - - -

1 1,273 174 830 - - - - - -

273 286 45 431 - - - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

209 720 6,950 33,011 - -

50 196 504 3,299 - - - -

709 6,092 17,792 87,973 - 2 - 13,337 - -

616 2,613 3,649 27,181 - 9 - 59,776 - -
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The New India Assurance Company Limited

6001.37 82477.54 80268 683803 775.49 12456.46 125736554.67 1555723130.95

5225.88 70021.08 149865 769191 -1515436349.11 266742190.05

2146.65 19319.35 25236 214405 554.53 4498.58 7189186.89 88579781.70

1592.12 14820.77 26564 211895 -778131165.63 91426416.25

3517.53 22553.16 1354 10281 -1485.57 442.73 6370943.96 26673839.87

5003.10 22110.43 1368 9757 0.00 0.00 6861310.03 25797801.69

5664.18 41872.51 26590 224686 -931.04 4941.31 13560130.85 115253621.57

6595.22 36931.20 27932 221652 0.00 0.00 -771269855.60 117224217.94

689.68 5250.40 268 946 706.16 1390.10 66247281.88 74890637.86

-16.48 3860.30 80 441 97218.42 2237356.85

3394.06 24277.91 13625 58888 -184.96 2192.98 7809910.60 489750860.15

3579.02 22084.93 14219 64043 -137938842.40 94150550.41

11804.69 96248.52 427658 3858308 2007.16 10904.04 28709411.85 48165705.06

9797.53 85344.48 412017 3798440 9353539531.38 9384386732.51

9130.42 69079.79 659051 3397197 979.52 4035.28

8150.90 65044.51 611037 2502878

20935.11 165328.31 659051 3858308 2986.68 14939.32 28709411.85 48165705.06

17948.43 150388.99 611037 3798440 0.00 0.00 9353539531.38 9384386732.51

304 3718 10253 61535 4.30 1045.14 102695 769644

300 2673 3001 80686 2247269 6868389

3 40 -258 352 2.59 -102.08 5726 570122

0 142 763 3925 322482 1447744

19 379 182 912 19.06 152.19 13758 286351

0 227 -76 63 13683 203703

1255 7978 16915 51627 456.14 1263.38 183719 4668921

799 6714 12807 43690 854446 3140651

1581.37 12115.45 27092 114426 482.09 2358.63 305897.42 6295038.62

1099.28 9756.82 16495 128364 0.00 0.00 3437880.27 11660486.88

966.94 9236.10 46435 415778 279.50 1770.22 1817747.82 57070349.78

687.44 7465.88 50471 389563 14889859.19 64203810161.40

18962.77 153007.38 205955 1012477 1807.00 37020.38 -79224298.38 346952534.45

17155.77 115987.00 271572 1028550 2365204097.46 2499183682.64

73.06 1039.50 3268 45119 3.00 -101.32 42270.67 256852.23

70.06 1140.82 2094 43659 -51339.41 2909300.25

19035.83 154046.88 209223 1057596 1810.00 36919.06 -79182027.71 347209386.68

17225.83 117127.82 273666 1072209 0.00 0.00 2365152758.05 2502092982.89

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.04 2.76 0 53 -0.71 4.19 0.00 6.25

0.75 -1.43 0 13 0.00 9.90

5324.94 36462.81 118015 935125 1967.06 5199.82 184292360.48 429620721.65

3357.88 31262.99 141008 1035297 34308618.58 231052397.02

63593.52 531070.67 1180567 7349609 7890.27 82172.09 349297267.86 3123979458.57

55703.25 448898.58 1284773 7479213 0.00 0.00 9346780818.78 76813357085.85
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

346.48 3696.48 8485 74855 272.64 2858.27

1037.40 4684.27 9377 65576 242.18 1821.44

83.64 725.33 1200 8331 89.54 611.24

75.04 454.22 1643 7259 157.62 506.96

3.18 26.74 -125 188 2.10 53.12

10.86 20.99 25 165 34.01 45.57

86.82 752.07 1075 8519 91.64 664.36 0 0

85.90 475.21 1668 7424 191.63 552.53 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

54.86 731.43 311 3695 122.32 668.85 0.00 0.00

105.74 865.57 527 4270 170.79 583.45 0.00 0.00

906.59 5722.88 52501 282535 688.05 4831.60 1820.00 18378.00

1052.20 6967.43 28472 264459 661.55 3965.11 1813.00 12380.00

471.82 3505.62 7998 192600 496.58 3204.37 81219.00 166085.00

562.38 3735.60 20164 120167 435.22 2837.83 59400.00 152785.00

1378.41 9228.50 52501 282535 1184.63 8035.97 83039 184463

1614.58 10703.03 28472 264459 1096.77 6802.94 61213 165165

60 416 814 4051 85 380 2253 16843

108 379 676 5624 49 240 2465 15344

0 7 0 8 1 18 348 607

9 15 135 305 8 11 0 0

1 21 6 6 1 41 0 0

1 23 13 19 0 27 0 0

27 368 721 4980 20 174 2 623

12 217 373 4376 24 123 10 16

88.04 811.16 1541 9045 106.55 613.62 2603 18073

130.54 633.79 1197 10324 81.07 401.32 2475 15360

45.68 515.75 3769 37355 57.70 525.36 21261 272386

183.89 1225.27 3469 26406 43.40 1058.44 40790 481184

140.17 5385.39 14487 116760 8235.55 13283.92 538044 3128141 226360 4525107

280.72 1967.46 264171 308663 -209.12 1598.14 1131239 13748856 1492592 3560083

2.40 73.35 204 2227 9.59 87.91 653 6476 5800 35323

4.43 43.11 91 999 3.14 26.08 1548 14258 -5754 32725

142.57 5458.74 14691 118987 8245.14 13371.83 538697 3134617 232160 4560430

285.15 2010.57 264262 309662 -205.98 1624.22 1132787 13763114 1486838 3592808

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

746.17 7816.85 21977 205901 320.97 2505.57 834733 975867

363.12 4864.43 40707 288059 375.89 1882.69 39317 5330647

2889.03 29010.98 104350 740892 10401.59 29243.83 1480333.00 4585406.00

3806.32 25462.14 349679 976180 1995.75 14727.03 1276582.00 19755470.00
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The Oriental Insurance Company Limited

3330.00 51132.32 44324 386829 610.92 7555.42 5633813.20 118282636.52

2719.08 43576.90 41149 362806

2272.65 17666.37 15207 135171 576.62 4222.28 6568312.72 55735495.85

1696.03 13444.09 21657 175136

1280.89 16504.96 371 3749 686.61 2698.88 1154564.61 5111720.78

594.28 13806.08 277 3626

3553.54 34171.33 15578 138920 1263.23 6921.16 7722877.33 60847216.63

2290.31 27250.17 21934 178762

551.52 5656.16 59 319 310.24 -1330.03 240150.25 12850493.38

241.28 6986.19 45 314

2939.41 20940.21 3374 31199 453.04 2890.34 1765507.04 18164863.50

2486.37 18049.87 3471 30564

8188.06 70091.60 446372 3817297 933.22 7555.14 538913.94 4649459.91

7254.84 62536.46 387860 3074830

6976.36 58207.82 628976 5264282 497.89 4564.32 0.00 0.00

6478.47 53643.50 553476 7219820

15164.42 128299.42 628976 5264282 1431.11 12119.46 538913.94 4649459.91

13733.31 116179.96 553476 7219820

660.13 5219.61 5427 46287 470.12 924.42 9266.97 82030.25

190.01 4295.19 5229 43366

4.62 70.62 33 300 -6.18 -0.29 367124.95 10600065.81

10.80 70.91 26 327

38.32 353.40 12 110 -6.18 -88.78 185085.97 2361659.04

44.50 442.18 10 109

267.56 2196.58 2638 22080 159.51 -837.89 337038.14 9440279.41

108.05 3034.47 2363 20781

970.63 7840.21 8110 68777 617.27 -2.54 898516.03 22484034.51

353.36 7842.75 7628 64583

1367.51 10362.27 89909 776793 1151.01 4286.67 1469972.05 18922549.43

216.50 6075.60 100492 796647

13347.65 92141.23 76230 617719 4194.23 15595.31 436846.51 3357022.41

9153.42 76545.92 64460 499879

44.76 602.59 1333 18281 -88.45 -107.32 110874.60 1769676.97

133.21 709.91 1771 19639

13392.41 92743.82 77563 636000 4105.78 15487.99 547721.11 5126699.38

9286.63 77255.83 66231 519518

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

3458.43 38188.54 91879 799432 -3209.73 261.81 5034692.74 1084089840.88

6668.16 37926.73 100942 816752

44727.87 389334.28 959772 8102551 6732.87 48190.28 23852163.69 1345417794.14

37995.00 341144.00 895368 9989766 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

309.61 2821.03 8330 66214 0.00 14832.22 0 0 0 0

684.28 2081.84 6297 49409 721.78 2081.84 0 0 0 0

93.55 645.56 824 6427 0.00 3549.54 0 0 0 0

213.04 430.54 1092 8029 391.37 430.54 0 0 0 0

9.54 109.21 117 1481 0.00 2126.25 0 0 0 0

40.00 46.73 78 1195 46.73 113.20 0 0 0 0

103.09 754.77 941 7908 0.00 5675.79 0 0 0 0

253.04 477.27 1170 9224 438.10 543.74 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

105.56 829.65 450 4229 0.00 3726.03 0 0 0 0

272.79 594.33 443 3356 469.20 594.33 0 0 0 0

1455.03 12262.05 76661 649780 0.00 18062.75 0 0 0 0

2985.50 8666.54 60087 458524 2208.10 8666.54 0 0 0 0

1362.54 11082.85 112140 918427 0.00 14418.47 1732252 4139092 4017094 10328763

3147.63 8009.64 85747 630366 1856.25 8009.65 90028 744704 35159 272305

2817.57 23344.90 112140 918427 0.00 32481.22 1732252 4139092 4017094 10328763

6133.13 16676.18 85747 630366 4064.35 16676.19 0 744704 35159 272305

110.96 677.71 951 7825 160.03 1378.31 978 119609 1562 621669

190.61 403.65 841 5887 134.30 403.65 0 0 0 0

0.16 5.22 5 22 0.00 12.57 0 0 0 0

0.32 3.04 1 11 0.74 3.04 0 0 0 0

0.00 9.13 0 4 0.00 79.32 0 0 0 0

8.84 9.38 0 4 5.33 9.38 0 0 0 0

21.53 156.34 182 1790 0.00 836.94 106 1236 652 15995

40.27 99.22 177 1192 68.75 99.22 0 0 0 0

132.65 848.40 1138 9641 160.03 2307.14 1084 120845 2214 637664

240.04 515.29 1019 7094 209.12 515.29 24526 122794 1184007 1233766

121.03 1060.91 19202 170665 309.60 3203.04 5007 1134335 647540 3881127

360.50 767.94 19111 130321 345.69 767.94 252841 801359 363451 644085

347.03 2050.43 4625 36923 1579.52 15159.03 49030 2154097 80999 4540551

792.11 1633.34 3398 22413 1633.34 2444.67 87216 186041 30806 43955

1.17 21.04 52 580 0.00 145.58 36 9989 1434 15445

6.11 12.28 46 300 12.28 15.49 437 2031 46 259

348.20 2071.47 4677 37503 1579.52 15304.61 49066 2164086 82433 4555996

798.22 1645.62 3444 22713 1645.62 2460.16 87653 188072 30852 44214

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

923.86 9469.66 33486 252801 0.00 8252.41 69976 660093 107146 4779677

1373.11 10266.94 28099 202014 1506.63 10266.94 1938923 2306823 144988 698812

4861.57 41200.79 180364 1467388 2049.15 85782.46 1857385 8218451 4856427 24183227

10115.11 33025.41 145330 1054497 9400.49 33906.43 2303943 4163752 1758457 2893182
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: United India Insurance Company Limited

4996.00 59460.00 78178 656551 1105.00 10697.00 7987210 95132427

3891.00 48763.00 69871 592922 338.00 5852.00 6255627 78375317

2148.00 20909.00 28965 241366 -620.00 2969.84 4555673 44353718

2768.00 17939.16 30186 225519 993.00 3325.16 6052919 39231936

1716.00 17623.00 931 16128 1222.00 3722.04 617266 6336883

494.00 13900.96 296 9192 -1126.00 3322.96 159201 4479946

3864.00 38532.00 29896 257494 602.00 6691.88 5172940 50690602

3262.00 31840.12 30482 234711 -133.00 6648.12 6212120 43711882

164.00 612.00 35 544 42.54 143.06 24606 91823

121.46 468.94 18 243 9.08 -836.32 17870 68991

4216.00 29260.00 10632 104491 1562.00 9217.32 1817241 12618389

2654.00 20042.68 8156 98431 463.00 2324.68 1175845 8879793

10134.00 81433.00 524212 4046963 1924.00 7416.15 1437961 11554910

8210.00 74016.85 465661 3785849 1048.00 9190.85 1022989 9222696

8405.00 69219.00 820972 6523232 67.00 12694.40 0

8338.00 56524.60 680907 4665479 1115.00 7549.60 0

18539.00 150652.00 820972 6523232 1991.00 20110.55 1437961 11554910

16548.00 130541.45 680907 4665479 2163.00 16740.45 1022989 9222696

488.74 4014.09 5224 52930 30.47 549.34 0 0

458.27 3464.75 5128 46666 101.34 193.19 0 0

110.67 927.43 1204 5252 18.04 382.39 18758 160901

92.63 545.04 635 1052 7.73 -98.65 15700 94238

72.41 551.71 367 1515 10.64 250.91 14407 109774

61.77 300.80 341 1968 11.70 -5.81 12818 62421

109.18 1999.77 1308 15303 -96.28 232.23 33217 608409

205.46 1767.54 3016 21955 30.58 237.32 61328 527597

781.00 7493.00 8103 75000 -37.13 1414.87 66381 879084

818.13 6078.13 9120 71641 151.35 326.05 89846 684256

994.00 8821.00 59194 427702 159.32 1495.29 3272967 29046374

834.68 7325.71 48720 431177 214.12 1977.19 3011247 26428740

11743.69 111487.75 162320 1153430 -91.18 28034.42 1622219 15400402

11834.87 83453.33 182614 1066812 3746.64 25528.85 1907563 13451138

1448.31 7902.26 16140 93339 37.18 1185.42 426099 2324943

1411.13 6716.84 15712 100419 109.36 1540.32 417001 1984839

13192.00 119390.00 178460 1246770 -54.00 29219.83 2048318 17725345

13246.00 90170.17 198326 1167231 3856.00 27069.17 2324564 15435977

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

6544.00 43634.99 206133 1528129 1289.01 4719.19 1261494 8411543

5254.99 38915.80 181591 1405463 969.71 -295.34 979646 7278132

53290.00 457855.00 1391603 10819913 6659.74 83709.00 23089117.93 226150495.67

46630.26 374146.00 1227191 8667298 8031.26 59806.00 21089753.52 190085785.16
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

661.61 4969.93 12921 95633 0.00 0.00 0 0

587.39 4229.24 10926 96590 15.98 1236.78 258 3021

163.98 756.81 1262 17622 0.00 0.00 0 0

123.96 651.80 1195 16909 22.94 543.32 94 618

11.25 66.67 152 1518 0.00 0.00 0 0

10.27 60.28 79 992 1.65 19.08 16 120

175.23 823.48 1413 19140 0.00 0.00 0 0

134.23 712.08 1274 17901 24.59 562.40 110 738

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

191.56 1796.19 9302 20220 0.00 0.00 -16 0

112.79 1218.14 8128 17719 8.97 501.68 63 584

2942.06 19628.81 78352 566128 0.00 0.00 0 0

1542.61 19564.28 70771 563921 221.14 2430.67 212 12516

1943.23 14102.88 120898 897971 0.00 0.00 0 0

1091.67 10569.64 113629 722398 69.74 1446.44 396 8692

4885.29 33731.69 120898 897971 0.00 0.00 0 0

2634.28 30133.92 113629 722398 290.88 3877.11 608 21208

57.99 327.82 1306 6607 24.30 155.80 1413 2272

36.47 359.41 705 6434 14.32 102.39 916 1745

5.29 35.54 175 797 0.00 0.00 0 0

2.94 25.24 32 609 1.47 10.43 25 104

0.00 2.85 0 30 0.00 0.00 0 0

0.00 8.89 0 19 0.37 2.75 12 91

48.69 132.44 111 1524 2.86 8.57 14 14

12.46 130.85 73 1927 1.15 15.87 2 3

111.97 498.65 1593 8957 27.16 164.36 1427 2287

51.87 524.39 810 8989 17.31 131.44 955 1943

391.52 4779.57 15372 51014 807.56 3287.42 13861 148474

338.18 2304.83 14926 47735 779.59 2977.04 12632 72779

460.72 6065.67 12339 93392 2951.05 12168.52 2947413 7726312 7091702 9087028

943.09 3918.95 11119 73344 716.98 6242.79 62409 677568 596288 8306715

11.46 267.18 24 3612 0.54 6.48 79 8204 19206 31099

17.72 232.39 28 4212 2.15 80.60 21 610 18540 118494

472.18 6332.85 12363 97004 2951.59 12175.00 2947492 7734516 7110908 9118127

960.81 4151.34 11147 77556 719.13 6323.39 62430 678178 614828 8425209

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

2837.60 14579.27 70640 406504 726.57 5434.25 8552 222758

2302.85 13144.76 61021 562393 517.29 5138.96 27585 232160

9726.96 67511.64 244502 1596444 4512.88 21061.03 2971316.72 8108034.61 7110908.00 9118127.00

7122.40 56418.70 221861 1551281 2373.74 20748.80 104641.00 1010611.00 614828.16 8425209.42
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Universal Sompo General Insurance Company Limited

450.12 3860.77 8575 69878 119.29 1058.87 462787.19 4508090.60

330.83 2801.90 7708 66730 184.17 2556.06 -11890.10 2748967.37

51.40 399.19 114 918 13.15 90.31 224262.59 2621818.70

38.25 308.88 65 649 32.33 280.28 205094.06 1723502.95

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

51.40 399.19 114 918 13.15 90.31 224262.59 2621818.70

38.25 308.88 65 649 32.33 280.28 205094.06 1723502.95

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

30.18 409.88 101 785 27.03 151.43 42346.46 269365.93

3.15 258.45 -754 580 1.23 255.02 18022.97 266477.68

979.94 9280.72 28464 321525 325.00 6095.57 71020.56 616661.20

654.94 3185.14 24210 107033 565.66 3080.90 75082.34 343365.68

245.00 2648.23 87.85 2114.82

157.15 533.41 0 0 157.15 533.41

1224.93 11928.95 28464 321525 412.85 8210.39 71020.56 616661.20

812.09 3718.56 24210 107033 722.81 3614.32 75082.34 343365.68

16.15 93 89 571 14.20 65.78 1478 9806

1.95 27.12 29 170 1.61 25.63 651.47 3735.75

0.00 4.27 0 4 0.00 -1.74 0 5900

0.00 6.01 0 7 0.00 6.01 0.00 5005.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

13.18 52.05 7 53 4.93 32.95 1570 39086

8.25 19.10 1 31 8.25 19.10 3000 8774

29.34 149.22 96 628 19.14 96.99 3048.41 54792.17

10.20 52.23 30 208 9.86 50.74 3651.47 17514.95

21.49 297.49 729 4886 19.80 -643.57 79172.38 1920774.52

1.69 941.05 -392 1665 -34.98 854.28 17664.29 10673872.67

210.12 1651.37 5797 26951 49.49 449.32 12692.45 101455.41

160.63 1202.05 7254 25175 137.03 1160.87 10308.25 86640.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

210.12 1651.37 5797 26951 49.49 449.32 12692.45 101455.41

160.63 1202.05 7254 25175 137.03 1160.87 10308.25 86640.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

395.97 2539.86 13776 106047 101.76 308.08 199887.70 1327503.71

294.21 2231.78 8387 98499 141.53 2037.30 96270.16 1099613.95

2413.55 21236.73 57652 531618 762.50 9721.84 1095217.73 11420462.24

1651.05 11514.89 46508 300539 1193.98 10808.87 414203.45 16959955.24
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

148.73 1060.73 4637 38474 0 0.00 0 0

130.26 906.22 4017 32675 0 0.00 0 0

148.73 1060.73 4637 38474 0.00 0.00 0 0 0 0

130.26 906.22 4017 32675 0.00 0.00 0 0 0 0

85

i 
~ .. 

■ 



non-life insurance

irda journal march 2011|

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Agriculture Insurance Company of India Limited

86

4581.66 129383.56 41936 472053 876.4 12904.8 272426.55 3691648.55

3705.23 116478.74 35298 437004 -484.9 57848.0 233236.58 3463647.78

4581.66 129383.56 41936 472053 876.4 12904.8 272426.55 3691648.55

3705.23 116478.74 35298 437004 -484.9 57848.0 233236.58 3463647.78
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

87

4581.66 128626.94 41936 472053 - - - - 613003.0 16188431.0

3705.23 116478.74 35298 418528 - - - - 1068730.0 17949494.0

4581.66 128626.94 41936 472053 - - - - 613003.0 16188431.0

3705.23 116478.74 35298 418528 - - - - 1068730.0 17949494.0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Apollo Munich Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

71.90 475.50 3151 20588 71.90 475.50 33343.63 266800.75

47.13 311.61 1875 13247 47.13 311.61 169715.39 1014465.87

1434.22 12725.16 49634 323014 1434.22 12725.16 128114.56 519267.22

830.62 7005.11 26901 97971 830.62 7005.11 80118.17 717430.28

26.95 368.32 2367 20858 26.95 368.32 206865.08 1707457.41

23.85 366.22 1264 18064 23.85 366.22 120384.00 1438166.00

1461.17 13093.49 52001 343872 1461.17 13093.49 334979.63 2226724.64

854.47 7371.33 28165 116035 854.47 7371.33 200502.17 2155596.28

55.58 455.56 54958 425751 55.58 455.56 274790.00 2128755.00

26.50 127.20 26911 128993 26.50 127.20 134735.00 644500.00

1588.65 14024.54 110110 790211 1588.65 14024.54 643113.26 4622280.39

928.10 7810.14 56951 258275 928.10 7810.14 504952.57 3814562.15

88■ 



irda journal march 2011|

No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

4.82 20.05 2543 13969 0.29 3.42 2085 13095

0.17 0.36 1377 2895 0.98 3.33 1712 3528

176.34 969.15 6165 36259 0.00 45.85 0 9689 99023 632855

0.00 2.05 0 217 16.74 31.27 872 2307 47878 343895

2367 23091

1689 23028

176.34 969.15 6165 36259 0.00 45.85 0 9689 101390 655946

0.00 2.05 0 217 16.74 31.27 872 2307 49567 366923

181.16 989.19 8708 50228 0.29 49.27 2085 22784 101390 655946

0.17 2.41 1377 3112 17.72 34.60 2584 5835 49567 366923

89
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Export Credit Guarantee Corporation of India Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

7316 63252 1024 9265 -117 3755 247754 3156457

7434 59497 1023 9802 286 5758 337448 3121684

7316.18 63252.26 1024 9265 -117.48 3755.48 247754.28 3156457.07

7433.66 59496.78 1023 9802 285.66 5757.78 337447.82 3121683.82
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Max Bupa Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

265.97 1497 3254 17394 258.01 1488.78 12519.00 63664.00

265.97 1496.75 3254 17394 258.01 1488.78 12519.00 63664.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

265.97 1496.75 3254 17394 258.01 1488.78 12519.00 63664.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1.33 17.53 24 236 0.00 0.00 0 0 4911 26728

1.33 17.53 24 236 0.00 0.00 0 0 4911 26728

0.00 0.00 0 0 0.00 0.00 0 0 0 0

1.33 17.53 24 236 0.00 0.00 0 0 4911 26728

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Star Health and Allied Insurance Company Limited

94

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

121.39 912.94 13806 98031 58.93 283.34 194339.38 1287961.50

62.46 493.61 9254 74456 15.98 -1021.36 82002.99 637165.85

15962.92 92967.79 92167 594228 7785.95 18712.08 9078741.00 31348338.35

8176.97 71374.21 52098 359280 2010.04 35353.39 7891691.13 29740682.00

67.40 909.00 2743 300938 18.42 264.83 276882.17 3010318.56

48.98 602.16 1871 19425 25.24 298.52 161322.39 3333557.06

16030.32 93876.79 94910 895166 7804.37 18976.91 9355623.17 34358656.91

8225.95 71976.37 53969 378705 2035.28 35651.91 8053013.52 33074239.06

33.32 326.28 11926 116162 6.00 34.82 3332450 4374810.00

27.32 291.46 9748 103454 -21.59 -30.91 97480.00 1034540.00

16185.03 95116.01 120642 1109359 7869.30 19295.07 12882412.55 40021428.41

8315.73 72761.44 72971 556615 2029.67 34599.64 8232496.51 34745944.91
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF DECEMBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

95

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

29.73 318.96 5830 41574 33.74 289.86 19970 189109.00

17.63 144.87 4378 35083 38.09 295.19 5065 327449.00

9816.81 38071.73 31709 205381 29556.05 76157.84 5219822 13951398.00 17341486 73149089

537.41 3294.05 19750 139528 7351.98 66007.89 24256 96771062.00 20884039 117836073

13.24 190.35 453 5416 37.65 430.83 1563 15545.00 2743 31356

7.65 125.04 281 3655 25.50 310.76 1059 10976.00 1871 19423

9830.05 38262.08 32162 210797 29593.70 76588.67 5221385 13966943 17344229 73180445

545.06 3419.09 20031 143183 7377.48 66318.65 25315 96782038 20885910 117855496

0.00 108.50 0 38574

0.00 104.06 0 36470

9859.78 38581.04 37992 252371 29627.44 76987.03 5241355 14194626 17344229 73180445

562.69 3563.96 24409 178266 7415.57 66717.90 30380 97145957 20885910 117855496

i 
~ .. 

■ 



non-life insurance

irda journal march 2011|

SPREAD THE WORK...
The above advertisement is issued by IRDA in the Public interest.

Those wishing to publish it for spreading consumer awareness of Insurance
may use this artwork for reproduction.

"It's three weeks since I sent 
all the documents for the claim ... 
I hope they send the money soon." 

"Yes, they will. When all the papers 
are in order, they have to settle 

within 30 days. It's the rule!" 
The Insurance Regulatory and Development Authority (IRDA), the supervisory body of insurance companies in India, 
protects the interests of policyholders. Here are some of the regulations laid down by IRDA: 

• A claim has to be paid or disputed by the insurance 
company, giving relevant reasons within 30 days of 
receiving all relevant documents. 

• The insurer shall furnish the prospect, a copy of the 
proposal form, free of charge, within 30 days of the 
acceptance of a proposal. 

• Proposals shall be processed and communicated 
within 15 days of receipt by the insurer. 

• In case of delay in settlement of claim after 
submission of all necessary documents, the insurance 
company will be liable to pay a stipulated amount 
of interest. 

• A life insurance policyholder is entitled to a "Free Look 
Period" of 15 days (from the date of receipt of policy) 
to cancel the policy. 

• An insurance company shall respond within 10 days of 
receipt of any communication from its policy holders. 

Issued in public interest by: 

,!tin~ 3ITTW<lim~ 
Insurance Regulatory and 
Development Authority 
3rd Floor, Parisrama Bhavanam , 
Basheerbagh , Hyderabad 500 004. 

Website : www.irda.gov.in 
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We aim to be transparent in setting our strategic goals and work plans but the environment has

become much more dynamic, since the financial crisis.

The (financial) crisis has showed that the failure to exercise effective governance and risk

management during good times had damaging consequences for many institutions.

With demographic trends pointing to the continued expansion of social security costs, the public

and private sectors are being called upon to work together to ensure the sustainability of the social

security system.

Financial crises are, almost by definition, hard to see coming. Obviously, if we saw them coming well

in advance, the authorities could act to reduce their likelihood and impact.

Major regulatory change typically comes with differences in opinion between supervisors and the

industry they supervise.

We need to structure annuity products differently. Investors should have an idea of at least the

minimum they would get as monthly income after retirement.

Mr. Peter Braumuller

Mr. Lee Boon Ngiap

Mr. Koichiro Watanabe

Mr. Wayne Byres

Ms. Therese (Terri) M. Vaughan

Mr. J. Hari Narayan

Chair, IAIS Executive Committee.

Assistant Managing Director (Banking & Insurance), Monetary Authority of Singapore.

Chairman, The Life Insurance Association of Japan.

Executive GM, Australian Prudential Regulation Authority.

CEO, National Association of Insurance Commissioners (NAIC).

Chairman, Insurance Regulatory & Development Authority, India.
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